FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF MAARS SOFTWARE INTERNATIONAL

LIMITED
RELEVANT PARTICULARS
i Name of corporate debtor » Maars Software
[nternational Limited
2. | Date of incorporation of corporate debtor 23/08/1995
3} Authority under which corporate debtor is incorporated / [ROC Chennai
registered
4. Corporate ldentity No. / Limited Liability Identification No. of [L72300TN1995PLC0326
corporate debtor 75
5. | Address of the registered office and principal office (if any) of [106/2, Habibullah Road,
corporate debtor T. Nagar, Chennai 600
017, Chennai,Tamil Nadu,
[ndia, 600017
6. Insolvency commencement date in respect of corporate debtor |11t August, 2026
7 Estimated date of closure of insolvency resolution process 07t February, 2027
8. Name and registration number of the insolvency professional [Dharmendra Dhelariya
acting as interim resolution professional [BBI/IPA-001/IP-
P00251/2017-
2018/10480
9. Address and e-mail of the interim resolution professional, as [Address- B-201,
registered with the Board Ratnaakar Prestine, Nr.
IAvi Bunglows,Opp Star
Bazar, Jodhpur,Satellite
Prernatirth Derasar
Road
,Ahmedabad,Gujarat
380015.
Email-
dhelariya@gmail.com
10. | Address and e-mail to be used for correspondence with the cirp.maarssil@gmail.com
interim resolution professional Address:-
C/o. Dhelariya &
Associates
B-605, Titanium Square,
Thaltej Cross Road,
Thaltej, Ahmedabad,
Gujarat - 380054.
11. | Last date for submission of claims 25t August, 2026
12. | Classes of creditors, if any, under clause (b) of sub-section (6A) | NA
of section 21, ascertained by the interim resolution professional
13. | Names of Insolvency Professionals identified to act as Authorised | --

Representative of creditors in a class (Three names for each
class)




14. (a) Relevant Forms and (a)Web link:

(b) Details of authorized https://www.ibbi.gov.in/
representatives are available at: home/downloads
(b) Not applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the Maars Software International Limited on 11t
August 2026.

The creditors of Maars Software International Limited, are hereby called upon to submit their
claims with proof on or before 25t August 2026 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.
poAAAY 4
D’ ANy

! [T B
Dharmendra Dhelagiya e
Interim resolution Professional
In the matter of Maars Software International Limited
Registration Number: IBBI/IPA001/IP-00251/2017-2018/10480
AFA Number: AA1/10480/02/300627/109364
AFA valid upto 30/06/2027

Date: 14t August, 2026
Place: Ahmedabad
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KG ETROCHEM LIMITED
O : LAV TRIFBOPLLOOT 95
g Ofice: (171, Rood No. 9, VK e, Jnipor-302013 Rasthon
Corprots Ofticséh Foa, o 602, Moot B, Ammhmm Vel Nogar, igwr 3920, Ral.
Em:E’:r"l:;:lx:;Ll‘nauu:teﬂ F‘nanl:laIFiesullsfnr = <) BF UTILITIES LIMITED G ) MITSU CHEFMD E'ITUAS]; LJM!VI.FD o0,
Regd. Off.: Mundhwa, Pune Cantonment, Pune-411036 GIN : L40108PN2000PLG015323 gl (N 4 328 Galy Codapla, Sor Foc, B Dyl Ijark ay Mt Lukind 1), MU - 400
Quarter Ended June 30, 2026 1 KALYANI Tol 61 7718004TT Email: sacretanal@bfubiibesoom’ Websits www biutiiliss.cam ot CIN: L25111MH1988PLC04B925 | Email: inveslor@nitsuchem.com | Phone No: 022-2582 0055
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2026
S e Extrahof Statement of Unauelted Standalon Financial Results for the Quarter ended 30 June, 2026
(X in Lakhs) 3 Wonihs ended | 3 Marths ended| 3 Monihs ended | Year ended
T Tt nceme o Operatars E Quarter Ended| Quarter Ended | Year Ended Sr. PARTICULARS 30.06.2026 31.03.2026 30.06.2025 31.03.2026
chting Ot ncors) i Particulars 30" June. 2026 30" June, 2025 (31" March, 2026 o [ Unaudited | Audited | Unauwdited | Audited |
[Nt Prot (Loss)for e pencd [before Ve, | 8658 | 54586 | S0UBE | 5310 (Mo, TAudited) Ll
e — s 1 |Total Income 9.582.18 8,679.47 5,540.39 35,084,568
Sy o ; 5 = 1 I 8s7[ 1286, Profit/ (Loss)] from ordinary activiis = Z
3 ;;':.:‘}f'“m”"m 4D I NE LR R 2 |Net Proft / (Loss) for tha period (befare tax and exceptional 2 A e Ea i 118273 1.061.50 176,81 212744
et Pros (Loss) Tor e percd [sfer Tas, WA | AT | e | He1Y g ‘i‘[“;) R s ki " - (0:A2y b L 3 [Profit (Loss] before fax 118273 1,081.50 178 81 2,1%7.44
Excaptonsi o Evtsnrivary s ot ) (i) for o oA b ok 18 (et R capiine Total Other comprehensive income,
Tord Conpreense ncome ar e paros. | 1047 R N 1 "l;“;) fi(ossitorin md I Eggg Zg? ::g?g gg% A |net of tax 1034 £ i)
wofi/{Loss)for the period aftar tax ) : - T
pe] sl il Lol e 5 ;;1; EPE 383 762108 13116 156965
(CEL i the s (), a1t ey Cor Sl 6|5 “E“““‘W“‘“gﬁ”‘“ 1.357.80 135780 135780 135780
income {aftertax)] D!:EE ;Mf ol Tu a:‘ :
9 m 1 . | Equity Share Capital (of R5_ 5 & 1,883.38 188338 1,883.38 ler EqUiy excluding Revaluation
L] ati | biie | S S Ea s (,Lm ,\f‘mmhsm’maummj & 7 | Reserve as per baiance sheet of previous. - - - 9,682.80
Notes: 1. The Standsione Firgacials Results have hesn rewiewed by the &t Commiltss aad E!S\C.d (134 b i accounting year
sty aliho 1, Dhure (134} 170 059 8 [Baslo Earning Per Share (EPS) 6.4 558 05 11,50
Lt lien 9 | ited Erning P Share (EPS] 644 558 087 1150
(Lising and Clher s Rogrerr] Sopalirs. 2075, e vy e gﬂ“ The teril a'”u”;"“‘a‘:;';’,“"ﬂd”é‘ﬁ"g;"ﬁ"{"“ o Quartady U"S;*d""‘“ Finantiad RasiXs flad Wil the 5‘””‘ Extract lo Notes -~ The above is an exivact of 1= detaded 1omial of uarterly AnnEal Financial Results fled wih the Stock Exchang
Resulis are avaiable on the websile of the sock exchange |.e. www bseindia.com and on the = s Ut Bg‘ sl = i v under Ragulalion | 3 of the, SEBI (Listing and Dihar Disclosure Requiremenis) Regulations. 2015. The full format of the Ouartery’
Comphing Sichae . ww g pbochi G T Seroera b acsossed by Sesreighe GR e full formatof the Financial Results are avaliable on wwwnseindia, com, w bseindia.com and on the Eomuam ‘nmial Financél Resuls ars avalabls o the websits of BSE Lid. and al the Company’s gl dohor ot
Coss proviad beiow of Board rom For BF Utilities Limited By order of the Board of Diroctors
KG Potrochem Lid Far MITSU CHEM PLAST LIMITED
B ool || S e s
< Jai uri Shanker hole-Time Diector Place : Mymbai Manish Dedhia
i ChSlimed Cus Whailve Bracr Date 14 August, 2026 DIN : 03632549 Date  August 14, 2025 Managing Direclor & CFO
CIN : L51226MH1983PLC165499 P
Regd. Office : 209-210, Arcadia Building, 195, Nariman Point, Mumbai -400 021 EASTERN
Tel. : 02240198600, Website: www.winrocommercial.com; Email: winro, investor@gcvl, =TREADS
TEMENT OF UNAUDITED EASTERN TREADS LIMITED
C| RTER ENDED JUNE 30, 2026 Regd. Office: 34, 3rd floor, Eastern Corporate Office, 34/137 E, NH Bypass, Edappally, Kochi,
(Re. In Lakhs except Stno 7) Emakulam-682 024, Kerala. Phor fio: 0484 7161234, amal info@eastemtreads com,
S TS Standalone Web: www,sasternireads.com, GIN: L25119KL1993PLC00T213
No Quarter Ended Year Ended Quarter Ended Year Ended Extract of the Unaudited Financial Results for the o
June 30,2026 | June 30,2025 | March 31,2026 | June 30,2026 | June 30,2025 | March 31,2026 quarter and period ended June 30, 2026 S
(Unaudited) | (Unaudited)| _(Auditec) | (Unaudited) | (Unaudited)| _(Audited) vy Yoot sudol
7) | Total Income 295151 704462]  1395559| 29521.51| 7,24462|  13.95.60 S Pariicalars (Reler nates below) T e e B
2) | Net profit (loss) before Tax # 29238.24 12544.73| 29238.24]  6,831.74]  12544.73 et T T ied
3) | Net profit (loss) after Tax # 24.798.52 10.081.16| 46402.33| 11,583.23|  19.366.95 7| Total Income from operafions 1416.1 134951 | 1677.72] 627595
4) [Total income (Comprising Net Profit (after tax) and Other Income (after ax) |__28.486.71 13.085.97|  53016.40| 24,54963|  22.058.43 2 | (Lossy/Profit befora excaptional and extraordinary tems and tares (18.37) | (14655 (1400 (199.21)
5) |Equty Share Capital (Face value of Rs 10/- each) 125.25 125.25 125.05 125.25 125.05 3 | (Loss)/Proft before taxes (afer exceptional and extraordinary hems) (1837 | 5848 | (a0n)| 582
6) | Reserves (Excluding Revaluation Reserves as shown in the Audited Balance sheet) 27757047 2.85.920.79 4 | (LossiProfitafior taxes {afor oxcaptional and extraordinary ftems) 0637 | 6122 | (aam| 858
7) |Eaming per share (of Rs 10/~ each) § | Total comprehensive (lossiprofit for the period (168.37) 7611 | (16.36). 16.37
(a) Basic (not annualised except year ended) 197986 57714 s0486* | 3704s8| 1,04100) 154621 6 | Paid-up equity share capital tface vaue of 2 10 gachj 52300 | 52320 [ 52320| 628.09
(b) Diluted (not annualised except year ended) 197986 57714 80486*|  370466| 1.041.00|  1546.21 7 | Raserve - as shown in the Audited Balance Shest of ihg prévious yaar (1,802.68)
*Annualised 8 | (Lossy Profit pet equity share
#The Company does not have Exceptional / Extraordinary items to reportfor the above periods. 1) Basic: (1) @an| 17| @2 o6
Notes: 2§ Dited: (7) oan| 17| ez o
1) The above unaudited financial resulfs for the quarter ended June 30, 2026 have been reviewed by the Audit committee and on its recommendation have been approved by the Board of ~ J
directors at ts meefing held on August 13, 2026. L q?k "I“"W A—— Scan the OR code
2) The above s an extractof te detalle format of Financial Results or the quarter ended Jure 30, 2026 fled with the Stock Exchanges under the Reulaton 33 of the SEBI (Listng Obligatons %’ i ikl : bt eatabpund b : for compleie
and Dislosures Requirements) Regulation 2015, s amended. Th ful format o the said Financial Resisare valatle o the websit of Stock Exchangs "W bseinda.com” and on @ Beaon 33 m’ <mmnmw Mo0e, 2013 Tro ot o s Pranck P e e kbl antle. | o SRRV
Company's websit “wiw.winocommercial.com’”. For and on behalf of the Board of Directors 2} Fhe Francia muus ‘have baen raviewed by the Audk i 3 v by e Board o e | [] A ]
Sdj- 310 Mg ek o AUt 14, 2026 4331 SE 4 B SADAEE 0 LI v by 1
Ritesh Zaveri siatony a
Dated : August 13, 2026 Whole Time Director For ENTEH"WET,J: LMTED
Place : Mumbai DIN : 00054741 Place: Kochi W Rexior
Date: August 14, 2026 hell et T =
CIN : L51900MH1971PLC015141
Regd.Office: 1122, Solitaire Corporate Park, Andheri Ghatkopar Link Road, Chakala, Near Satam Wadi, Andheri (E).
INDUSTRIES LIMITED  Mumbai, 400093, Tel No: 022- 42300000 Emai com, websi remsons.com AADI INDUSTRIES LIMITED
TH CIN: L25203MH1994PLC206053
EXTRACKOLUNAUDITEDIETNANCIATIRESULTSIEORITHEIQUARTERJENDED SUNE;]2026 Reg Off: 421, 4th Floor, Kailash Plaza, VallabhBaug Lane, Near R-Odeon Mall, Ghatkopar (East),
( in Lakh (Except EPS) Mumbai-400 077; Maharashira, India, Tel: 9869441118, Webs: hitps:/iwww.aadiindustries.co/home/
- Email: finance@aadind.com;
Standalone Consolidated "
) Quarter Ended Year Ended Quarter Ended Year Ended Extract Of Unaudited Fi al Results For The Quarter Ended 30th June, 2026
Particulars Rupoes in Lacs
30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026 | 30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026
s Quarter Ended Year Ended
(Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | ~(Audited) o PARTICULARS 30th June |31t March | 30th June | 31st March
Total Income from operations (net) 882615 000064| 6775.65| 33631.90| 12.032.67| 13293.02| 10.080.65| 47.394.75 2026 2026 2025
Net Profit/ (Loss) from ordinary activities before tax, Exceptional and/or Extraordinary 384.76 19227 27350 |  1,668.01 22961 539.26 606.68| 2,853.46 Unaudited | Unaudited | Unaudited | Audited |
items. 1_|Total Income from operations (net) = = = D
Net Profit/ (Loss) from ordinary activities for the period before tax after Exceptional tems. 384.76 492.22 27350 | 1,595.09 429.61 539.26 606.68| 276924 2 ('f;‘,;’:"l‘a‘;)}"“(' e e waodinary flems tax (5.68) (7.42) (4.20) (18.24)
Net Profit/ (Loss) for the perlod aiter tax_(after Exceptional items). 28440| 36660 |  202.18| 118092| 28766  522.45| 36388 180505 3 [Net Profit (+)Loss(-)for the period before tax ©68)|  (7.12) @20)|  (18.24)
= = = = = (after Exceptional andior_Extraodinary items)
Tﬁﬁﬂrcﬁ'x"“a'ﬁﬁeﬂfn‘ﬁ Income for the '752'5.‘3\ ECUS&;‘?:E Profit; (Loss) for the period 30487| 39140|  19893| 125340|  25870|  775.88| 62277 232014 T e e T (G R ) B e ey
(Aiter Tax) e ( After Tax)] (aiter Exceptional and/or items)
Paid-up equily share capital (Face Value of Rs. 2 /- each) 697.58|  69758|  697.58|  697.58|  697.58|  697.58|  697.68|  697.58 5 [Total Comprehensive Income for the period 568)| (112 @20)| (1824
X ) T 5 [Comprising proftiLoss for the period (after tax) &
Raserves (excluding Revaluation Reserves s per balance sheet of previous accounting year) As on 31st Marcr 2026 | 11,705.59 14,183.76 s oo Lo
Eaings Per Share (of Rs. 2/-each) - 6_| Paid-up equity share capital  face value of Rs 10/- per share ) 1,000.00] __1,000.00[ _1,000.00] __1,000.00
1. Basic: (Rs.) 0.82] 1.05] 0.58] 339 0.82] 150 1.04] 5.18 7| eserves excucing Revaluaton Reserve) s shown n Ei - [ (t.70a.18)
: : ~ o Audited Balance Sheet of the_previous year
2. Diluted: (Rs.) 082 105 08| 339 082 150 104 5.18 = Eaming por share
Notes : a. Basic in Rs. | (0.06) ©07] ©0.04)] (0.18)
1, The financial results were reviewed by the Audit Committee and approved by the Board of Directors in their meetings held on 14" August, 2026, The financials results are prepared in accordance with b. Diluted in Rs. [ (0.06)| ©.07)] ©.04)] (0.18)
the Indian Accounting Standard (Ind-AS) s prescribed under section 133 of the Companies At, 2013, and other recongnised accounting practices and policies to the extent applicable. Notes. Thzebgve -rhgex;?emmgggﬁedhwrmw&h e o Months nancial Resuls e m e Fx'clth:wez
n n i er Disdlosure Requir equlations, 2015, form: i
2. The above is an exiract of the detailed format of Un-Audited Financial Results for the Quarter 30 June, 2026 flled with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and i Srbal gl Wi Ayt B it
Disclosure Requirements) Regulations, 2015, The fullformat of the UnAudited Financial Results s available on the website of the Company i.e. wwyw.remsons.corn and on the website of BSE LLd. i, hips:/iwwaadindustries.cohome/ " By and on behalf of the Board of Directors
www.bseindla.com and National Stock Exchange of India Ltd. (wwvi.nseindia.com). [OF;40] For Aadl Industries Limited
For REMSONS INDUSTRIES LIMITED o ey
SDj- Rushabh Shah
Place : Mumbai CHAIRNAN & M::ﬂ':,’:é gf;"g‘;‘;’# Place:Mumbai & Managing Director
: : - DIN: 01944390
Dated : 14 August, 2026 DIN - 00513788 Date:14-August 2026
B&B TRIPLEWALL CONTAINERS LIMITED | ciIN: L21015KA2011PLC060106
Reg Off: Sy. No. 263/2/3, Marsur Madiwal Village, Kasaba Hobli, Anekal Taluk, Bangalore — 562106 PUBLIC ANNOUNCEMENT
Website: www.boxandboard.in | E-mail ID.: cs@boxandboard.in | Cont.: 7353751669 (Under ReRQUIalIIOtIT‘ 6 g‘ the In:olvgncy a"td Eankrupl)t:é BO?"? of Ing;él)nsolvency
esolution Process tor Corporate Persons, egulations,
Extract of Unaudited Financial Results for the Quarter ended on 30th June, 2026
. . FOR THE ATTENTION OF THE CREDITORS OF
{Rs. In Lacs, except as stted otherse MAARS SOFTWARE INTERNATIONAL LIMITED
Standalone Financial Result | Consolidated Financial Result RELEVANTPARTICULARS
Particulars Quarter ending _[Quarter ended _|Year ending [Quarter ending _ [Quarter ended | Year ending T Nams of corporate denior Vaore Software Tiies
30th June 2026 _[30th June, 2025|315t March, 2026 |30th June 2026 [30th June, 2025 |31st March, 2026 2. [ Date of ncorporation of corporate debior 2310811995
i i (Audited) i i (Audited) |5 Authority under whlch corporate debtor ROC Chennai
[ Total income from operations (net) 17,770.50 14,928.14 60,943.27 18,046.63 15.225.05 61,635.25 || is incorporated / re
Net Profit / (Loss) for the period [ Corporate Tdentity No / L\m\ted Liability L72300TN|QQPS'PLC??:%?;;EE .
(before Tax, Exceptional and/or 201939 53212 3,032.57 1,835.63 a2 264634 5. | Address of the registered office and principal 10612, Habibullah Road, T. Nagar,
items) office (if any) of corporate debtor Chennai 600 017, Chennai ,
Tamil Nadu, India, 600017
Net Profit / (Loss) for the period -
before tax (afer Exceptional andlor 2,019.39 332,12 3,00257 1,936.63 24407 2,646.34 o [ e S eoment date in respect Tth August, 2026
Extraordinary items) 7. | Estimated date of closure of insolvency 07th February, 2027
resolution process
Net Profit / (Loss) for the period 8. | Name and registration number of the Dharmendra Dhelariya
after tax (after Exceptional 1,510.60 246.86 2,288.81 1.439.48 173.91 1,969.54 insolvency professional acting as interim IBBI/IPA-DQHIP- 104
and/or Extraordinary ftems) resolution professional P00251/2017-2018/10480
9. | Address and e-mail of the interim resolution Address- B-201, Ratnaakar Prestine,
[Total comprenensive income for professional, as registered with the Board N, A Bunglows. Opp Star Bzar, Jodvpur,
- . atellite, Prernatirth Derasar
the period (comprising profit for the 151130 246.88 220161 144021 173.04 1,972.49 Ahmedabad. Gujarat 380015,
period after tax and other Email-dhelariya@gmail.com
income after tax 70.| Address and e-mall 1o be used for o maarssI@gmal con
; correspondence with the interim Add . Dhelariya & Associates
Equity Share Capital 2,051.12 2,051.12 205112 2,051.12 205112 205112 resolution professional B raonom Square, Thalte] Cross Road,
Other equity 13,198.17) 9,634.89 11,679.63 12,626.46 9,285.71 11.158.16 Thalte], Ahmedabad, Gujarat - 380054,
Eamings Per Share (@nmuatesd) 71| Last date for submission of claims 25th August, 2026
- 72.| Classes of creditors, If any, under clause (b) NA
(face value of 10/- each, of sub-section (BA) of section 21, ascertained
Basic: 29,46 4.81 11.16 28.44 3.79 10.06 by the interim resolution professional
Diluted: 29.46 481 11.16 28.44. 3.79 10.06 13. Names of Insolvency identified E
- " to act as Authorised Representative of
Debt Service Coverage ratio 213 1.94 2.40 2.04 1.86 227 Groditors in & diass (Three names for each class)
Interest Service Coverage ratio 553 1.45 2.58 4.79 1.29 2.25 14 () Relovant Forms ang (@)Web fink:
o) Detall of authorized bl
Debt to Equity Ratio 130 1.75 153 152 1.95 1.77) are available (b) Not appiicabie
Note: - i Low
process of the Maars Software International Limited on 11th August 2026.
1. The above is the extract of detal financial Result submitted to NSE under regulation 33 of SEBI (LODR) Reg, 2015, The full financial Result along with i S ILimited : ) i
notes s available on Company website in, on NSE website www.nseindia.in and on BSE website www.bseindia.com. e fonpr ! 10,
proofin person, by post or by electronic means.
2. Financial Result have been prepared accordance to Companies (Indian Accounting Standards) Rules, 2015 prescribed under section 133 of Companies the entry No. .
[Act, 2013. The figures for the previous period have been restated, regrouped and reclassified wherever required to company with the requirement of Ind AS. Clss] MFomCA.
By Order of the Board of Directors, Dharmendra Dhelariya
For, B&B Triplewall Containers Limited Interim resolution Professional
sa In the matter of Maars Software International Limited
Registration Number: IBBUIPAC01/IP-00251/2017-2018/10480
- 1BBUIPACOY/I / /
Place: Bangalore Manish Kumar Gupta Date: 14" August, 2026 AFA Number: AA1/10480/02/300627/109364
Date: 14.08.2026 s Place: Ahmedabad AFA valid upto 30/06/2027
pap
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KG PETROCHEM LIMITED
. 041170 SB0PLLIN 999
Ragd.Off: 171, RoodNo. 81, VK s, Jigur 30913, Rerathan
ol s . i Woouth 8ldng, Al o, Vil e, ;n-pu. 3.

L Wl gy i s “ BF UTILITIES LIMITED (@ MITSU CHEM PLAST LIMITED
L n“‘“E':;"ﬂ J"“’“;: 20‘2’5“ o " Regd OF: Mundhwa, Pune Canionment, Pune-411036 CIN : L40108PN2000PLC015323 itmey  Touistered Office: 329, Gala Complex, 3rd Floor, Din Dayaf Upadiyay Marg. Mulund (), bumbai ~ 400 080.
Quarter Endad-June 30, (el epm| | KA Tel: 91 7719004777 Email - secretarial@blutiities.com  Websile : www bfutiities.com CIMN: L25111NHIS88PLCO4BY25 | Emal: investor@mitsuchee. con | Phane No: 022-2582 0055
i T EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2025
b YourEndod | | Extract of Statement of Unaudited Standalone Financial Resuits for the Quarter ended 30 June, 2026
(Unauied | ntaing 3 ionihs ended| 3 orhs end
T[T e AT W . Guarter Ended| Guarter Ended | Year Ended st PARTICULARE 30062025 | 31032006
lucing Diher Income). Particulars 2026| 30" June, 2025 [31" March, 2026| Ho. ' e gy e g
7| NstProts Loss) rmepencd ol Tay, | 53| 32586 | 0088 | 5B10 2 Finsodis Unsudiied g oo " =
L (Unsdiody 1 {Uinauinitad). ] {ausitac] | 1 {Total Income 953278 867947 35,084.55
w5 YT T T 1 £85.05. 57657 188807 o |Prot/ (Loss) from ordinary actwibes 110273 108150 249744
(m E-w./lwﬂanmvEx?riwdwm‘lm\ 2 [Net Profit | {Loss) for the period (before tax and exceplional b £ i items and tax i ! A18F
oo e o WI [ BAN | WM | s ‘l‘:ﬁ) B i {600,492 Sy Loz | Proft (Loss) befors tax 119273 106750 21204
3 Net Profit/ (Loss} for the period bafora tax (after exceptional . T
o il bt . B S 4| G e 103 5 77
£ Ne\Pmr-l‘ {Comlahapuor s (50298) 64212 22340 i e TR ] T TS
PR AT the perod ¢ (456.25) 64223 22821 e et
g 5 LLoss> for v pev-oo (aftar tox) and ether Comprenensive 6| oy sv’a“éz‘;:a 1,357.80 1,357.80 1.357.80 1,357.80
[T 4z 4 B3 3 Equ-lysr\are Cap el (oIRs, §/-gach) 1.883.98 1.883.98 1,883.38 Oiher Equiy exeluding Revaluation
7 \ Per Share (Kot Annualised for Quariers) 7 |Resarva as ger balance shest of previous " 2 > sb82.88
ancials Resuils have besd reviewed by the Audit Cammillse o (134 170 o8 iwsourting yaar
SERe 2 The s mmumu fthecetaad it Stangalns Uraud e Franci mnm- Bt 054 170 059 g \I:;i:‘;;::‘vi:f’relsg::e[szﬁ.i] 2:’: ;2; :1‘ Zun
Ane s i il i & -
(Lsting and ik b iy Regultians, 2015 e i Nebe:: Tha alovs.s an Srmanhe ”‘“EE“;"" 1‘”7‘3' gb?"“"“"',:é"g“"“'” F"‘;"“”f””“g rR‘““ i e 5“’“ Exfract 1o Noles abiovs 15 an exiract o] e detaed Tormat ol Biarterly/Anmual Financial Resulls fled wilh The Swok Exchangs
Rasults are available on e webste of Ihe stock Ex:han;s Lo, won asendia.com ard on e Th itk Fire o ‘P AT ISR ATk SeCh e e, ) & n CE- unger Regulalion 33 of the SEBI (Listing and Other Disglosure Reguiremants) Regulations, 2015, Tha full format af the Quarlery!
ompany websile =, werwkgpeochem.com The a0 be sccessed by sceanng e CR w;m:w:’;‘ ':u;es';:'r;‘““‘ 5 tieahuole g oe ey “”’"’“"V Anniyai Financial Resuits are avallzbie 00 the website of BSE Lia. and at te Gompany's websie at wiww.mitsychem,eom.
Coa revicesteian For o el of Board o Dirstors . For BF Utllities Limited By order of the Board of Di
G Patrochem Po TS Chem pLaST it
i piace : P s oo e
i o Giqur) Shonker tan: ace : Pune Wrole-Time Director Place : Wumial Dedhla
Place : Jai
sy e Ciidiiia Lkt o b ina i Date : 14 August, 2026 DIN ; 03632549 Date - Augus 14, 2026 Hanaging Destor & 010
CIN : L51226MH1983PLC165499 a n'
Regd. Office : 209-210, Arcadia Building, 195, Nariman Point, Mumbai -400 021 ‘ - EASTER
Tel. : 022-40198600, Website: www.winrocommercial.com; Email: winro.investor@gevl.in o E A D 5
STATEMENT OF UNAUDITED STANDALONE & CONSOLIDATED EASTERN TREADS LIMITED
FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2026 Regd. Office: 34, 3rd floor, Eastem Comorate Office, 34/137 E, NH Bypass, Edappally, Kachi,
(Rs. In Lakhs except Sr.no 7) Ernakulam-682 024, Kerala. Phane No: D484 7161234, email: info@easternireads.com,
= s ETTT Web: v eastemireads.com, Ol L25119KL199GPLC007218
No Ended Year Ended ar En Extract of the Unaudited Financial Results for the _
2026 | June 30,2025 026 | June 30,2026 | June 30,2025 | March 31,2026 quarter and period ended June 30, 2026 ot
o el (Unaudited) | (Unaudited) | (Audited) 3 e Voaronded
1) | Totel Income 2952151 7,244.62 2952151] 724462 1395559 ; Partcalars (Rofer notes balotw) z e
2) [ Net profit (loss) before Tax # 29230.00]  6831.74|  125i43] 20238.24] 683174 .
3) [ Net profit (loss) after Tax # 577213 10.081.16| 46.40233] 11583.23 T | Total ncome from aperaians Sarses
4) [ Totel income {Comprising Net Profit (after tax) and Other Income (after tax)] | 26.486.71 | 1810640 ws 85.97 2| (LossyProft before exceptionai and extrasrinary items and taxes (199.21)
5) | Equity Share Capital (Face value of Rs 10/~ each) 12525 3| (Loss)/Praft before tanes {aher exceptional and exlraosdinary fems) 582
6) | Reserves (Excluding Revaluation Reserves as shown in the Audited Balance sheet) 2,77.570,47 28592079 4| (LussyProfil ater taxes (after exceptional and exracedinary ftems) 856
7) [ Earning per share (of Rs 10/- each) 5 | Total compreherisive (ioss)/proft foe the period 1637
(2) Basic (not annualised except year ended) 197986 57714 804.86°| 370466 104109  154621° 6 | Paic-up equity share capital (laca valie of £ 10 each) 52329
(b) Diluted (not annualised except year ended) 197986 57714 80486°|  370456| 1.041.09)  1s46.21* 7| Aeservé - as shawn n the Audied Balancs Shast of the previous year 1,802,651

*Annualised 8 | (Loss) Frofi per equity share:

#The Company does not have Exceptional / Extraordinary items to report or the above periods. (1) Basic: @2} 031y w2y 018

Notes: (2) Dildted: (2} o3| 47| w2 ode

1) The above unzudited financial results for the quarter ended June 30, 2026 have been reviewed by the Audit committee and on its recommendation have been zpproved by the Board of =
directors at its meeting held on August 13, 2026. :‘“""- —

2) The above s an extract of te detlld format o Financial esultsfor the qusrter ended June 30, 2026 fled wi the Stock Exchanges under th Regulaton 33 o th SEBI (Lsting Obiigatons i e honte | forcompiete
and Disclosures Requirements) Regulation, 2015, as amended. The full format of the said ‘Financial Results' are available on the website of Stock Exchange “www.bseindia.com” and on S0k Exchonge webete (W,W,M?,,; ri i
Company’s website “wwwwinrocommercial.com’. For and on behalf of the Board of Direclors 2 it oo | [EASEE]

Sd- at their - meeting held an ngusl 14, 2026 and -|n samu has D/mu mup-uun o Linisd Resiw by the
Ritesh Zaveri SIEAGY AU
Dated ; August 13, 2026 Whole Time Director P EMATE mg‘ﬂ:’:“ﬁ
Place : Mumbai DIN: 00054741 Place: WrlaTine
: ctoe & CFO
Date: l\ugjstv 2026 e S odndar =]
m “ CIN : L51900MH1971PLC015141
Regd.Office: 1122, Solitaire Corporate Park, Andheri Ghatkopar Link Road, Chakala, Near Satam Wadi, Andhen (E),
INDUSTRIES LIMITED  Mumbai, 400093, Tel No: 022- 42300000 Email id: m, website: www.remson: AADI INDUSTRIES LIMITED
RTER ENDED 30™ JUNE, 2026 CIN: L25203MH1994PLC206053
2 Reg Off: 421, 4th Floor. Kailash Plaza, VallabhBaug Lane, Near R-Odeon Mall, Ghatkopar (East),
(% in Lakh (Except EPS) Mumbai-400 077; Maharashtra, India, Tel: 986944118, Web: https:/www.aadiindustries.cohome/
Standalons Consolidated rmall fnarce@sadind.com:
AR TERTE] Year Ended e Year Ended Extract Of Unaudited Financial Results For The Quarter Ended 30th June, 2026
Particulars Rupees in Lacs
30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026 | 30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026
s Quarter Ended Year Ended
(Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | (Audited) o PARTICULARS 30t June |31st March | 30th June | 31st March
Total Income from operations (nef) B826.15| 900064 | 67/5.05| 33,631.90| 12,032.67| 13,293.02] 10,080.65| 4739475 ! 2026 2026 2025 2026
Nt Profit/ (Loss) from ordinary activities before tax, Exceptional and/or Extraordinary 384,76 492.22 27350 | 1,668.01 429.61 539.06 606.68| 2853.46 Unaudited | Unaudited | Unaudited | Audited
items. 1 Total income from operations (net) - B - -
Net Profit/(Loss) from ordinary aciviies fo the period before tax aller Exceptionalftems. | __ 384.76| 49222 | 27350| 1595.09|  42961|  539.26|  606.68] 27694 ? | bators o Excogiona ancir Enrzodinary toms tax R ) I It
Net Profit/ (Loss) for the period after tax (after Exceptional items). 28440 | 36669  202.18] 1180.92 287.66|  522.45|  363.88] 180505 3| Net Profi (+)/Loss(- for the period before tax ©68)|  (712) @20)|  (18.24)
= = (after Exceptional and/or Extraodinary items)
Total Comprenensive Income for the period [Comprising Profit  (Loss) for the period 30487| 39140  198.93| 1.253.40 25870 77588  622.77| 232014
(Atter Taxran i ‘:nmmi ( phi mg) (Loss) L 2 [ Net Profit (+)Loss(-) for the period after tax (5.68) 7.12) @20)]  (18.24)
(after Exceptional and/or_Extraodinary items)
Paid-up equily share capital (Face Velue of Rs. 2 /- each) 69758 | 69758 69750 69758 697.58| 69758  697.58]  697.58 5 [Total Comprehensive Income for the period G68)|  (112) @20 (1824
Reserves (excluding Revaluation Reserves as per balance sheet of previous accounting year) As on 315t March 2026 | 11,705.59 14.183.76 [Comprising profitloss for the ‘3":’”’ ‘:"I‘e’ ) &
Earnings Per Share (of Rs. 2/-each) - 6 Pmd—uv equiy share capital ( face value of Rs 10/~ per share ) 1.000.00 00. 00.
1. Basic: (Rs.) 0.2 1.05 58] .39 | 0.82 150 1.04] 5.18 7 hes:rvﬂes Ae;:rdmg ghavalui;hon Reserve) as shown in T
- 2 T the Audited Balance Sheet of the previous year

2. Diluted: (Rs.) 02| 105 8| 9 0.82 150] 1.04] 5.18 = Taming po share

Notes : a. Basic in Rs. | (06)]  (0.07)] (0.04) (0.18)

1. The financial results were reviewed by the Audit Committee and approved by the Board of Directors in their meetings held on 14" August, 2026, The financials results are prepared in accordance with b. Diluted in Rs. | (0.06) (©.07)] (0.04) (0.18)
the Indian Accounting Standard (Ind-AS) as prescrived under section 133 of the Companies At, 2013, and other recongnised accounting practices and policies 10 the extent applicable. otes Exchanges

. N under Regulation 33 of the SEBI stng and . 201
2. The above is an extract of the detailed format of Un-Aucited Financial Resuls for the Quarter 307 June, 2026 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligatians and Frmcat Resurs vs vl o 16 ook Excrange wabaten v meilsom o on 12 weshe of s Compary:
:Jj\s/sio;:;en ::qcunw remerts) ;‘:r?:lhs(:gziéoc‘h :n;:eumlr\‘ ;Ioarm m(aew unr;»;ni‘u;::nc ;::)anclal Results s available on the website of the Company i.¢. wiw.remsons.com and on the website of BSE Ltd. i.e. Nips hmniandindosioscohomel [Egi[a] o on bttt o s ofDrctors
’ ’ S o For REMSONS INDUSTRIES LIMITED = For Asdi Industries Limiie)
S/~ Rushabh Shah

e KRISHNA KEJRIWAL btace:Mumbs B Managing Director
lace : Mumbai CHAIRMAN & MANAGING DIRECTOR P vt Angact-2026 DIN: 01944390

Dated : 14" Ang-m 2026 DIN - 00513788

B&B TRIPLEWALL CONTAINERS LIMITED | ciN: L21015KA2011PLC060106
Reg Off: Sy. No. 263/2/3, Marsur Madiwal Village, Kasaba Hobli, Anekal Taluk, Bangalore — 562106 PUBLIC ANNOUNCEMENT
Website: www.boxandboard.in | E-mail ID.: cs@boxandboar Cont,: 7353751669 (Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
. Resolution Process for Corporate Persons) Regulations, 2016)
Extract of Unaudited Financial Results for the Quarter ended on 30th June, 2026 y
(Rs. in Lacs, except as stated otherwise) FOR THE ATTENTION OF THE CREDITORS OF
= - i MAARS SOFTWARE INTERNATIONAL LIMITED
Stndalone Fnanclal Resul == | g ConeeNdated Financil Resuk RELEVANTPARTICULARS
Particulars Quarter andi Quarter ended _ |Year ending Quarter ending _|Quarter ended ar ending Name of corporate deblor Maars Software International Limited
30th June zozs 30th June, 2025|315t March, 2026 |30th June 2026 st March, 2026 Date of incorporation of corporate dobior 2310811995
(Audited) (Audited) Authority under which corporate debtor ROC Chennai
Total income from operations (net) 17,770.50 14,928.14, 60,943.27 18,046.63 15,225.05 61,635.25 is / registered
i Corporate Identity No. / Limited Liability L72300TN1995PLC032675
'\éelc Pr‘)ﬁ'lr ; ‘LESS) {?‘r ol andion 2,019.39 332.12 3,03257 1,035.63 244.27 2,646.34 Ldenifeation Ro. of corporate dobioy
(before Tax, Exceptional andfor| 019 g 032 935 - 646 Address of the registered office and principal 106/2, Habibullah Road, T. Nagar,
items) office (If any) of corporate debtor Chennai 600 017, Chennai ,
Net Profit / (Loss) for the period| Tamil Nadu, India, 600017,
oo tax (after Exceptional and/or 2,019.39 332.12 3,032.57 1,035.63 24427 2,646.34 S | Insclvency commencement date in respect Tith August, 2026
Extraordinary items) Esiimated date of closure of insalvency 07th February, 2027
resolution pro
Net Profit / (Loss) for the period e[ Name and regvfslvaﬂon Jumper of e Drermendra Dhclariya
fler tax (after Exceptional 1,510.60 246.86 228881 1,439.48 173,91 1,969.54 insolvency professional acting as interim A
:nz;m éxézofc:mar;ellpe::rs‘)a resolution P00251/ZO17-2018/10A80
5. | Address and e-mail of the interim resolution Addoss. 8201, Rainaakor Prosiine,
Total comprehensive income for professional, as registered with the Board Nr. Avi Bunglows, Opp Sar Bazar, Jodpur.
o - ernatirth Derasar Road,
the period (comprising profit for the 1,511.30 246.88 2,29161 1,440.21 173.94 1,972.49 A"me“abﬂd Gula'at 380015.
period after tex and other
income after tax 10| Address and e-mail to be used for clrz maarszll@%malll .com N
correspondence with the interim Jo. Dhelariya & Associates
Equity Share Capital 2,051.12 2,051.12 205112 2,051.12 205112 2,051.12 koA S Tiaman S Thahe s o
Other equity 13,198.17| 9,634.89) 11,679.63 12,624.46 9,285.71 11,158.16 Thaltej, Ahmedabad, Gujarat - 3800
Eamings Per Share (anmoalsed) 7. | Tast date for submission of claims 25t August, 2026
- 12.| Classes of creditors, if any, under clause (b NA
(face value of 10- each) S e e A, g Slause )y
Basic: 29.46 481 11.16 28.44 379 10.06 by the interim resolution professional
Diluted: 20.46 4.81 1116 28.44 379 10.06 13.| Names of Insolvency Professionals wdemired —
to act as Authorised Representativ
Debt Service Coverage ratio 2.13 194 2.40 2.04 1.86 227 oiors in 2 Sass (Tores mamos for ach class)
Interest Service Coverage ratio 5.53 145 2.58 4.79 129 225 74| (a) Relevant Forms and (@b Tk
{b) Detals of authorized bbi.g
Debt to Equity Ratio 130 1.75 1.53 1.52 1.95 1.77) are available (b) Not appiicable
Note: - Law
processof imitedon 3
1. The above is the extract of detail financial Result submlued to NSE under regulation 53 of SEBI (LODR) Reg, 2015, The fl inancil Result elong with imied, ) before25th
notes is available on Company website n NSE websil in and on BSE website www.bseindia.com. 10,
proofin person, by postor by electronic means.
2. Financial Result have been prepared accordance to Companies (Indian Accounting Standards) Rules, 2015 prescribed under section 133 of Companies 1
Act, 2013, The figures for the previous period have been restated, regrouped and reclassified wherever required to company with the requirement of Ind AS. s nFom CA.
By Order of the Board of Directors Dharmendra Dhelariya
For, B&B Triplewall Containers Limited Interim resolution Professional
sl In the matter of Maars Software International Limited
s Registration Number: IBBUIPAO01/IP-00251/2017-2018/10480
Place: Bangalore Manish Kumar Gupta Date: 14" August, 2026 AFA Number: AA1/10480/02/300627/109364
Date: 14.08.2026 Chairman & Managing Director| Place: Ahmedabad AFA valid upto 30/06/2027
o @ - > 4 - -
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KG PETROCHEM LIMITED

QN 4TI TR PBOPLEOD1 999
Regd. Offce: (171, Road No, 53, VKI ree, Joipor-307013, Rjest
Wmle nliw! 6?‘\ Hw o 602, Moach 8, Amropal Wy, Vsl Naw qulwlﬂﬂ Ral.
rodhem. 251

%) BF UTILITIES LIMITED (@ MITSU CHEM PLAST LIMITED

3 Fnsncal Rasits for Regd. Off.: Mundhwa, Pune Cantonment, Pune-411036 GIN : L40108PN2000PLGO15323

E E:m'al:l of Unaudite

Registered Office: 329, Gala Camplex, 3rd Fioor, Oin Dayal Upadhyay Marg, Mulind (W), Murbal — 400 080
Quarter Ended June 30, 2026 tn KALYANI  Tal 01 7718004777 Email - secretarial@bfutilies com  Wehsite i iR cam Mitssu CIN: L25111MH1988PLEC048925 | Email: investor@mitsuchem.com | Phone No: 022-2592 0055
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2026
P s Extractof Statement of Unauelied Standalon Financial Resuls for the Quarter ended 30 June, 2026
(T in Lakhs) 3 Months ended| 3 Manths ended| 3 Months ended |  Year ended
T [ Tated Weeme lomOperatans Quarler Endad| Quartor Ended | Yoar Ended 8t PARTICULARS 30.06.2026 31.03.2026 30.06.2025 31.03.2026
ke et Inooma; 8 Particulars 30" June. 2026 30" June, 2025 (31" March, 2026 e | Unaudited | Audited | Unaudiied | Audited |
7] Profe (Loss) for ihe penod (bedore Tax, ) 32585 30 66 59510, No. e T
mb_m%f;hm‘m (Audited) 1 | Total Income 953278 8,679.47 8,540.39 35,084.56
| Esoaptonstanel Exkocndiar e - - 1 535,05 57657 188607 Profit/ (Loss] from ordinary activiies. P
il s S RS R L R 2 [Nt Profit / (Loss) for tha period (befare tax and exceptional 2 _,J e 118273 1.061.50 178,81 212744
| Nel Pro {Loss) or e pence (e Tav, W | AT [ 2 | @E1Y I i) G052y SN L 3 [Profit/ (Loss) before fax 118273 108150 7881 212704
Eyopians and/or Exnaprinary lems) S | MatPronit . (Lass) for  paciad batoes tax (e axceptional s 4 |Total Other comprehensive incame, o 270
(5T Conperme eomelorreparad. | W37 | 2B | DTS | TS 4 Eﬂ)’ T E;gg ;g? zg‘?; gg i“j net of tax R 2
wofi/{Loss)for the period aftar tax ) = T
- 5 3 e Lo St 5 ;r::\ e #7383 782108 13116 156965
1 (L) e peicn) (it tan), s B Compuhedasn £ F““ﬂ;“'“‘wﬁf“‘m“w“” 1.357.80 135780 135760 1,357.80
o Income {afiertan)] e
b5 ars | an | am 6 |Equity Share Gapital (ot 5. 5 sacn) 1,885.38 1ge338 | 186338 Other Equity excluding Revaluation
7 hare: (Not Anni _Ehmd for Quarters) 7 [Reserve as per balance sheet of previous: = = £ 6.682:80
Notes: 1. The Standsione Finscials Results have hesn resiewed by the &1t Commitiss sad Fin (134 gy dig accounting year
mrwm byme atlho 1, Diluted (1.34) 130 0.59 8 |Basic Eaning Per Share (EPS) 6.4 5.68 0.97 11.50
Pt kool iston 9 [Dlluted Earring Per Share EPS) 64l 558 0.87 11.50
(Lising.and Gl Dislosun Reqyiremants) Rogulations, 2013, The'full ormatcf P g;"m'“ Tk . a”f’;"“‘a;'gmﬁéﬂg;“ﬁ""'ﬂ“ o Quiartadt UA"S?AK\M Finantiad Rasits fiad Wil the S““’“ Exisct o Hole . T s s a e of o Colaed ol oy Al Frarcial el Ted it e St e
Resulis arg avaiable on the websile of t1e stock exchange |.e. www bseindia.com ad on the 5 Mg ey REgUltNs: i ol under Ragulation 33 of ths SEBI (Listing and Dther Disciosure Rsquirements) Regulations, 2015: The full format of tha Quastery
Gorpany webeit | a. ww kpetrochem com The sarma can be acoessed by scanning e GR | | The full format of the Financia! Results are avaiiable on www.niseindia.com, wiw.bseindla.com and on the ':°"‘“5"‘ Al Fvancl s ars sl on o websd of BSE L, s a s Gornpany’ wobsle A Yot AGIGT rom
Cost oo of Board rom For BF Utilities Limited By orde of the Board of Diroctors
KG Potrochem Lid Far MITSU CHEM PLAST LIMITED
et | [ mese e
—-— Gauri Shanker ole-Time Oirecior Ploce : Mymbai Manish Dedhia
Sip oty CHrma Cum Whalelle biecior Date 14 August, 2026 DIN : 03632549 Date  August 14, 2025 Managing Director & CFO
CIN : L51226MH1983PLC165499 P
Regd. Office : 209-210, Arcadia Building, 195, Nariman Point, Mumbai -400 021 EASTERN
Tel. : 022-40198600, Website: waw.winrocommercial.com; Email: winro.investor@gcvl =TREADS
ATEMENT OF UNAUDITED STANDALONE & CONSOLIDATED EASTERN TREADS LIMITED
FINANCIAL RESULTS FOR THE Q RTER ENDED JUNE 30, 2026 Regd. Office: 34, 3rd floar, Eastem Corporate Office, 34/137 E, NH Bypass, Edappally, Kochi,
(Rs. In Lakhs except St.no 7) Ernakulam-682 024, Kerala. Phone No; 0484 7?61234‘ amail: info@easterntreads.com,
S Particulars Standalone Web: www,sasterntreads.com; GIN: L25119KL1993PLC007213
No Quarter Ended Year Ended Quarter Ended Year Ended Extract of the Unaudited Financial Results for the - ;
June 30,2026 | June 30,2025 | March 31,2026 | June 30,2026 | June 30,2025 | March 31,2026 quarter and period ended June 30, 2026 St
(Unaudited) | _(Unaudited)| _(Auditec) | (Unaudited) | (Unaudited)| _(Audited) ST BvOR Yous sitod
7) | Total Income 2952151 704462]  1395559| 29521.51| 7.24462  13,95.50 4] Particalars (Reler nates below) R R T BT
2) | Net profit (loss) before Tax 20238.24|  6831.74]  12544.73| 29238.24]  6,31.74|  12544.73 E; Usmisa| Aufed | Urmoiod | Audied
3) [ Net profit (loss) after Tax # 2479852  5772.13|  10081.16| 46402.33] 11,583.23|  19.366.95 7| Total Incom from operafions 1416.1 |134951 | 1677.72] 627595
4) [Total income (Comprising Net Profit (after tax) and Other Income (after tax) | 28.486.71| 1810640  13.085.97| 53.01640] 2454963]  22.258.43 2 | (Lossy/Profit before exceptional and extraordinary tems and taes (18.37) | (14655)| (1400 (199.21)
5) | Equty Share Capital (Face value of Rs 10/- each) 125.25 125.05 125.25 125.05 125.25 125.05 3 | (Loss)/Proft before taxes (aher exceptional and extraordinary kems) (1837 | 5848 | (1400) 582
6) | Reserves (Excluding Revaluation Reserves as shown in the Audited Balance sheet) 27757047 2.85.920.79 4| (Lossy/Profitafior taxes {afor oxcaptional end extraordinary items) (8an | 6122 | (aom| 858
7) |Eaming per share (of Rs 10/~ each) § | Total comprehensive (lossi/profit for the period (16.37) 7611 | (16.36). 16.37
(a) Basic (not annualised except year ended) 197986 57714 80486* | 370468| 104100 154621 6 | Paid-up equity share apital {face vaue of % 10 gachj 52300 | 52320 [ 52320| 528.00
(b) Diluted (not annualised except year ended) 197986 57714 804.86*|  370456| 1.041.00| 154621 7 | Raserve - as shown i the Audited Balance Shest of ihg prévious yaar (1.802.65)
*Annualised 8 | (Loss) Profit pet squity share
#The Company does not have Exceptional / Extraordinary items to reportfor the above periods. (1) Basic: (2} oan| 17| @2 016
Notes: (24 Diuted: (8) ©an| 17| @z 018
1) The above unaudited financial resulfs for the quarter ended June 30, 2026 have been reviewed by the Audit committee and on ts recommendation have been approved by the Board of -
directors at ts meeting held on August 13, 2026. 'I‘“':‘; - Scan the OR code
2) The above is an extract of the defailed format of Financial Results for the quarter ended June 30, 202 filed with the Stack Exchanges under the Regulation 33 of the SEB (Listing Obligations ! ikt . et byt for compleie
and Disclosures Requirements) Regulation, 2015, as amended, The fullformat of the said ‘Financial Results' are available on the website of Stack Exchange “wiw.bseindia.com” and on Beguetin 33 ’“’” LR Pocuaoa 2018, T fomt o e ranc v A e vkl ke | - CCLEFE
Company's websits “ww.winocommercial.com' For and on behalf of the Board of Directors 2} Fhe Francial muus v b v by o Akt Gommiee and gproved byt Board of ivctrs | (] e[
Sdj- a1 ther Mpetiog heid 0n AuguS! 14, 2026 and te same has Deen SUECTEA 10 Limited Aview by the
Ritesh Zaveri siatony aude
Dated : August 13, 2026 Whole Time Director For EASTERN TREIJ;JS e
Place : Mumbai DIN : 00054741 Place: Koch Whoe-Time Diecior
Date: Auqust 14, 2026 o T A =
CIN : L51900MH1971PLCO15141
1) Regd.Office: 1122, Solitaire Corporate Park, Andheri Ghatkopar Link Road, Chakala, Near Satam Wadi, Andheri (E).
INDUSTRIES LIMITED  Mumbai, 400093, Tel No: 022- 42300000 Emai com, websi remsons.com AADI INDUSTRIES LIMITED
TH CIN: L25203MH1994PLC206053
R O L O O N N T Sl O R O AR EREENDED UL, e Reg Off: 421, 4th Floor, Kailash Plaza, VallabhBaug Lane, Near R-Odeon Mall, Ghatkopar (East),
( in Lakh (Except EPS) Mumbai-400 077; Maharashira, India, Tel: 9669441118, Webs: hitps://www.aadiindustries.co/home/
- Email: finance@aadind.com;
Standalone Consolidated .
_ Quarter Ended Year Ended Quarter Ended Year Ended Extract Of Unaudited Fi al Results For The Quarter Ended 30th June, 2026
Particulars Rupees in Lacs
30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026 | 30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026
st Quarter Ended Year Ended
(Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | (Audited) o PARTICULARS 30thJune |31t March| 30th June | 31st March
Total Income from operations (net) 882615 000064| 6775.65| 33631.90 12.032.67| 13293.02| 10.080.65| 47.394.75 2026 2026 2025
Net Profit/ (Loss) from ordinary activities before tax, Exceptional and/or Extraorcinary 384.76 19227 27350 |  1,668.01 12961 539.26 606.68| 2,853.46 Unaudited | Unaudited | Unaudited | Audited |
items, 7| Total Income from operations (net) 5 E B z
et Profit/ (Loss) from ordinary actvites for the period before tax after Exceptional tems. 38476] 49222 27350 | 1596.09 429.61 539.26 606.68| 276924 e [f,z‘,;';’"l‘a;f)ﬁms(' o e period ecdinary tems tax (568) 7.12) @20)|  (182)
Net Profit/ (Loss) for the perlod ater tax_(after Exceptional items). 28440| 36669 |  202.18| 118092| 28766  522.45| 36388 180505 3 [Net Profit (+)Loss(-)for the period before tax G68)|  (7.12) @20)| (18.24)
. fer Excaplional andior Extracdinary items)
Total Comprehensive Income for the period [Comprising Profit (Loss) for the period 30487| 39140|  198.93| 125340|  25870|  775.88|  62277| 2,320.14 @ R
" 7| Net Profit (+)lLoss() for the period after tax G68)| (712 @20)| (1829
(Atter Tax) and Other income ( After Tax)] (ot Excopton oneor o),
Paid-up equily share capital (Face Value of Rs. 2 - each) 69758 | 69758|  697.58| 697.58|  697.58|  697.58|  697.68|  697.58 5 [Total Comprehensive Income for the period 568) (112 @20)| (1824
Reserves (excluding Revaluation Reserves as per balance sheet of previous accounting year) As on 31st March 2026 | 11,705.59 1418376 E,?.:’Q%’?.‘:S,:L‘;ii%?:f}:?;;": ";',’l’e";‘:a(f:]‘” )&
Earnings Per Share (of Rs. 2/-each) - 6_| Paid-up equity share capital ( face value of Rs 10/- per share ) 1,000.00] _ 1,000.00| _1,000.00] _ 1,000.00
1. Basic: (Rs) 082 1.05] 058] 339 082 150 104] 518 7 Reserves (excucing Revaluaton Reserve) s shown in - - -| .704.18)
: : T the Audited Balance Sheet of the previous year
2. Diluted: (Rs.) 082 105 08| 339 082 | 150 104 5.18 = [Eamming por share
Notes : a. Basic in Rs.. | (0.06) ©.07] 0.04)] (0.18)
1, The financial results were reviewed by the Audit Committee and approved by the Board of Directors in their meetings held on 14" August, 2026, The financials results are prepared in accordance with b. Diluted in Rs. | (0.06) 0.07)] (©.04)] (0.18)
the Indian Accounting Standard (Ind-AS) s prescribed under section 133 of the Companies At, 2013, and other recongnised accounting practices and policies to the extent applicable. Notes. Thzeb;ve sl:hgex;':emm;i;ﬁtedhfwmi;% e Months ot . m o Fx'cnh:wez
n n i isdlosure Requir . 2015, form: i
2. The above s an exirzct of the detailed format of Un-Audited Financial Results for the Quarter 30" June, 2026 fled with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Fancar Reauts ors valable on I Stock Excange whbelos: vrsechclessom and on 1 wese of o Compeny:
Disclosure Requirements) Regulations, 2015, The fullformat of the UnAudited Financial Results s available on the website of the Company i.e. wwyi.remsons.corn and on the website of BSE LLd. i, nips:/iwwwaadindusties.cohome/ [EJZgd[E] B 2o behalf of o Board o Dirctrs
www.bseindla.com and National Stock Exchange of India Ltd. (wwvi.nseindia.com).
For REMSONS INDUSTRIES LIMITED = For Aadl Indusiriea Limfied
SDj- Rushabh Shah
Place : Mumbai CHAIRNAN & M::ﬂ':,’:é gf&'g‘#’# Place:Mumbai & Managing Director
: : : 01944390
Dated : 14 August, 2026 DIN - 00513788 Date:14-August 2026,
B&B TRIPLEWALL CONTAINERS LIMITED | cIN: L21015KA2011PLC060106
Reg Off: Sy. No. 263/2/3, Marsur Madiwal Village, Kasaba Hobli, Anekal Taluk, Bangalore — 562106 PUBLIC ANNOUNCEMENT
Website: www.boxandboard.in | E-mail ID.: cs@boxandboard.in | Cont.: 7353751669 (Under Rngulalllop 6 g‘ the In:olvgncy a"td Eankrupt)cg! Boairg of Ing;él)nsolvency
esolution Process tor Corporate Persons, egulations,
Extract of Unaudited Financial Results for the Quarter ended on 30th June, 2026
. B FOR THE ATTENTION OF THE CREDITORS OF
{Bs.In Lacs, except as stated otheriise MAARS SOFTWARE INTERNATIONAL LIMITED
Standalone Financial Result | Consolidated Financial Result RELEVANTPARTICULARS
Particulars Quarter ending _[Quarter ended _|Year ending |Quarter ending _ Quarter ended | Year ending T Nams of corporate denior Vaore Software Tites
30th June 2026 _[30th June, 2025|315t March, 2026 |30th June 2026 [30th June, 2025 |31st March, 2026 2. [ Date of incorporation of corporate debior 2310811995
i i (Audited) i i (Audited) |5 Authority under whn:h Corporate deblor ROC Chennai
[ Total income from operations (net) 17,770.50 14,928.14 60,943.27 18,046.63 15.225.05 61,635.25 || is incorporated / re
Net Profit / (Loss) for the period 4| Corporate Tdentity No / L\m\ted Liability L72300TN199;PLC;):;%§;OSIE‘E .
(before Tax, Exceptional and/or 201939 53212 3,032.57 1,835.63 24 264634 5. | Address of the registered office and principal 10672, Habulah Road, T Nagar
items) office (if any) of corporate debtor Chennal 600 017, Chenr
Tl Moo, 1018, 60017
Net Profit / (Loss) for the period
before tax (after Exceptional and/or 2,019.39 332,12 3,00257 1,936.63 24427 2,646.34 B [ e & amareoment date in respect Tith August, 2026
Extraordinary items) 7. | Estimated date of closure of insolvency 07th February, 2027
resolution process
Net Profit / (Loss) for the period 5. [ Name and regisication number of e Dermendre Dhelariya
after tax (after Exceptional 1,510.60 246.86 2,288.81 1.439.48 173.91 1,969.54 insolvency professional acting as interim BBI/IPA-001/IP-
and/or Extraordinary ftems) resolution professional P00251/2017-2018/10480
9. | Address and e-mail of the interim resolution ‘Address- B-201, Rainaakar Prestine.
[Total comprenensive income for professional, as registered with the Board N, A Bunglows. Opp Star Bazar, Jodvpur,
: ’ atellte, Preratirth Derasar
the period (comprising profit for the 151130 246.88 220161 144021 173.04 1972.49 Ahmedabad. Gujarat 380015,
period after tax and other Email-dhelariya@gmail.com
income after tax 70.| Address and e-mall to be used for o maarssI@gmal con
; correspondence with the interim Add . Dhelariya & Associates
Equity Share Capital 2,051.12 205112 205112 2,051.12 205112 205112 resolution professional B605, S raonom Square, Thaltej Cross Road,
Other equity 13,198.17) 9,634.89 11,679.63 12,624.46 9,285.71 11,158.16 Thalte], Ahmedabad, Gujarat - 380054,
Eamings Per Share (@nmuatesd) 71| Last date for submission of claims 25th August, 2026
- 72.| Classes of creditors, If any, under clause (b) NA
(face value of 10/- each, of sub-section (6A) of section 21, ascertained
Basic: 29.46 481 11.16 28.44 3.79 10.06 by the interim resolution professional
Diluted: 29.46 4.81 11.16 28.44 3.79 10.06 13.{ Names of Insolvency identified -
- " to act as Authorised Representative of
Debt Service Coverage ratio 213 1.94 2.40 2.04 1.86 227 Groditors in & dlass (Three names for each class)
Interest Service Coverage ratio 553 1.45 258 479 1.29 225 o (o) Retevart Forme ang (@)Web link:
o) Detall of authorized bl
Debt to Equity Ratio 130 1.75 1.53 152 1.95 1.77 are available (b) Not appiicabie
Note: - i Low
process of the Maars Software International Limited on 11th August 2026.
1. The above is the extract of detal financial Result submitted to NSE under regulation 33 of SEBI (LODR) Reg, 2015, The full financial Result along with i S ILimited : ) i
notes s available on Company website in, on NSE website www.nseindia.in and on BSE website www.bseindia.com. e fonpr ! 10,
proofin person, by post or by electronic means.
2. Financial Result have been prepared accordance to Companies (Indian Accounting Standards) Rules, 2015 prescribed under section 133 of Companies the entry No. .
[Act, 2013. The figures for the previous period have been restated, regrouped and reclassified wherever required to company with the requirement of Ind AS. Ciss] MFomCA.
E E By Order of the Board of Directors Dharmendra Dhelariya
LI} For, B&B Triplewall Containers Limited Interim resolution Professional
sa In the matter of Maars Software International Limited
- Registration Number: IBBUIPAC01/IP-00251/2017-2018/10480
Place: Bangalore Manish Kumar Gupta Date: 14" August, 2026 AFA Number: AA1/10480/02/300627/109364
: Place: Ahmedabad AFA valid upto 30/06/2027
Date: 14.08.2026 spap
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KG TROCHEM LIMITED
O 281 R SHOPLLITIS99
i Ofice: (171, Rom o 5, Y Ave, g 202013, Rofsthon
oy nhwnrmr o 601 Mona S Amogal o, ol o Jopw 00021,
"ot st Vo e i o) | | 479 BF UTILITIES LIMITED (@ ...MITSUCHEM PLAST LIMITED
Regd. Off.: Mundhwa, Pune Cantonment, Pune-411036 GIN : L40108PN2000PLG015323 alelnre Gifie: o3, Bla Coplas 2 o Oin Doyl ipaiiiyay Mo, Mukied (4), Wbl - 400
Quarter Ended June 30, 2026 ot KALYANE T:‘gg‘ 7719004777 Emall - secretaral@bfutiiies.com  Website - www. bfutilties.cam Mitssu CIN: L25111MH1988PLC04B925 | Email: investor@mitsuchem.com | Phone No: 022-2592 0055
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2026
P tesEnt | | 1t of Statement of Unauelted Standatone Financial Results for the Quarter ended 3 June, 2026
Dbt 3 Wonihs ended| 3 Manths ended| 3 Monihs ended | Year ended
T Tated nceme lomOperatans 3 Quarler Endad| Quartor Ended | Year Endex 8r. PARTICULARS 30.05.2026 31.03.2026 30.06.2025 31.03.2026
n et Incamey 3 Particulars 30" June, 2026 30" June, 2025 [31" March, 2026] L | Unaudited | Audited | Unawdiied | Audited |
| NP (Loss) for e percd (belore Vax, | 5685 | o8 | 0o | B0 [No] TAudited) 5 - .
e e - . e 1 |Total Ingame 9,532.18 8678.47 8,540.39 35,084.56
T 3 3 I L Profit/ (Loss)] from ordiary activlies
] ::":;‘:"“”“”"‘”””-m"""s CHE AR S 2 |Net Proft | (Loss) for the period (befare tax and exceptional 2 ¢ ,J' A 1.18273 1.061.50 17881 il
el Prot {Loss) or T perod s Ta, WH | DT | PN | @AY teseg) (00:52) SN L 3 [Profit/ (Loss) before tax 118273 1,061.50 17881 2,127.44
Excapbonsandor Extmorrinary hems) S | oat Proit ) (Losa) fo o paeid batoes 16 (sher scepinal 4 |Total Other comprehensive incame, 1034 779
Tore Conpranererancome lorfa perod. | 9087 T | e | W i ";9;? fi(osstforin mn i Eggg ;g? 353‘?2 g;g Eé net of fax i 2 E
bt wofi/{Loss)for the period aftar tax ) y R
aeigiler 5 Soais Lerd st 5 rnm ea #7383 76208 13116 156968
(Lss) for the periad (sl tx) a1 other Ccmplﬁhenswe . e el gty 1,357.80 135780 1,357.60 138760
income alla ) DF:Z? ;:Juu fy:‘r.:\lg ,Eg Revaluation
95 4 L] uity Share Capital (of Rs_ 5/~ | 1,883.38 188338 1,883.38 i N x kauriztath
L0 g i £ 7 XS H:,p,. (N "?, ) Quarters) % =Y 7 | Reserva as per balance sheet of previous. . = x 8.582.89
Notas: 1. Tho Sunons Fnaacials Rosus have bown eviawed by e Aust Coniriio snd bl we & i B accounting year
spcieityng attho 1, sohint (124 G o 5 m 3
Dituted RED) 170 059 & [Baslo Earning Per Share (EPS) 641 568 05 1150
u m rerdw’ Bnedn, equlsion £ 49 [Diluted Earning Per Share (EPS) 644 568 0.87 1150
(Lising and Gl Disclosus Requiremants) Reguialion, 2615, T full brmalof i Finarcil g;"m" Toi il “r‘f:"a"ag'jrnd”é‘a”g;‘ 'ﬁ”("'a‘ af Qyartady \ﬁ"s_“"""‘“ Flnantiad Raaukts:blad wilb the S“’“‘ Eatract o Notes -~ T above s an exract of he detared Iormat o Quartedly Annial Fnancial Besulls fled i e Stock Exchange
Resulis are avaiable on ihe websile of the stock exchange |e. wwhxemdm com and on e 5 I?"g““ B e = s Bl iR s under Rzgulation 33 of the SEBI (Listing and Dther Disciosure Rsquirements) Regulations, 2015. The lu\l format of tha Quastery
e peoaisaiimaColaael i it “eanning he QR e full formiat of the Financial Results are available on vww.nssindia,com, www.bseindia.com and on the omnarw ‘Annial inangeal Resuls are availabls on the websie of BSE Lid, and al the Company’s pibisedi
Cos prmicad busow For and on beha of Board of Directors | | WESSite Wi bfulities.com S — O ot o o B of B
KG Patrochem L s Far MITSU CHEM PLAST LIMITED
ar Sdi-
X Gaurl Shanker Kandoi Place : Pune Whole-Time Director Place : Mumhai Manish Dedhia
B i Cherme CumWhojole Bractr Date : 14 August, 2026 DIN - 03632549 Date - August 14, 2025 Managing Direstor & CFO.
CIN : L51226MH1983PLC165499 P
Regd. Office : 209-210, Arcadia Building, 195, Nariman Point, Mumbai -400 021 EASTERN
Tel. : 02240198600, Website: www.winrocommercial.com; Email: winro, investor@gcvl, =TREADS
ATEMENT OF UNAUDITED STANDALONE & CONSOLIDATED EASTERN TREADS LIMITED
FINANCIAL RESULTS FOR THE Q RTER ENDED JUNE 30, 2026 Regd. Office: 34, 3rd floor, Eastem Corporate Office, 34/137 E, NH Bypass, Edappally, Kochl,
(Rs. In Lakhs except St.no 7) Ernakulam-682 024, Kerala. Phone No: 0484 7?61234‘ email: info@easterntreads com,
S Particulars Standalone Web: www.sasternireads.com; GIN: L25119KL1993PLC00T213
No Quarter Ended Year Ended Quarter Ended Year Ended Extract of the Unaudited Financial Results for the : ;
June 30,2026 | June 30,2025 | March 31,2026 | June 30,2026 | June 30,2025 | March 31,2026 quarter and period ended June 30, 2026 St
(Unaudited) | (Unaudited)| _ (Audited) | (Unaudited) | (Unaudited) | (Audited) BT SR Yeui sitol
7) | Total Income 2952151 704462]  1395559| 29521.51]  7,2¢462  13,95.50 4] Pariicalars (Reler nates below) [atas] stz [0S | bz
2) | Net profit (loss) before Tax # 20238.24|  6831.74]  12544.73| 29238.24] 63174  12544.73 ki Unisd] Auied | Unaurited | Audited
3) [ Net profit (lss) after Tax # 2479852  5772.13|  10081.16| 46402.33| 11,583.23|  19.366.95 7| Total Income from operafions 1416.1 |154951 | 1677.72] 627595
4) [Total income (Comprising Net Profit (after tax) and Other Income (after tax)) | 28.486.71| 1810640  13.085.97| 53.01640| 24549.63|  22.258.43 2 | (Loss)Profit bafore excaptional and exraordinary tams and taes (1637) | (855) [ (1400 (199.21)
5) | Equity Share Capital (Face value of Rs 10/- each) 125.25 125.25 125.25 125.05 125.25 125.05 3 | (Loss)/Proft before taxes (afer exceptional and extraordinary kems) (1837 | 5848 | (40m)| 582
6) | Reserves (Excluding Revaluation Reserves as shown in the Audited Balance sheet) 27757047 2.85.920.79 4 | (LossyProfit afer taxes {afer evcapiional and extrzordinary fems) 08an | 6122 | (aom| 858
7) |Eaming per share (of Rs 10/~ each) § | Total comprehensive (loss)/profit for the perind (16.37) 7611 | (16.36). 16.37
(a) Basic (not annualised except year ended) 197986 57714 804.86%| 370466 104100 154621 6 | Paid-up equity share capital {face value of 2 10 gachj 52300 | 52320 [ 52320| 528.00
(b) Diluted (not annualised except year ended) 197986 57714 804.86*|  370456| 1.041.00|  1546.21" 7 | Raserve - as shown in the Auditad Balance Sheet of the prévious year (1,802.65)
*Annualised 8 | (Loss) Profit pet equity share
# The Company does not have Exceptional / Extraordinary items to report for the above periods. (1) Basic: (2} @an| 17| @@ o6
Notes: (2} Dited: (&) ©an| 17| ez o8
1) The above unaudited financial resulfs for the quarter ended June 30, 2026 have been reviewed by the Audit committee and on ts recommendation have been approved by the Board of
directors at ts meeting held on August 13, 2026, ': o ature s an exraclof oo e O coce
2) The above s an extactof te detalled formatof Financial Results or the quarter ended Jure 30, 2026 fled with the Stock Exchanges under he Reulaton 33 of the SEBI (istng Obligatons . ket ‘ kbbb eridand i, : for complsie
and Disclos s Requirements) Regulation, 2015, as amended. Th fll fomatof the sid ‘Financial Resuis'are avllabl o the websie of Stock Exchange “winkbseindiacom” and on ikl "‘“"J MamaUls T o ol I AT S MRHL MR | o Rl
Company's websit “ww.winrocommercial.com’ For and on behalf of the Board of Directors 2} Fhe Francia n:su\rs ‘have baen reviewad by the Audt Comrites and asproven by the Board o Dictos | [ g []
Sdj- & their_ meeting heid on Agust 14, 2025 and e Same has been Sutiected 1o Limited Aoview by the
Ritesh Zaveri statony auoes
Dated : August 13, 2026 Whole Time Director For EASTERN m!l}ns LmiTED
Place : Mumbai DIN : 00054741 Flace: Kochi w i
Date: August 14, 2026 o T ““?52035‘,’ =
CIN : L51900MH1971PLCO15141
1) Regd.Office: 1122, Solitaire Corporate Park, Andheri Ghatkopar Link Road, Chakala, Near Satam Wadi, Andheri (E).,
INDUSTRIES LIMITED  Mumbai, 400093, Tel No: 022- 42300000 Emai com, websi remsons.com AADI INDUSTRIES LIMITED
TH CIN: L25203MH1994PLC206053
ST @ WL AT Y LTV [EAUAHS e[ = UL AR EIEY SUNE;]2026 Reg Off: 421, 4th Floor, Kailash Plaza, VallabhBaug Lane, Near R-Odeon Mall, Ghatkopar (East),
( in Lakh (Except EPS) Mumbai-400 077; Maharashira, India, Tel: 9869441118, Webs: hitps://www.aadiindustries.co/home/
- Email: finance@aadind.com;
Standalone Consolidated . "
_ Quarter Ended Year Ended Quarter Ended Year Ended Extract Of Unaudited Financial Results For The Quarter Ended 30th June, 2026
Particulars Rupoes in Lacs
30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026 | 30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026
st Quarter Ended Year Ended
(Unaudited) | (Auditad) | (Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | (Audited) o PARTICULARS 30thJune |31t March | 30th June | 31st March
Total Income from operations (net) 882615 0.00064| 677565 33631.90| 12032.67| 13293.02| 10.080.65| 47.394.75 2026 2026 2025 2026
Net Profit/ (Loss) from ordinary activities before tax, Exceptional and/or Extraordinary 384.76 19227 27350 |  1,668.01 22961 539.26 606.68| 2,853.46 Unaudited | Unaudited | Unaudited | Audited |
ftems. 7| Total Income from operations (net) - - - -
et Profit/ (Loss) from ordinary actvites for the period before tax after Exceptional tems. 38476] 49222 27350 | 1595.09 429.61 539.26 606.68| 276924 Z (’ff‘ DL LOSS() for the Beriod eadinary foms fax (568) 7.12) @20)|  (1824)
Net Profit (Loss) for the perlod ater lax_(afler Exceptional iles). 28440| 36669 |  202.18| 118092| 28766  522.45|  363.88| 180505 3 [Net Prait (+)Loss() for the period before fax 68)|  (7.12) @20)| (18.24)
" - - fer Excaplional andior Extracdinary items)
Total Comprehensive Income for the period [Comprising Profit (Loss) for the period 30487| 39140|  198.93| 125340|  25870|  77588|  62277| 232014 @ R
7| Net Profit (+)lLoss() for the period after tax G68)| (712 @20 (18.29)
(Atter Tax) and Other income ( After Tax)] (ot Bxcopton oneor o),
Paid-up equily share capital (Face Value of Rs. 2 - each) 697.58|  69758|  697.58| 697.58|  697.58|  697.58|  697.68|  ©97.58 5| Total Comprehensive Income for the period 568) (112 @20)| (1824)
Reserves (excluding Revaluation Reserves as per balance sheet of previous accounting year) As on 31st March 2026 | 11,705.59 14,18376 ﬁ:’g;’g:;‘gfg{\‘;ﬁﬂ;j:f"‘g;:‘: ";',’l’e";‘:a(f:]‘” )&
Eamings Per Share (of Rs. 2/-each) - & | Paic-up equily share capital(face value of Rs 101-per share )| 1,000.00] _1,000.00 _1,000.00| _1,000.00
1. Basic: (Rs.) 082] 1.05 ] 0.58 339 0.82] 150 1.04] 5.18 7 Reserves (excucing Revaluaton Reserve) s shown in - B [ (.70a.8)
: : o Audited Balance Sheet of the_previous year
2. Diluted: (Rs.) 082 105 08| 339 082 | 150 104 5.18 = [Eamming por share
Notes : a. Basic in Rs. I (0.06) ©.07)] 0.04)] (0.18)
1. The financial results were reviewed by the Audit Committee and approved by the Board of Directors in their meetings held on 14" August, 2026, The financials results are prepared in accordance with b. Diluted in Rs. [ (0.06)| 0.07)] (0.04)] (0.18)
the Indian Accounting Standard (Ind-AS) &s prescribed under section 133 of the Companies At. 2013, and other recongnised accounting practices and policies to the extent applicable. Notes. Thzeb;ve sl:hlex;':emm;i;ﬁtedhformizoah e Months ot . m e F:‘cnh:wez
n n i isdlosure Requir . 2015, form: i
2. The above s an exirzct of the detailed format of Un-Audited Financizl Results for the Quarter 30" June, 2026 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Fancar Reauts rs valale on I tock Excange whbelos: v ssenclassom and on e wesle f o Compeny:
Disclosure Requirements) Regulations, 2015, The fullformat of the UnAudited Financial Results s available on the website of the Company i.e. wwwi.remsons.corn and on the website of BSE LLd. i, hips:/iwwaadindustries.cohome! [EJZgd[E] B 2 on behalf of e Board o Dirctrs
www.bseindla.com and National Stock Exchange of India Ltd. (wwwi.nseindia.com).
For REMSONS INDUSTRIES LIMITED = For Aadl Indusiriea Limfied
SDj- Rushabh Shah
Place : Mumbai KRISHNA KEJRIWAL Place:Mumbai & Managing Director
lace : Mumbai CHAIRMAN & MANAGING DIRECTOR Date-14-August-2026 DIN: 01944390
Dated : 14" August, 2026 DIN - 00513788
B&B TRIPLEWALL CONTAINERS LIMITED | cIN: L21015KA2011PLC060106
Reg Off: Sy. No. 263/2/3, Marsur Madiwal Village, Kasaba Hobli, Anekal Taluk, Bangalore — 562106 PUBLIC ANNOUNCEMENT
Website: www.boxandboard.in | E-mail ID.: cs@boxandboard.in | Cont.: 7353751669 (Under Regulalllop 6 g‘ the In:olvgncy a"td E’ankrupt)cg! Boairg of Ing;él)nsolvency
esolution Process tor Corporate Persons, egulations,
Extract of Unaudited Financial Results for the Quarter ended on 30th June, 2026
. . FOR THE ATTENTION OF THE CREDITORS OF
{Bs.In s, excepl as sated othense MAARS SOFTWARE INTERNATIONAL LIMITED
Standalone Financial Result | Consolidated Financial Result RELEVANTPARTICULARS
Particulars Quarter ending _[Quarter ended _|Year ending |Quarter ending_ Quarter ended | Year ending T Nams of corporate dentor Vaore Sottware Tiies
30th June 2026 _[30th June, 2025|315t March, 2026 |30th June 2026 [30th June, 2025 |31st March, 2026 2. [ Date of incorporation of corporate debior 2310811995
i i (Audited) i i (Audited) 5| Authority under which ccrporete debtor ROC Chennai
[ Total income from operations (net) 17,770.50 14,928.14 60,943.27 18,046.63 15.225.05 6163525 || is incorporated / registere
Not Profit / (Loss) for the period [ [ Corporate Tdentity No. 7 L\m\ted Liability L72300TN199;PLC;):;%§;OSIE‘E .
(before Tax, Exceptional and/or 201939 §32.12 3,032.57 1,835.63 24 264634 5. | Address of the registered office and principal 10672, Habioulah Road, T Nagar
items) office (if any) of corporate debtor Chennai 600 017,
Sar o, 1die, 850017
Net Profit / (Loss) for the period
before tax (after Exceptional andior 2,019.39 332.12 3,00257 1,936.63 24427 2,646.34 B [ e S eoment date in respect Tth August, 2026
Extraordinary items) 7. | Estimated date of closure of insolvency 07th February, 2027
resolution process
Net Profit / (Loss) for the period 5. [ Name and regiscaton number of e Drarmendre Dhelariya
after tax (after Exceptional 1,610.60 246.86 2,288.81 1,439.48 173.91 1,969.54 insolvency professional acting as interim BBI/IPA-001/IP-
andlor Extraordinary ftems) resolution professional P00251/2017-2018/10480
9. [ Address and e-mail of (he interim resolution ‘Address- B-201, Ralnaakar Prestne,
[Total comprenensive income for professional, as registered with the Board N, A Bunglows. Opp Star Bzar, Jodvpur,
- atellite, Prernatirt! erasar
the period (comprising profit for the 151130 246.88 220161 144021 173.04 1,972.49 Ahmedabad. Gujarat 380015,
period after tax and other Email-dhelariya@gmail.com
income after tax 70.| Address and e-mall to be used for . maarssI@gmal con
i correspondence with the interim Add . Dhelariya & Associates
Equity Share Capital 2,051.12 2,051.12 205112 2,051.12 205112 205112 resolution professional B605, S raonom Square, Thaltej Cross Road,
Other equity 13,198.17) 9,634.89 11,679.63 12,624.46 9,285.71 11,158.16 Thalte], Ahmedabad, Gujarat - 380054,
Earmings Per Share @nmuatesd) 71| Last dato for submission of claims 25th August, 2026
- 72, Classes of creditors, If any, under clause (b) NA
|(ace value of 10/- each) of sub-section (BA) of section 21, ascertained
Basic: 29.46 481 11.16 28.44 3.79 10.06 by the interim resolution professional
Diluted: 29.46 4.81 11.16 28.44 3.79 10.06 13.{ Names of Insolvency i identified -
- " to act as Authorised Representative of
Debt Service Coverage ratio 213 1.94 2.40 2.04 1.86 227 Groditors in & olass (Three names for each class)
Interest Service Coverage ratio 553 1.45 258 479 120 225 14 @) Relovant Forms ang (@)Web link
b) Detalle of autnorized bl
Debt to Equity Ratio 130 1.75 1.53 152 195 .77 are available (b) Not appiicabie
Note: - Low
process of the Maars Software International Limited on 11th August 2026,
1. The above is the extract of detal financial Result submitted to NSE under regulation 33 of SEBI (LODR) Reg, 2015. The full financial Result along with s ILimited -  submithei before 25t
notes s available on Company website in, on NSE website www.nseindia.in and on BSE website www.bseindia.com. -10.
proofin person, by postor by electronic means.
2. Financial Result have been prepared accordance to Companies (Indian Accounting Standards) Rules, 2015 prescribed under section 133 of Companies ! : ' o
[Act, 2013. The figures for the previous period have been restated, regrouped and reclassified wherever required to company with the requirement of Ind AS. i irivy
E E By Order of the Board of Directors Dharmendra Dhelariya
A For, B&B Triplewall Containers Limited Interim resolution Professional
In the matter of Maars Software International Limited
Sdi- Registration Number: IBBUIPAQO1/IP-00251/2017-2018/10480
Place: Bangalore Manish Kumar Gupta Date: 14" August, 2026 AFA Number: AA1/10480/02/300627/109364
L ate: 14.08.2026 o Place: Ahmedabad AFA valid upto 30/06/2027
pap
> o>e o - lew Delni o> o
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LTS
g Office C-171, hum vl wuu i wsmu Rejashen
Gaprtg O P o 02, Wanurch oo, g o wmshuuuw s 01
T L BT ) BF UTILITIES LIMITED (» __ MITSU CHEM PLAST LIMITED
el ahilinliin g " Regd Off: Mundhwa, Pune Cantonment, Pune-411036 CIN : L40108PN2000PLC015323 s Tegistared Offie: 329, Gala Comples, 3 Flacr, B Dayal Upachyay Marg, Mulund (W), Mumbal - 400080,
uarter Eny une ntiosemreey| | *AYAM Tl 817719004777 Email m  Website : CIN: L25711MH1958PLC048925 | Email: invasiorn@mitsuchem.com | Phone No: 02
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THI ARTER ENDED JUNE 30, 202¢
o R %mmnﬁ | | Extract of Statement of Unaudited Standalone Financial Results for the Quartor ended 30 June, 2026 ELIEDCDITE o SILS R THE = SN e mmm
(Unsudited) | {Audited) |{Unaudited)) (Auciled) Filide) 3 Months ended| 3 Months ended| 3 Months ended |  Year ended
Total ncome am Operaliors 514 GE6E00 [ 3213477 Quarter Ended| Quarter Ended | Year Entied St PARTICULARS 30.06.2026 31.03.2026 30.06.2025 31.03.2026
L :" Particulars 30" June, 2026] 30" June, 2025 [31" March, 2026 Ho. [ Uneudied | hodifel Unaudiied Audited
i o, ed |
MR | WA | Rl Budited] T | Total Incame 953278 5.678.47 8.540.38 3506456
- - . 1 | Total income fram operatons. 56805 57657| 188607 Profl ) (Loss) from ordinary activiies
g || S| e || 2 |Net Profit / (Lass} for the period (befor tax and exceplinnal ? | hetore Ex:ep;ona\ Flapii Lifedd) 6150 17881 2R |
TetPAY (Loas)forheperod ol Toa Wy | e TET e (500.92) 929.05 B62.60 3_|Profit/ (Loss)_before tax 115278 1.06150 7881
Excepons andor EMrominary e 3 |Net Profit / Loss) for the period before tax afler exceptional Total Giier comprehensive income,
FEXI T T i [ PJ . r ; (50092} 8208 st 4 | kot - 1034
ol {Lous brthapeod s (502.98) 1 2340 o YT T T T
e i L e d prorie|  4v0.25) szl 2 T s 20 Al
767461 (sts} for Wi AT (AT 600 S et Comprananstie 6 B0y s G 135780 135780 1,357.80 1,357.80
ricames (aRaraR] (Fage. v;m:’- of T10 Eagh)
085 e 414 53 6 |EqullyShara Capltal (ofRs:5/- each) 1,863.38 1,883 38 1.883.38 _ | Other Equity excluding Revaluation
= 7 |Eaming Par Shace INotAnnuslasd for Qusiters) 7 | Raservo as per baiance sheet of pravious - - 9,862.80
rcials Rl have boen esienses by the Audil Commilas and [t .34 176 58 ccounting year
S recs e 1 Diluted (134) 170 o058 8 | Basic Earning Por Share (EPS) 6 568 097 1150
! 026 fled of the SERH 9 [Diluted Ea\»ing Psr Sham (EPS) 644 5.68 09‘ 11.50
ote ; The above s an exiract of the datailed farmat of Quarterly Unauditad Financial Results fled with the Stock
Lk ane O honte Raquleants seions. 2013 Tow ) et ha il lugs o : 15 an exiract of he et Tormat of Cuarteny AU T he Stnck Excnange
Resls s avalable an s et o he sock enchsags | . wwwhssindioom and on fin) | Exchanges under Regulstions 3 of the SEB) (Listing Obligaton and ELf:'“““’eEﬁ?:éf;”’ﬁ”m‘ﬂff:“:‘;“g: 215 uniier Regulation S e {Usting and Other Disclasure aquiremenis) Reguiions, 2015 Tm.- o Halblgr Ouarterly/
Comyany weste e, wiw sgRGUSShA 5o The same carbe acoessed by scaneing he QR [ | The il forms: AP Fnanc ik bk plnct il #nnual Financial Resulis are availabla on the websits of BSE Lid. and at thi Company s website at wwwmitsucham.
Gods provklid hotour Fot o oy okl of Howrd of et - e For BF Utilities Limited ?grumrsﬂlg;;dn:ﬂglrmuﬁm;
S Mitkari
i Gauri Shanker Kendol Place : Puns Whele-Time Diractor Place : Wumb Manish Dedhi
Place : Jai ace - Murbi anish Deghia
i 1A 2k Chelrman o ey oo | | Date : 14 August, 2028 DIN - 03632549 Dale : August 14, 2026 Managing Director & GFD
CIN : L51226MH1983PLC165499 ' F s R“l
Regd. Office : 209-210, Arcadia Bulldlng, 195, Narlman Point, Mumbal -400 021 E STE

=TREADS

Tel. : 022-40198600, Websits com; Emai

STATEMENT OF UNAUDITED STANDALONE & CONSOLIDATED EASTERN TREADS LIMITED
FINANCIAL RESULTS FOR THE Q RTER ENDED JUNE 30, 2026 Regd. Dffice: 3A, 3rd floor, Eastem Corporate Office, 34/137 €, NH Bypass, Edappally, Kochi,
(Rs. In Lakhs except Sr.no 7) Ernakulam-682 E{EA. Kerala. Phone Mo: 0484 7161234, emall. info@eastemtreads, com,
o i T 7 Web: wiw. com, ON: L2518 1993PLODO7213
No Quarter Ended Year Ended Quarler Ended Year Ended Exiract of the Unaudited Financial Results for the e
June 30, June 30,2025 | March 31,2026 | June 30,2026 | June 30,2025 | March 31,2026 quarter and period ended June 30, 2026 o
(Unaudited) | (Unautited) | (Audited) | (Unaudited) | (Unaudited)| (Audited) Qarer anded ]
7) | Total Income 2052151| 724462| 1095659 2952151 724462  13,95559 Partculars (Refer nates below) AT e
2) | Net profit (loss) before Tax # 20238.24]  6831.74|  12544.73| 2923824 6831.74] 1254478 Ha Uraodiod | _Audtad | Uraudited
3) | Net profit (loss) after Tax # 2479852|  577213|  10081.16] 46402.33| 11.583.23]  19,366.95 7| Total incame fram operaons 1416.1 [1,340.51 | 1677.72] 627595
) |Total {Comprising Net Profit (after tax) and Other income (ater fax)) | 28486.71| 16,106.40|  13085.07| 53016.40| 24549.63|  22,26643 2 | (Loss)/Proilt belors exceptonal and extraordinary tems and taxes (1637) | (14855) [ (1400 (19921)
5) | Equiy Share Capital Face value of Rs 10/~ sach) 12525 125.25 12525 12525 12525 12525 3 | (Loss)Protitbetore tes fafter exceptionat and extraordinary fems) (637) | 5648 | (1400  se2
©) | Roserves (Excluding Revlualion Reserves as shown in {he Audited Balance sheel) 2.17510.47 2,85,920.09 4 | (Loss)/Profitafer taxes fefter exceptional and exraordinary tems) (i637) | 6122 | (400 856
7) | Earming per share (of R 10:- sach) 5 | Tota! comprenensive (ioss)praft for the period (637 | 7611 | (1638 1647
(a) Basic (not annualised excopt year ended) 1979.86 577.14 80486"| 870466 104100| 154621 6 | Paid-up squity share capital face value o1 2 10 cach) 52320 | 52329 | 52320 52339
(b) Diluted (not annualised except year ended) 197986 S77.14 80486"| 370466 104108| 154621 7 | Reserve - 25 shown inthe Audited Baance Sheet of the grevious year (1,60385)
“Annualised 8 | {Loss)" Proft e eaulty share:
#The Company does not have Exceptional / Extraordinary tems to report for the above periods. {3) Basic: (2) w3y| 17| @2n| o6
Notes: {2) Dilutet: (2) w3 | 17| ©zn| o
1) The above unaudited financial results for the quarter ended June 30, 2026 have been reviewed by the Audit comittee and o ts recommendation have been approved by the Board of <
directors at its mesting held on August 13, 2026, ":"?"‘ - o Sean the QR eode
2) The above is an exiractof the detalled format of Financial Reslts for t quarier ended June 30, 2026 filed with the Stock fthe SEBI (Listing 40t SE81 (LODA Ruitins, 20 et tivonta | _ for compiote
and Disclosures Recuiremens) Regulation, 2015, as amended. The fll forma of the sid inancial Resuls are avallable o the e of S Exchange “www bseindiz.com” and on A o epldlepopisimainfiiny tinancial Resalls:
Company’s weksite wvw.vintocommercial com”. For and on behalf of the Board of Directors 2) Thio Financial resuls have beah raviomed by the Audlt Gt/rmmMe nd agroved by he B of Deoctos | - [a] A ]
si- attnelr mesting held on August 14. 2026 and the same has baen subiected 10 Limited Review by the
Ritesh Zaveri statviory autors.
Dated : August 13, 2026 Whelo Time Direclor For EASTERN TREADS LINTED
Place : Mumbai DIN : 00054741 lace: Kochi - Time Oy sctor & CFG =
Date: August 14, 2026 DI 11240487
mov CIN : L51900MH1971PLC015141
. Regd.Office: 1122, Solitaire Corporate Park, Andheri Ghatkopar Link Road, Chakala, Near Satam Wadi, Andheri (E),
INDUSTRIES LIMITED Mumbai, 400093, Tel No: 022- 42300000 Email id: corporate@remsons.com, website: www.remsons.com AADI INDUSTRIES LIMITED
TH CIN: L25203MH1994PLC206053
Sauliidey (elr UL Felulil= LA [HLIE D o JUL S, A Reg Off: 421, 4th Floor, Kailash Plaza, VallabhBaug Lane, Near R-Odeon Mall, Ghatkopar (East),
(2 in Lakh (Excep! EPS) Mumbai-400 077; Maharashira, India, Tel: 9869441118, Web: https:/ww.aadindustries.cohome
Standalone Consolidated _Emall: finance@aadind.cor
§ Quarter Ended Year Ended Quarter Ended Year Ended cial Results For The er Ended 30th June, 2026
Particulars Rupees in Lacs
30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026 | 30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026
s Quarler Ended Year Ended
(Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unauditet) | (Audited) | (Unaudited) |  (Audited) o ARTICULARS 30t June |31t March | 30th June | 31st March
Total Income from operations (net) 8826.15| 9,20064| 677565| 33631.90| 1208267 13293.02| 10,080.65| 4739475 2026 2026 2025 2026
Net Profit; (Loss) from ordinary activities before tax, Exceptional andor Extraordinary 384.76 492.22 27350 | 1,668.01 42961 539.26 606.68| 285346 Unaudited | Unaudited | Unaudited | Audited |
items. 7| Tolal Income from operations (nel) B 3 ]
Net Profit/ (Loss) rom ordinary acivies for he period cefore tox afler Exceplional fems. | 38476 | 49222 | 27350 169509 42061  53026|  606.68| 276924 R e e eper, toms tax Gel @) @) 082
et Proiit/ (Loss) for the period afler tax (afler Exceptional Ilems). 284.40|  30669|  20218| 118092 |  287.66|  52245|  36385| 1805.05 3| Net Profit (+)/Loss() for the period before tax e8| 12) @20)| (1829
= . 5 g Exceplional and/or_Exlraodinary items)
Tolal Comprehensive Income for ne period [Comprising Profit/ (Loss) for the period 30487| 89140|  19893| 1253.40| 25870  77588|  Gee77| 232014 feto brop
(After Tax) and Other Income ( After Tax)] + gﬁ’ﬁ’g‘]}gﬂg{;‘;ﬁ‘%ﬁ,ﬂ;‘,“e period a"e’l“:’,‘“s) (5.68) 7.12) @20 (18.24)
Paid-up equity share capital (Face Value of Rs. 2 - each) 60758 |  69758|  697.58|  697.58|  697.58|  697.58|  697.58| 69758 5| Total Comprehensive Income for the period Geo)| 712 @20)| (1629
Reserves (excluding Revaluation Reserves as per balance sheet of previous accounting year) As on 31t March 2026 | 11.705.59 14.183.76 [Comprising profitLoss for the (';‘;’;f‘:;jﬁ'e’ tax) &
Earnings Per Share (of Rs. 2/-each) - 6_[Paid-up equity share capital ( face value of Rs 10/- per share ) 1,000.00 00
1.Basle: (Rs) 0.82 ‘ 1,05| 058 ‘ 339 082 150 | 104 ‘ 518 7 :es:naes ée;c:;jmg gevalu:lion Reserve) as shown in B i o[ (1.704.18)
. 2 T the Audiled Balance Sheet of the previous year
2. Diuted: (Rs.) 082 105 05| 339 082 | 50| 104 518 [ Earning por shars
Notes : a. Basic in Rs. I 0.06) ©0.07)] 0.04)] (0.18)
1. The financial results were reviewed by the Audit Committee and approved by the Board of Directors in their meetings held on 14~ August, 2026, The financials results are prepared in accordance with b. Diluted in Rs. | (©.08)| ©.07)] ©04)[ (0.18)
the Indian Accounting Standard (Ind-AS) as prescribed under section 133 of the Companies At, 2013, and other recongnised accounting practices and policis to the extent applicable. Notes Th abol Exchanges
. under Rogulation 33 of the SEBI (Lsting and Other Disclosure Requiremenls) Regulatons, 2015, The full formet of the said
2. The above is an extract of the detalled format of Un-Aucited Financial Rests for the Quarter 30" June, 2026 filed with the Stock Exchanges under Regulation 33 of the SEEI (Listing Obligations and Financial Results are avatable on he Stock Exchange websites: whwbseindia.com and on the weste of the Company:
Disclosure Requirements) Regulations. 2015. The full formet of the UnAudited Financial Resuls is avallable on the website of the Company L. W remsons.com and on the websits of BSE Ltd. e. Htps:www.sadindusties comomel IR 2 on bl ot h Buad o isctors
wviv.bsendia.com and National Stock Exchange of India Ltd. (www.nseindia com). : u
For REMSONS INDUSTRIES LIMITED = For Aadilndustries Limied
S0~
Rushabh Shah
Place : Mumbai CHAIRMAN & Mmﬁx; gf;sé‘;’:k Place:Mumbai & Managing Director
: 14 DIN: 01944390
Dated : 14" August, 2026 N 00stares Date:14-August-2026
B&B TRIPLEWALL CONTAINERS LIMITED | ciN: L21015KA2011PLC060106
Reg Off: Sy. No. 263/2/3, Marsur Madiwal Village, Kasaba Hobli, Anekal Taluk, Bangalore — 562106 PUBLIC ANNOUNCEMENT
Website: www.boxandboard.in | E-mail ID.: cs@boxandboard.in | Cont.: 7353751669 (Under ReRgmatllotr" 6 gf the Iniolv;ncy a"(d ’Bpankrupt)cg; Boalrt‘i_ of Ing;él)nsolvency
esolution Process for Corporate Persons) Regulations,
Extract of Unaudited Financial Results for the Quarter ended on 30th June, 2026
N FOR THE ATTENTION OF THE CREDITORS OF
{Bs. TnLecs, Sxcept s sifed otferise) MAARS SOFTWARE INTERNATIONAL LIMITED
Standalone Financial Result Consolidated Financial Result RELEVANTPARTICULARS
Particulars Quarter ending _[Quarter ended | Year ending Quarter ending_|Quarter ended | Year ending T T Nome of corporate aebior T o g
30th June 2026 [30th June, 2025 |31st March, 2026 [30th June 2026 |30th June, 2025 _[31st March, 2026 2 Date of of corporate debior 2310871995
I I (Audited) i i (Audited) 3. | Authority under which corporate debtor ROC Chennai
[Total income from operations (net) 17,7050 14,926.14 60,943.27 18,046.63 15,225.05 61,635.25 is  registered
Net Profit  (Loss) for e period 4| Corporate 1dentity No. / Limited Liabiity zeneeseLees
(bofore Tax, Exceptional andior 201938 sesig 303257 193563 26421 264634 5. | Address of the registered office and principal 10612, Habibullah Road, T. Nagar,
items) office (if any) of corporate deblor Ghenrai 600 017, Chomnal .
Tamil Nadu. India, 600017
Net Profit / (Loss) for the period|
before tax (after Exceptional andlor 201939 33212 3,032,657 1,935.63 244.21 2,646.34 P- ] [=cvency commencament date in respact Tith August, 2026
Extraordinary items) 7. | Estimated date of closure of insolvency 07th February, 2027
resolution process
Net Profit / (Loss) for the period| 5. [ Namo and regieraton number of e Drermendee Bhclarya
after tax (after Exceptional 1,510.60 246.86 2,288.81 1,430.48 173.91 1,969.54 Insolvency professionsl ‘acing a5 interm BEI/IPA-001/
andlor Exraondinary teme) resolution professional P00251/2017-2018/10480
5. | Address and e-mail of the interim resolution ‘Address- B-201, Ratnaakar Prestine,
[Total comprehensive income for professional, as registered with the Board N A Bg\glowangpl) Sar Bazar, Jodhour.
: . atcllite, Prernatirth Derasar
the period (comprising profi for the 1,511.30 246.88 220161 1,440.21 173.94 1,072.49 Anmedabad, Gujarat (380015.
period after tax and other
income after tax 10.| Address and e-mail luhbe used for Zvrz.maarsévl@%mav oom
i correspondence with the interim ddress:- C/o. Dhelariya & Associales
Eaulty Sher Cepital 205112 205112 205112 205112 205112 2,051,12, resolution professional B-605, Titanium Square, Thalte] Cross Road,
Other equity 13,198.17) 9,634.89) 11,679.63 12,624.46 0.285.71 11,168.16 Thalte], Ahmedabad, Gujarat - 380054
Earnings Per Shars (annualised) 7. | Last date for submission of claims 25th August, 2026
- 12| Classes of creditors, If any. under clause (6) NA
(faco value of 10/- each) of sub-section (6A) of section 21, ascertained
Basic: 20.46 481 11.16 28.44 3.79 10.06 by the interim resolution
Diluted: 29.46 4.81 11.16 28.44 3.79 10.08 13.] Names of Insolvency Idantifled. =
- 1o act as Authorised Representalive of
Debt Service Coverage ratio 213 1.94 240 204 186 2.21 creditors in a class (Thrés names for sach class)
Interest Service Coverage ratio 553 1.45 2.58 479 1.29 225 1% (&) Referant Forms and T@Web Tink.
b) Details of authorized bbi.g
Debt to Equity Ratio .30 1.75 153 152 195 177 are available at (0) Not appiicable
Note: - Law
mied X
1. The above is the extract of detail financial Result submilted to NSE under regulation 33 of SEBI (LODR) Reg, 2015. The full financial Result along with mited, 250
notes Is avallable on Company website www.boxandboard.in, on NSE website www.nseindia.in and on BSE website www.bseindia.com. 10,
proofin person, by postor by electronic means.
2. Financial Result have been prepared accordance to Companies (Indian Accounting Standards) Rules, 2015 prescribed under section 133 of Companies < - 12.shal
|Act, 2013. The figures for the previous period have been restated, regrouped and reclassified wherever required to company with the requirement of Ind AS. kel
By Order of the Board of Directors Dharmendra Dhelariya
For, B&B Triplewall Containers Limited| Interim resolution Professional
sa In the matter of Maars Software International Limited
d Registration Number: IBBUIPAQ01/IP-00251/2017-2018/10480
Place: Bangalore Manish Kumar Gupta Date: 14" August, 2026 AFA Number: AA1/10480/02/300627/109364
Date: 14.08.2026 epapdiiviegsiedesm Place: Ahmedabad AFA valid upto 30/06/2027
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KG ETROCHEM LIMITED
O : LAV TRIFBOPLLOOT 95
g Ofice: (171, Rood No. 9, VK e, Jnipor-302013 Rasthon
Corprots Ofticséh Foa, o 602, Moot B, Ammhmm Vel Nogar, igwr 3920, Ral.
Em:E’:r"l:;:lx:;Ll‘nauu:teﬂ F‘nanl:laIFiesullsfnr = <) BF UTILITIES LIMITED G ) MITSU CHEFMD E'ITUAS]; LJM!VI.FD o0,
Regd. Off.: Mundhwa, Pune Cantonment, Pune-411036 GIN : L40108PN2000PLG015323 gl (N 4 328 Galy Codapla, Sor Foc, B Dyl Ijark ay Mt Lukind 1), MU - 400
Quarter Ended June 30, 2026 1 KALYANI Tol 61 7718004TT Email: sacretanal@bfubiibesoom’ Websits www biutiiliss.cam ot CIN: L25111MH1988PLC04B925 | Email: inveslor@nitsuchem.com | Phone No: 022-2582 0055
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2026
S e Extrahof Statement of Unauelted Standalon Financial Results for the Quarter ended 30 June, 2026
(X in Lakhs) 3 Wonihs ended | 3 Marths ended| 3 Monihs ended | Year ended
T Tt nceme o Operatars E Quarter Ended| Quarter Ended | Year Ended Sr. PARTICULARS 30.06.2026 31.03.2026 30.06.2025 31.03.2026
chting Ot ncors) i Particulars 30" June. 2026 30" June, 2025 (31" March, 2026 o [ Unaudited | Audited | Unauwdited | Audited |
[Nt Prot (Loss)for e pencd [before Ve, | 8658 | 54586 | S0UBE | 5310 (Mo, TAudited) Ll
e — s 1 |Total Income 9.582.18 8,679.47 5,540.39 35,084,568
Sy o ; 5 = 1 I 8s7[ 1286, Profit/ (Loss)] from ordinary activiis = Z
3 ;;':.:‘}f'“m”"m 4D I NE LR R 2 |Net Proft / (Loss) for tha period (befare tax and exceptional 2 A e Ea i 118273 1.061.50 176,81 212744
et Pros (Loss) Tor e percd [sfer Tas, WA | AT | e | He1Y g ‘i‘[“;) R s ki " - (0:A2y b L 3 [Profit (Loss] before fax 118273 1,081.50 178 81 2,1%7.44
Excaptonsi o Evtsnrivary s ot ) (i) for o oA b ok 18 (et R capiine Total Other comprehensive income,
Tord Conpreense ncome ar e paros. | 1047 R N 1 "l;“;) fi(ossitorin md I Eggg Zg? ::g?g gg% A |net of tax 1034 £ i)
wofi/{Loss)for the period aftar tax ) : - T
pe] sl il Lol e 5 ;;1; EPE 383 762108 13116 156965
(CEL i the s (), a1t ey Cor Sl 6|5 “E“““‘W“‘“gﬁ”‘“ 1.357.80 135780 135780 135780
income {aftertax)] D!:EE ;Mf ol Tu a:‘ :
9 m 1 . | Equity Share Capital (of R5_ 5 & 1,883.38 188338 1,883.38 ler EqUiy excluding Revaluation
L] ati | biie | S S Ea s (,Lm ,\f‘mmhsm’maummj & 7 | Reserve as per baiance sheet of previous. - - - 9,682.80
Notes: 1. The Standsione Firgacials Results have hesn rewiewed by the &t Commiltss aad E!S\C.d (134 b i accounting year
sty aliho 1, Dhure (134} 170 059 8 [Baslo Earning Per Share (EPS) 6.4 558 05 11,50
Lt lien 9 | ited Erning P Share (EPS] 644 558 087 1150
(Lising and Clher s Rogrerr] Sopalirs. 2075, e vy e gﬂ“ The teril a'”u”;"“‘a‘:;';’,“"ﬂd”é‘ﬁ"g;"ﬁ"{"“ o Quartady U"S;*d""‘“ Finantiad RasiXs flad Wil the 5‘””‘ Extract lo Notes -~ The above is an exivact of 1= detaded 1omial of uarterly AnnEal Financial Results fled wih the Stock Exchang
Resulis are avaiable on the websile of the sock exchange |.e. www bseindia.com and on the = s Ut Bg‘ sl = i v under Ragulalion | 3 of the, SEBI (Listing and Dihar Disclosure Requiremenis) Regulations. 2015. The full format of the Ouartery’
Comphing Sichae . ww g pbochi G T Seroera b acsossed by Sesreighe GR e full formatof the Financial Results are avaliable on wwwnseindia, com, w bseindia.com and on the Eomuam ‘nmial Financél Resuls ars avalabls o the websits of BSE Lid. and al the Company’s gl dohor ot
Coss proviad beiow of Board rom For BF Utilities Limited By order of the Board of Diroctors
KG Potrochem Lid Far MITSU CHEM PLAST LIMITED
B ool || S e s
< Jai uri Shanker hole-Time Diector Place : Mymbai Manish Dedhia
i ChSlimed Cus Whailve Bracr Date 14 August, 2026 DIN : 03632549 Date  August 14, 2025 Managing Direclor & CFO
CIN : L51226MH1983PLC165499 P
Regd. Office : 209-210, Arcadia Building, 195, Nariman Point, Mumbai -400 021 EASTERN
Tel. : 02240198600, Website: www.winrocommercial.com; Email: winro, investor@gcvl, =TREADS
TEMENT OF UNAUDITED EASTERN TREADS LIMITED
C| RTER ENDED JUNE 30, 2026 Regd. Office: 34, 3rd floor, Eastern Corporate Office, 34/137 E, NH Bypass, Edappally, Kochi,
(Re. In Lakhs except Stno 7) Emakulam-682 024, Kerala. Phor fio: 0484 7161234, amal info@eastemtreads com,
S TS Standalone Web: www,sasternireads.com, GIN: L25119KL1993PLC00T213
No Quarter Ended Year Ended Quarter Ended Year Ended Extract of the Unaudited Financial Results for the o
June 30,2026 | June 30,2025 | March 31,2026 | June 30,2026 | June 30,2025 | March 31,2026 quarter and period ended June 30, 2026 S
(Unaudited) | (Unaudited)| _(Auditec) | (Unaudited) | (Unaudited)| _(Audited) vy Yoot sudol
7) | Total Income 295151 704462]  1395559| 29521.51| 7,24462|  13.95.60 S Pariicalars (Reler nates below) T e e B
2) | Net profit (loss) before Tax # 29238.24 12544.73| 29238.24]  6,831.74]  12544.73 et T T ied
3) | Net profit (loss) after Tax # 24.798.52 10.081.16| 46402.33| 11,583.23|  19.366.95 7| Total Income from operafions 1416.1 134951 | 1677.72] 627595
4) [Total income (Comprising Net Profit (after tax) and Other Income (after ax) |__28.486.71 13.085.97|  53016.40| 24,54963|  22.058.43 2 | (Lossy/Profit befora excaptional and extraordinary tems and tares (18.37) | (14655 (1400 (199.21)
5) |Equty Share Capital (Face value of Rs 10/- each) 125.25 125.25 125.05 125.25 125.05 3 | (Loss)/Proft before taxes (afer exceptional and extraordinary hems) (1837 | 5848 | (a0n)| 582
6) | Reserves (Excluding Revaluation Reserves as shown in the Audited Balance sheet) 27757047 2.85.920.79 4 | (LossiProfitafior taxes {afor oxcaptional and extraordinary ftems) 0637 | 6122 | (aam| 858
7) |Eaming per share (of Rs 10/~ each) § | Total comprehensive (lossiprofit for the period (168.37) 7611 | (16.36). 16.37
(a) Basic (not annualised except year ended) 197986 57714 s0486* | 3704s8| 1,04100) 154621 6 | Paid-up equity share capital tface vaue of 2 10 gachj 52300 | 52320 [ 52320| 628.09
(b) Diluted (not annualised except year ended) 197986 57714 80486*|  370466| 1.041.00|  1546.21 7 | Raserve - as shown in the Audited Balance Shest of ihg prévious yaar (1,802.68)
*Annualised 8 | (Lossy Profit pet equity share
#The Company does not have Exceptional / Extraordinary items to reportfor the above periods. 1) Basic: (1) @an| 17| @2 o6
Notes: 2§ Dited: (7) oan| 17| ez o
1) The above unaudited financial resulfs for the quarter ended June 30, 2026 have been reviewed by the Audit committee and on its recommendation have been approved by the Board of ~ J
directors at ts meefing held on August 13, 2026. L q?k "I“"W A—— Scan the OR code
2) The above s an extractof te detalle format of Financial Results or the quarter ended Jure 30, 2026 fled with the Stock Exchanges under the Reulaton 33 of the SEBI (Listng Obligatons %’ i ikl : bt eatabpund b : for compleie
and Dislosures Requirements) Regulation 2015, s amended. Th ful format o the said Financial Resisare valatle o the websit of Stock Exchangs "W bseinda.com” and on @ Beaon 33 m’ <mmnmw Mo0e, 2013 Tro ot o s Pranck P e e kbl antle. | o SRRV
Company's websit “wiw.winocommercial.com’”. For and on behalf of the Board of Directors 2} Fhe Francia muus ‘have baen raviewed by the Audk i 3 v by e Board o e | [] A ]
Sdj- 310 Mg ek o AUt 14, 2026 4331 SE 4 B SADAEE 0 LI v by 1
Ritesh Zaveri siatony a
Dated : August 13, 2026 Whole Time Director For ENTEH"WET,J: LMTED
Place : Mumbai DIN : 00054741 Place: Kochi W Rexior
Date: August 14, 2026 hell et T =
CIN : L51900MH1971PLC015141
Regd.Office: 1122, Solitaire Corporate Park, Andheri Ghatkopar Link Road, Chakala, Near Satam Wadi, Andheri (E).
INDUSTRIES LIMITED  Mumbai, 400093, Tel No: 022- 42300000 Emai com, websi remsons.com AADI INDUSTRIES LIMITED
TH CIN: L25203MH1994PLC206053
EXTRACKOLUNAUDITEDIETNANCIATIRESULTSIEORITHEIQUARTERJENDED SUNE;]2026 Reg Off: 421, 4th Floor, Kailash Plaza, VallabhBaug Lane, Near R-Odeon Mall, Ghatkopar (East),
( in Lakh (Except EPS) Mumbai-400 077; Maharashira, India, Tel: 9869441118, Webs: hitps:/iwww.aadiindustries.co/home/
- Email: finance@aadind.com;
Standalone Consolidated "
) Quarter Ended Year Ended Quarter Ended Year Ended Extract Of Unaudited Fi al Results For The Quarter Ended 30th June, 2026
Particulars Rupoes in Lacs
30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026 | 30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026
s Quarter Ended Year Ended
(Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | ~(Audited) o PARTICULARS 30th June |31t March | 30th June | 31st March
Total Income from operations (net) 882615 000064| 6775.65| 33631.90| 12.032.67| 13293.02| 10.080.65| 47.394.75 2026 2026 2025
Net Profit/ (Loss) from ordinary activities before tax, Exceptional and/or Extraordinary 384.76 19227 27350 |  1,668.01 22961 539.26 606.68| 2,853.46 Unaudited | Unaudited | Unaudited | Audited |
items. 1_|Total Income from operations (net) = = = D
Net Profit/ (Loss) from ordinary activities for the period before tax after Exceptional tems. 384.76 492.22 27350 | 1,595.09 429.61 539.26 606.68| 276924 2 ('f;‘,;’:"l‘a‘;)}"“(' e e waodinary flems tax (5.68) (7.42) (4.20) (18.24)
Net Profit/ (Loss) for the perlod aiter tax_(after Exceptional items). 28440| 36660 |  202.18| 118092| 28766  522.45| 36388 180505 3 [Net Profit (+)Loss(-)for the period before tax ©68)|  (7.12) @20)|  (18.24)
= = = = = (after Exceptional andior_Extraodinary items)
Tﬁﬁﬂrcﬁ'x"“a'ﬁﬁeﬂfn‘ﬁ Income for the '752'5.‘3\ ECUS&;‘?:E Profit; (Loss) for the period 30487| 39140|  19893| 125340|  25870|  775.88| 62277 232014 T e e T (G R ) B e ey
(Aiter Tax) e ( After Tax)] (aiter Exceptional and/or items)
Paid-up equily share capital (Face Value of Rs. 2 /- each) 697.58|  69758|  697.58|  697.58|  697.58|  697.58|  697.68|  697.58 5 [Total Comprehensive Income for the period 568)| (112 @20)| (1824
X ) T 5 [Comprising proftiLoss for the period (after tax) &
Raserves (excluding Revaluation Reserves s per balance sheet of previous accounting year) As on 31st Marcr 2026 | 11,705.59 14,183.76 s oo Lo
Eaings Per Share (of Rs. 2/-each) - 6_| Paid-up equity share capital  face value of Rs 10/- per share ) 1,000.00] __1,000.00[ _1,000.00] __1,000.00
1. Basic: (Rs.) 0.82] 1.05] 0.58] 339 0.82] 150 1.04] 5.18 7| eserves excucing Revaluaton Reserve) s shown n Ei - [ (t.70a.18)
: : ~ o Audited Balance Sheet of the_previous year
2. Diluted: (Rs.) 082 105 08| 339 082 150 104 5.18 = Eaming por share
Notes : a. Basic in Rs. | (0.06) ©07] ©0.04)] (0.18)
1, The financial results were reviewed by the Audit Committee and approved by the Board of Directors in their meetings held on 14" August, 2026, The financials results are prepared in accordance with b. Diluted in Rs. [ (0.06)| ©.07)] ©.04)] (0.18)
the Indian Accounting Standard (Ind-AS) s prescribed under section 133 of the Companies At, 2013, and other recongnised accounting practices and policies to the extent applicable. Notes. Thzebgve -rhgex;?emmgggﬁedhwrmw&h e o Months nancial Resuls e m e Fx'clth:wez
n n i er Disdlosure Requir equlations, 2015, form: i
2. The above is an exiract of the detailed format of Un-Audited Financial Results for the Quarter 30 June, 2026 flled with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and i Srbal gl Wi Ayt B it
Disclosure Requirements) Regulations, 2015, The fullformat of the UnAudited Financial Results s available on the website of the Company i.e. wwyw.remsons.corn and on the website of BSE LLd. i, hips:/iwwaadindustries.cohome/ " By and on behalf of the Board of Directors
www.bseindla.com and National Stock Exchange of India Ltd. (wwvi.nseindia.com). [OF;40] For Aadl Industries Limited
For REMSONS INDUSTRIES LIMITED o ey
SDj- Rushabh Shah
Place : Mumbai CHAIRNAN & M::ﬂ':,’:é gf;"g‘;‘;’# Place:Mumbai & Managing Director
: : - DIN: 01944390
Dated : 14 August, 2026 DIN - 00513788 Date:14-August 2026
B&B TRIPLEWALL CONTAINERS LIMITED | ciIN: L21015KA2011PLC060106
Reg Off: Sy. No. 263/2/3, Marsur Madiwal Village, Kasaba Hobli, Anekal Taluk, Bangalore — 562106 PUBLIC ANNOUNCEMENT
Website: www.boxandboard.in | E-mail ID.: cs@boxandboard.in | Cont.: 7353751669 (Under ReRQUIalIIOtIT‘ 6 g‘ the In:olvgncy a"td Eankrupl)t:é BO?"? of Ing;él)nsolvency
esolution Process tor Corporate Persons, egulations,
Extract of Unaudited Financial Results for the Quarter ended on 30th June, 2026
. . FOR THE ATTENTION OF THE CREDITORS OF
{Rs. In Lacs, except as stted otherse MAARS SOFTWARE INTERNATIONAL LIMITED
Standalone Financial Result | Consolidated Financial Result RELEVANTPARTICULARS
Particulars Quarter ending _[Quarter ended _|Year ending [Quarter ending _ [Quarter ended | Year ending T Nams of corporate denior Vaore Software Tiies
30th June 2026 _[30th June, 2025|315t March, 2026 |30th June 2026 [30th June, 2025 |31st March, 2026 2. [ Date of ncorporation of corporate debior 2310811995
i i (Audited) i i (Audited) |5 Authority under whlch corporate debtor ROC Chennai
[ Total income from operations (net) 17,770.50 14,928.14 60,943.27 18,046.63 15.225.05 61,635.25 || is incorporated / re
Net Profit / (Loss) for the period [ Corporate Tdentity No / L\m\ted Liability L72300TN|QQPS'PLC??:%?;;EE .
(before Tax, Exceptional and/or 201939 53212 3,032.57 1,835.63 a2 264634 5. | Address of the registered office and principal 10612, Habibullah Road, T. Nagar,
items) office (if any) of corporate debtor Chennai 600 017, Chennai ,
Tamil Nadu, India, 600017
Net Profit / (Loss) for the period -
before tax (afer Exceptional andlor 2,019.39 332,12 3,00257 1,936.63 24407 2,646.34 o [ e S eoment date in respect Tth August, 2026
Extraordinary items) 7. | Estimated date of closure of insolvency 07th February, 2027
resolution process
Net Profit / (Loss) for the period 8. | Name and registration number of the Dharmendra Dhelariya
after tax (after Exceptional 1,510.60 246.86 2,288.81 1.439.48 173.91 1,969.54 insolvency professional acting as interim IBBI/IPA-DQHIP- 104
and/or Extraordinary ftems) resolution professional P00251/2017-2018/10480
9. | Address and e-mail of the interim resolution Address- B-201, Ratnaakar Prestine,
[Total comprenensive income for professional, as registered with the Board N, A Bunglows. Opp Star Bzar, Jodvpur,
- . atellite, Prernatirth Derasar
the period (comprising profit for the 151130 246.88 220161 144021 173.04 1,972.49 Ahmedabad. Gujarat 380015,
period after tax and other Email-dhelariya@gmail.com
income after tax 70.| Address and e-mall 1o be used for o maarssI@gmal con
; correspondence with the interim Add . Dhelariya & Associates
Equity Share Capital 2,051.12 2,051.12 205112 2,051.12 205112 205112 resolution professional B raonom Square, Thalte] Cross Road,
Other equity 13,198.17) 9,634.89 11,679.63 12,626.46 9,285.71 11.158.16 Thalte], Ahmedabad, Gujarat - 380054,
Eamings Per Share (@nmuatesd) 71| Last date for submission of claims 25th August, 2026
- 72.| Classes of creditors, If any, under clause (b) NA
(face value of 10/- each, of sub-section (BA) of section 21, ascertained
Basic: 29,46 4.81 11.16 28.44 3.79 10.06 by the interim resolution professional
Diluted: 29.46 481 11.16 28.44. 3.79 10.06 13. Names of Insolvency identified E
- " to act as Authorised Representative of
Debt Service Coverage ratio 213 1.94 2.40 2.04 1.86 227 Groditors in & diass (Three names for each class)
Interest Service Coverage ratio 553 1.45 2.58 4.79 1.29 2.25 14 () Relovant Forms ang (@)Web fink:
o) Detall of authorized bl
Debt to Equity Ratio 130 1.75 153 152 1.95 1.77) are available (b) Not appiicabie
Note: - i Low
process of the Maars Software International Limited on 11th August 2026.
1. The above is the extract of detal financial Result submitted to NSE under regulation 33 of SEBI (LODR) Reg, 2015, The full financial Result along with i S ILimited : ) i
notes s available on Company website in, on NSE website www.nseindia.in and on BSE website www.bseindia.com. e fonpr ! 10,
proofin person, by post or by electronic means.
2. Financial Result have been prepared accordance to Companies (Indian Accounting Standards) Rules, 2015 prescribed under section 133 of Companies the entry No. .
[Act, 2013. The figures for the previous period have been restated, regrouped and reclassified wherever required to company with the requirement of Ind AS. Clss] MFomCA.
By Order of the Board of Directors, Dharmendra Dhelariya
For, B&B Triplewall Containers Limited Interim resolution Professional
sa In the matter of Maars Software International Limited
Registration Number: IBBUIPAC01/IP-00251/2017-2018/10480
- 1BBUIPACOY/I / /
Place: Bangalore Manish Kumar Gupta Date: 14" August, 2026 AFA Number: AA1/10480/02/300627/109364
Date: 14.08.2026 s Place: Ahmedabad AFA valid upto 30/06/2027
pap

> o o - CHENNATI /KOCHT o o
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KG PETROCHEM LIMITED
N LoATITRS00PLCOTISH5
gt Ofice: 171, Roar No. 53, VK o, oipur- 907013, Rjesthun
Gorpoos Oftc 6t Foo, Ko 602, Monarh i, Amropal Wy, Vsl Nogar, Jiowr 39201, Ra.

=ewiwia || & BF UTILITIES LIMITED (@ MITSU CHEM PLAST LIMITED

Exteact of Unaucited Financial Results for Regd. Off.: Mundhwa, Pune Cantonment, Pune-411036 GIN : L40108PN2000PLGO15323

Registered Office: 329, Gala Camplex, 3rd Fioor, Oin Dayal Upadhyay Marg, Mulind (W), Murioal — 400 080
Quarter Ended June 30, 2026 ur KALYANI  Tal- 017718004777 Email - secretaral@bfutilties.com  Wehsite - www bfutilities.com e CIN: L251110H1988PLC048925 | Email: invesior@niitsuchem.com | Phone No: 022-2592 0055
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2026
e Extractof Statement of Unauelted Standalon Financial Results for the Quarter ended 30 June, 2026
i Lakhs) = 3 Wonihs ended| 3 Morths onded| 3 Monihs ended | Year ended
T Tow e hom Ogesators = Quarior Ended] Quartor Endod | Yeor Endod PARTICULARS 30062025 | 31032026 | 30.06.2025 $1.03.2026
{iaciating Othe Ingomse) o Particulars 30" June, 2026| 30" June, 2025 [31" March, 2026 Ho. Unaudited Audited | Unaudited | Audited
4 E:m“:m:;gl‘*m:‘;ﬁ::“ e e | pes | AR, i (Audited) 1 [Total ingome 9.532.08 8.679.47 £.540.39 5,084.56
T iR el 5 5 5T 1 548,05 57B57| 188607 Profit/ {Loss)] from wrdinary activlies p
3 trron Lo i paios Dy e R S R 2 |Net Profit / (Loss) for the period (befare tax and excaptional 2 ¢ s et 118273 1.061.50 17881 par
et o {Loss)for T peicd (e Tar, WA | TN | 2T | Wan g ‘i’?:‘) i AR ki - _— (0052 Haens Buft 3 [Profit (Loss] before fax 118278 1,061.50 178 81 2,174
Excaptonsiandlor Evtsnrivary s} PO (LBRA) e 1w oA b ok 182 (et o cap g Total Other comprehensive ncome, 7
[5 [ Tom CompenensrsingomeTor haperid. | 407 R S ttems) (500.92) 929,05 573.61 A |net of tax 1034 £ i
ity 4 [NstPror (Lossyte e pered atrtax (02 38 &2z 22340 el T yTETEY TEIER T TEEE
(BET R 5 {489.25) 42.23 229.21 % ! :
“ (Lsy i tho ool (afla ) s Sfier Cranprstanaive & [P ambyabin ol 135780 135780 135780 1,357.80
Income {aftertax)] |
%5 am | e | am  |Eaquity Share Capital (ef Rs. St-each) 1,685.38 188338 | 188338 Other Equity excluding Revaluation
7 hare (Not Annualisedfor Quariers) 7 [Resere as per balance sheet of previous. = = £ 6.682.89
Notes: 1. The Standaicns Financials Resuls havs been raviswed by ha Aurst Comniies dnd Enifsd ( T 44 diad accounting year
sty e W, b s iy 5% | Basio Earring Per Srare (EPS] 644 568 057 1150
m mmrgrm.\. Regulafion e 9 |Dituted Earning Per Share (EPS) 6.44 5.68 0.87 1150
o i Ruqromants) Roguiallons, 2015, The Al lormatol tha Financil | | 0% £ Tha abov is an exdract of the detailed format 6f Quantady. Uinaudiled Finandial Resuts flied with the 5‘””‘ Earcho ol - [ s ' et f e Geed ol of ey il qarl sl e i e Sl ot
s ]

Exchanges under Regulations 33 of tne SEBI (Listing Qbii d Discloaure

katl on e weleof e sk exchange i, e bsokscom 'mdm the under Regulabion 33 of the SEBI (Listing and Other Disclosure Aequirements) Regulations, 2015, The full format of e Qi
e QR

“The full format of the Financial Resuts are available i i ol g oy Eomuanv

Gompany weble . www gpeirschem com The sama can be i Fare ol Fvancl s ars sl on to websd of BSE L. a3 b Gornpany s wobsie A YU IAUGIE 1o
Cosepravisad busow For BF Utilities Limited By order of the Baard of Dircctors
& Petrochem Lid Far MITSU CHEM PLAST LIMITED
Gauri Shanker Kandoi Plics - T
I uri Shanker nale-Time: Director Place : Mumbai Manish Dedhia
Erop v T Chlied Cum Whaivilve Bracr Date 14 Anaun. 2026 DIN : 03632549 Date  August 14, 2025 Managing Direclor & CFO
CIN : L51226MH1983PLC165499 P
Regd. Office : 209-210, Arcadia Building, 195, Nariman Point, Mumbai -400 021 EASTERN
Tl : 02240198600, Website: www.winrocommercial.com; Email: winro, investor@gcvl, =TREADS
TEMENT OF UNAUDITED EASTERN TREADS LIMITED
C| RTER ENDED JUNE 30, 2026 Regd. Office: 34, 3rd floor, Eastern Corporate Office, 34/137 E, NH Bypass, Edappally, Kochi,
(Re. In Lakhs except Stno 7) Emakulam-532 024, Kerala. Phore fio: 0484 7161234, amal infogeastemtreads com,
S TS Standalone Web: www,sasterntreads com, GIN: L25119KL1993PLC00T213
No Quarter Ended Year Ended Quarter Ended Year Ended Extract of the Unaudited Financial Results for the o
June 30,2026 | Jun 30,2025 | March 31,2026 | June 30,2026 | June 30,2025 | March 31,2026 guarter and period ended June 30, 2026 Eh o
(Unaudited) | (Unaudited) | (Auditer) | (Unaucited) | (Unautited) | (Audited) T T it
7) | Total Income 295151 704462]  1395559| 29521.51| 7.24462  13,95.60 S Particlars (Reler notes holow) Tt T T
2) | Net profit (loss) before Tax 29238.24 12544.73| 29238.24]  6,831.74]  12544.13 et Unmisd] Aufed | Urmodted | Audied
3) | Net profit (loss) after Tax # 24.798.52 10.081.16| 46402.33| 11,583.23|  19.366.95 7| Total Incam from operafions 14161 (134951 | 1677.72] 627595
4) [Total income (Comprising Net Proft (aftr tax) and Other Income (after tax)) | _28.486.71 15.085.97| 53.016.40] 24503.63]  22258.43 2 | (Loss)Profit befora pxcaptional and extraordinary tems and taxes (1837) | (146.55)| (14.00)| (198.21)
5) | Equity Share Gapital (Face valus of Rs 10)- each) 125.25 125.25 125.25 12525 12525 3 | (LossProfit before taxes (aftr exceplional and exraordnary flems) (1837 | 5848 | (a0n)| 582
6) | Reserves (Excluding Revaluation Reserves as shown in the Audited Balance shaet) 27757047 2.85920.79 4 | (Loss)yProfitafter taxes {afer excaptional and extraordinry items) n63n) | 122 | (wom| 8
7) |Eaming per share (of Rs 10/~ each) § | Total comprehensive (lossi/profit for the period (16.37) 7611 | (16.36). 1637
(a) Basic (not annualised except year ended) 197986 577.14 s0486*|  3704s8| 1,04100) 154621 6 | Pai-up equity share capital face value of 2 10 each) 52300 | 52329  52320| 528.00
(b) Diluted (not annualised except year ended) 197986 577.14 s046"| 370486  1041.08] 154621 7| Resenve - as shown In e Audited Balance Shet of thg prévious year (1,802.65)

*Annualised 8 | (Lossy Profit pet equity share

#The Company does not have Exceptional / Extraordinary items to reportfor the above periods. 1) Basic: (1) @an| 17| @2 o6

Notes: (24 Diuted: (&) o3| ar| ozm| o

1) The above unaudited financial resulfs for the quarter ended June 30, 2026 have been reviewed by the Audit committee and on ts recommendation have been approved by the Board of -

directors at its meeting held on August 13, 2026, ".“":ﬁi‘w s 2 E Scan 1he OR code:
2) The above is an extract of the defailed format of Financial Results for the quarter ended June 30, 202 filed ith the Stack Exchanges under the Regulation 33 of the SEB (Listing Obligations ikl : T o astol o e : for compleie
and Disclosures Requirements) Regulation, 2015, as amended, The fullformat of the said ‘Financial Results' are available on the website of Stack Exchange “www.bseindia.com” and on Begon 33 m’ ““M‘W oce, 4013 Tl ot o Ly P P e e kbl antle. | o ORI L,
Company's websit “ww.winocommercial.com’". For and on behalf of the Board of Directors 2} The Francia muus ‘have baen reviewed by the Audt i asproven by the Board o Diectors | [ SRpeA ]
Sdj- a1 ther mpting held On Aigust 14, 2026 and te same has been SUbECTEA 10 Limited Aeview by the
Ritesh Zaveri siautony aud
Dated : August 13, 2026 Whole Time Director e P
Place : Mumbai DIN : 00054741 Place: Kochl W Redior
Date: Auqust 14, 2026 o T i St =
CIN : L51900MH1971PLCO015141
Regd.Office: 1122, Solitaire Corporate Park, Andheri Ghatkopar Link Road, Chakala, Near Satam Wadi, Andheri (E),
INDUSTRIES LIMITED  Mumbai, 400093, Tel No: 022- 42300000 Emai om, websi remsons.com AADI INDUSTRIES LIMITED
TH CIN: L25203MH1994PLC206053
EXTRACTIOLUNAUDITEDIETNANCIATIRESULTSIEORITHEIQUARTERJENDEDIS 0 UNE;12026 Reg Off: 421, 4th Floor, Kailash Plaza, VallzbhBaug Lane, Near R-Odeon Mall, Ghatkopar (East),
 in Lakh (Except EPS) Mumbai-400 077; Maharashira, India, Tel: 9669441118, Webs: hitps:/iwww.aadiindustries.co/home/
- Email: finance@aadind.com;
Standalone Consolidated v
) Quarter Ended Year Ended Quarter Ended Year Ended Extract Of Unaudited Financial Results For The Quarter Ended 30th June, 2026
Particulars Rupoes in Lacs
30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026 | 30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026
s Quarter Ended Year Ended
(Unaudited) | (Auditad) | (Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | _(Audited) No ARTICULARS 30th June [31st March | 30th June | 31st March
Total Income from operations (net) 882615 0.00064| 6.775.65| 33631.90| 12.032.67| 13,293.02| 10.080.65| 47.394.75 2026 2026 2025
Net Profit/ (Loss) from ordinary activities before tax, Exceptional and/or Extraordinary 384.76 19222 27350 |  1,668.01 229,61 539.26 606.68| 2,853.46 Unaudited | Unaudited | Unaudited | Audited |
items. 1_|Total Income from operations (net) = = = D
Nl Profit/ (Loss) from ord nary actvlies o the perlod before taxafter Excoplional ferms. | 38476 | 492.22|  273.50| 16%.09| 42961  539.26|  606.68| 276924 % | e b B oeat e Extraoginary oms tax &8 @ @20 (1620
Net Profit/ (Loss) for the perlod ater tax_(after Exceptional items). 29440| 36660 |  202.18| 118092| 28766  522.45| 36388 180505 3 [Net Praiit (+)Loss() for the period before fax e8| (.12) @20)|  (18.28)
= = = fer Excaptional andior Extracdinary items)
Total Comprehensive Income for the period [Comprising Profit/ (Loss) for the period 30487|  39140|  19893| 125340| 25870  775.88| 62277 232014 @ N
{After Tax) and Other fncome ( e Tag)] | Nt Pt (¢ Yosal ot period et G68)|  (7.12) @20 (18.22)
Paid-up equily share capilal (Face Value of Rs. 2 - each) 60758 60758 60758 69758  697.58|  6O7.58|  607.58| 69758 5 [Total Comprehensive Income for the period 568)| (112 @20)| (1824
Reserves (excluding Revaluation Reserves as per balance sheet of previous zccounting year) As on 31st March 2026 | 11,705.59 1418376 ﬁ’g’gj;‘gfg{\‘;%j:fﬂ‘g;:‘: ";',’l’e'?‘:a(f:]‘” )&
Eanings Per Share (of Rs. 2/-each) - 6_| Paid-up equity share capital ( face value of Rs 10/- per share ) 1,000.00] __1,000.00[ _1,000.00] _1,000.00
1. Basic: (Rs.) 0.82] 1.05 | 0.58] 339 0.82] 150 1.04] 5.18 7| Reserves excucing Revaluaton Reserve) 23 shown in Ei - [ (t.70a18)
. - A the Audited Balance Sheet of the previous year
2. Diluted: (Rs.) 082 105 08| 339 082 | 150 104 5.18 o por share

Notes : a. Basic in Rs. | (0.06) ©07] ©0.04)] (0.18)

1, The financial results were reviewed by the Audit Committee and approved by the Board of Directors in their meetings held on 14" August, 2026, The financials results are prepared in accordance with b. Diluted in Rs. [ (0.06)| ©.07)] ©.04)] (0.18)
the Indian Accounting Standard (Ind-AS) as prescribed under section 133 of the Gompanies At, 2013, and other recongnised accounting practices and policies to the extent applicable. Notes. Thzebgve -r&ex;?e;?;mgggﬁrdhformw&n ey and ot 1. m e Ff.ﬁ"gﬁ

n n ising isdosure Requi ns, 2015, form:

2. The above is an exiract of the detailed format of Un-Audited Financial Results for the Quarter 30° June, 2026 flled with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and B o e o e e e o e 2
Disclosure Requirements) Regulations, 2015, The fullformat of the UnAudited Financial Results is available on the website of the Company i.e. wuw.femsons.corn and on the website of BSE LLd. ie. tps:/uww aadindusties.cohome/ [Igs[E Y o on bl theBoard o Diectrs
www.bseindla.com and National Stock Exchange of India Ltd. (wwvi.nseindia.com).

For REMSONS INDUSTRIES LIMITED = For Asdl Indusiriea Limfiet
SDj- Rushabh Shah
Place : Mumbai CHAIRNAN & M::ﬁ;,’:é gf;"g‘;‘;’# Place:Mumbai & Managing Director
: : Y DIN: 01944390
Dated : 14 August, 2026 DIN - 00513788 Date:14-August 2026
B&B TRIPLEWALL CONTAINERS LIMITED | CIN: L21015KA2011PLC060106
Reg Off: Sy. No. 263/2/3, Marsur Madiwal Village, Kasaba Hobli, Anekal Taluk, Bangalore — 562106 PUBLIC ANNOUNCEMENT
Website: www.boxandboard.in | E-mail ID.: cs@boxandboard.in | Cont.: 7353751669 (Under ReRQUIalIIOtIT‘ 6 g’ the In:olvgncy a"td E,ankrupl)cpy{ BO?? of Ing;él)nsolvency
esolution Process tor Corporate Persons, egulations,
Extract of Unaudited Financial Results for the Quarter ended on 30th June, 2026
. . FOR THE ATTENTION OF THE CREDITORS OF
{Bs. In Lacs, except as stted otherise) MAARS SOFTWARE INTERNATIONAL LIMITED
Standalone Financial Result | Consolidated Financial Result RELEVANTPARTICULARS
Particulars Quarter ending _[Quarter ended _|Year ending |Quarter ending _ [Quarter ended | Year ending T Nams of corporate denior Vaore Software Tites
30th June 2026 _[30th June, 2025|315t March, 2026 |30th June 2026 [30th June, 2025 |31st March, 2026 2| Date of incorporation of corporais debior 2310871995
i i (Audited) i i (Audited) |5 | Authority under whlch ccrporate debtor ROC Chennai
[Total income from operations (net) 17,770.50 14,928.14 60,043.27 18,046.63 15,225.05 61,635.25 || is incorporated / re
Net Profit / (Loss) for the period [ Corporate Tdentity No / L\m\ted Liability L7230L)m1995|=Lc;)3£(r;;§me .
(before Tax, Exceptional and/or 2,019.39 532123 3.032.57 1,835.63 2442 264634 5. | Address of the registered office and principal 10672, Habbullah Road, T Nagar
items) office (if any) of corporate debtor Chennai 600 017, Chenr
S Nadu, 1006, 600017
Net Profit / (Loss) for the period -
before tax (after Exceptional andlor 2,019.39 332,12 3,00257 1,935.63 24407 2,646.34 o [ e & amareoment date in respect Tith August, 2026
Extraordinary items) 7. | Estimated date of closure of insolvency 07th February, 2027
resolution process
Net Profit / (Loss) for the period 3. | Name and registration number of the Dharmendra Dhelariya
after tax (after Exceptional 1,510.60 246.86 2,288.81 1,439.48 173.91 1,969.54 insolvency professional acting as interim IBBI/IPA 031/"’- 10
andior Extrzordinary fteme) resolution professional P00251/2017-2018/10480
9. | Address and e-mail of the interim resolution Address- B-201, Ratnaakar Prestine,
[Total comprenensive income for professional, as registered with the Board N A Bn:;nglows Op Star Bazar, Jodnpur.
- - atellite, Prernatirt! erasar Ro:
the period (comprising profit for the 151130 24688 220161 144021 173.94 197249 Ahmedabad. Gujarat 380015,
period after tax and other Emall-dhelariya@gmail.com
income after tax 70.| Address and e-mall 1o be used for o maarssI@gmal con
; correspondence with the interim Add . Dhelariya & Associates
Equity Share Capital 2,051.12 2,051.12 205112 205112 205112 205112 resolution professional 605 S aomon Square, Thaltej Cross Road,
Other equity 13,198.17) 9,634.89 11,679.63 12,624.46) 9,285.71 11,156.16] Thaltej, Ahmedabad, Gujarat - 380054.
Earmings Por Shars (armuaissd] T1. | Last date for submission of olaims 25th August, 2026
- 72.| Classes of creditors, If any, under clause (b) NA
(face value of 10/- each, of sub-section (6A) of section 21, ascertained
Basic: 29.46 481 11.16 28.44 379 10.06 by the interim resolution professional
Diluted: 29.46 4.81 11.16 28.44 3.79 10.06 13.{ Names of Insolvency identified -
- " to act as Authorised Representative of
Debt Service Coverage ratio 2.3 1.94 2.40 2.04 1.86 227 Groditors in & olass (Three names for each class)
Interest Service Coverage ratio 553 145 2.58 479 129 225 14 (@) Relovant Forms ang (@Web Iink:
b) Detalls of autnorized bl
Debt to Equity Ratio 130 175 153 152 195 177 are available (b) Not appilcabie
Note: - i Low T
process of the Maars Software International Limited on 11th August 2026.
1. The above is the extract of detal financial Result submitted to NSE under regulation 33 of SEBI (LODR) Reg, 2015. The full financial Result along with i S Limited 5
notes is available on Company website in, on NSE website www.nseindia.in and on BSE website www.bseindia.com. e fon professional 10,
proofin person, by postor by electronic means.
2. Financial Result have been prepared accordance to Companies (Indian Accounting Standards) Rules, 2015 prescribed under section 133 of Companies theentry No. 1
[Act, 2013. The figures for the previous period have been restated, regrouped and reclassified wherever required to company with the requirement of Ind AS. Clss] MFamCA.
By Order of the Board of Directors Dharmendra Dhelariya
For, B&B Triplewall Containers Limited Interim resolution Professional
sa In the matter of Maars Software International Limited
- Registration Number: IBBUIPAC01/IP-00251/2017-2018/10480
Place: Bangalore Manish Kumar Gupta Date: 14" August, 2026 AFA Number: AA1/10480/02/300627/109364
Date: 14.08.2026 s Place: Ahmedabad AFA valid upto 3010612027
pap
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KG TROCHEM LIMITED
O 281 R SHOPLLITIS99
i Ofice: (171, Rom o 5, Y Ave, g 202013, Rofsthon
oy nhwnrmr o 601 Mona S Amogal o, ol o Jopw 00021,
"ot st Vo e i o) | | 479 BF UTILITIES LIMITED (@ ...MITSUCHEM PLAST LIMITED
Regd. Off.: Mundhwa, Pune Cantonment, Pune-411036 GIN : L40108PN2000PLG015323 alelnre Gifie: o3, Bla Coplas 2 o Oin Doyl ipaiiiyay Mo, Mukied (4), Wbl - 400
Quarter Ended June 30, 2026 ot KALYANE T:‘gg‘ 7719004777 Emall - secretaral@bfutiiies.com  Website - www. bfutilties.cam Mitssu CIN: L25111MH1988PLC04B925 | Email: investor@mitsuchem.com | Phone No: 022-2592 0055
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2026
P tesEnt | | 1t of Statement of Unauelted Standatone Financial Results for the Quarter ended 3 June, 2026
Dbt 3 Wonihs ended| 3 Manths ended| 3 Monihs ended | Year ended
T Tated nceme lomOperatans 3 Quarler Endad| Quartor Ended | Year Endex 8r. PARTICULARS 30.05.2026 31.03.2026 30.06.2025 31.03.2026
n et Incamey 3 Particulars 30" June, 2026 30" June, 2025 [31" March, 2026] L | Unaudited | Audited | Unawdiied | Audited |
| NP (Loss) for e percd (belore Vax, | 5685 | o8 | 0o | B0 [No] TAudited) 5 - .
e e - . e 1 |Total Ingame 9,532.18 8678.47 8,540.39 35,084.56
T 3 3 I L Profit/ (Loss)] from ordiary activlies
] ::":;‘:"“”“”"‘”””-m"""s CHE AR S 2 |Net Proft | (Loss) for the period (befare tax and exceptional 2 ¢ ,J' A 1.18273 1.061.50 17881 il
el Prot {Loss) or T perod s Ta, WH | DT | PN | @AY teseg) (00:52) SN L 3 [Profit/ (Loss) before tax 118273 1,061.50 17881 2,127.44
Excapbonsandor Extmorrinary hems) S | oat Proit ) (Losa) fo o paeid batoes 16 (sher scepinal 4 |Total Other comprehensive incame, 1034 779
Tore Conpranererancome lorfa perod. | 9087 T | e | W i ";9;? fi(osstforin mn i Eggg ;g? 353‘?2 g;g Eé net of fax i 2 E
bt wofi/{Loss)for the period aftar tax ) y R
aeigiler 5 Soais Lerd st 5 rnm ea #7383 76208 13116 156968
(Lss) for the periad (sl tx) a1 other Ccmplﬁhenswe . e el gty 1,357.80 135780 1,357.60 138760
income alla ) DF:Z? ;:Juu fy:‘r.:\lg ,Eg Revaluation
95 4 L] uity Share Capital (of Rs_ 5/~ | 1,883.38 188338 1,883.38 i N x kauriztath
L0 g i £ 7 XS H:,p,. (N "?, ) Quarters) % =Y 7 | Reserva as per balance sheet of previous. . = x 8.582.89
Notas: 1. Tho Sunons Fnaacials Rosus have bown eviawed by e Aust Coniriio snd bl we & i B accounting year
spcieityng attho 1, sohint (124 G o 5 m 3
Dituted RED) 170 059 & [Baslo Earning Per Share (EPS) 641 568 05 1150
u m rerdw’ Bnedn, equlsion £ 49 [Diluted Earning Per Share (EPS) 644 568 0.87 1150
(Lising and Gl Disclosus Requiremants) Reguialion, 2615, T full brmalof i Finarcil g;"m" Toi il “r‘f:"a"ag'jrnd”é‘a”g;‘ 'ﬁ”("'a‘ af Qyartady \ﬁ"s_“"""‘“ Flnantiad Raaukts:blad wilb the S“’“‘ Eatract o Notes -~ T above s an exract of he detared Iormat o Quartedly Annial Fnancial Besulls fled i e Stock Exchange
Resulis are avaiable on ihe websile of the stock exchange |e. wwhxemdm com and on e 5 I?"g““ B e = s Bl iR s under Rzgulation 33 of the SEBI (Listing and Dther Disciosure Rsquirements) Regulations, 2015. The lu\l format of tha Quastery
e peoaisaiimaColaael i it “eanning he QR e full formiat of the Financial Results are available on vww.nssindia,com, www.bseindia.com and on the omnarw ‘Annial inangeal Resuls are availabls on the websie of BSE Lid, and al the Company’s pibisedi
Cos prmicad busow For and on beha of Board of Directors | | WESSite Wi bfulities.com S — O ot o o B of B
KG Patrochem L s Far MITSU CHEM PLAST LIMITED
ar Sdi-
X Gaurl Shanker Kandoi Place : Pune Whole-Time Director Place : Mumhai Manish Dedhia
B i Cherme CumWhojole Bractr Date : 14 August, 2026 DIN - 03632549 Date - August 14, 2025 Managing Direstor & CFO.
CIN : L51226MH1983PLC165499 P
Regd. Office : 209-210, Arcadia Building, 195, Nariman Point, Mumbai -400 021 EASTERN
Tel. : 02240198600, Website: www.winrocommercial.com; Email: winro, investor@gcvl, =TREADS
ATEMENT OF UNAUDITED STANDALONE & CONSOLIDATED EASTERN TREADS LIMITED
FINANCIAL RESULTS FOR THE Q RTER ENDED JUNE 30, 2026 Regd. Office: 34, 3rd floor, Eastem Corporate Office, 34/137 E, NH Bypass, Edappally, Kochl,
(Rs. In Lakhs except St.no 7) Ernakulam-682 024, Kerala. Phone No: 0484 7?61234‘ email: info@easterntreads com,
S Particulars Standalone Web: www.sasternireads.com; GIN: L25119KL1993PLC00T213
No Quarter Ended Year Ended Quarter Ended Year Ended Extract of the Unaudited Financial Results for the : ;
June 30,2026 | June 30,2025 | March 31,2026 | June 30,2026 | June 30,2025 | March 31,2026 quarter and period ended June 30, 2026 St
(Unaudited) | (Unaudited)| _ (Audited) | (Unaudited) | (Unaudited) | (Audited) BT SR Yeui sitol
7) | Total Income 2952151 704462]  1395559| 29521.51]  7,2¢462  13,95.50 4] Pariicalars (Reler nates below) [atas] stz [0S | bz
2) | Net profit (loss) before Tax # 20238.24|  6831.74]  12544.73| 29238.24] 63174  12544.73 ki Unisd] Auied | Unaurited | Audited
3) [ Net profit (lss) after Tax # 2479852  5772.13|  10081.16| 46402.33| 11,583.23|  19.366.95 7| Total Income from operafions 1416.1 |154951 | 1677.72] 627595
4) [Total income (Comprising Net Profit (after tax) and Other Income (after tax)) | 28.486.71| 1810640  13.085.97| 53.01640| 24549.63|  22.258.43 2 | (Loss)Profit bafore excaptional and exraordinary tams and taes (1637) | (855) [ (1400 (199.21)
5) | Equity Share Capital (Face value of Rs 10/- each) 125.25 125.25 125.25 125.05 125.25 125.05 3 | (Loss)/Proft before taxes (afer exceptional and extraordinary kems) (1837 | 5848 | (40m)| 582
6) | Reserves (Excluding Revaluation Reserves as shown in the Audited Balance sheet) 27757047 2.85.920.79 4 | (LossyProfit afer taxes {afer evcapiional and extrzordinary fems) 08an | 6122 | (aom| 858
7) |Eaming per share (of Rs 10/~ each) § | Total comprehensive (loss)/profit for the perind (16.37) 7611 | (16.36). 16.37
(a) Basic (not annualised except year ended) 197986 57714 804.86%| 370466 104100 154621 6 | Paid-up equity share capital {face value of 2 10 gachj 52300 | 52320 [ 52320| 528.00
(b) Diluted (not annualised except year ended) 197986 57714 804.86*|  370456| 1.041.00|  1546.21" 7 | Raserve - as shown in the Auditad Balance Sheet of the prévious year (1,802.65)
*Annualised 8 | (Loss) Profit pet equity share
# The Company does not have Exceptional / Extraordinary items to report for the above periods. (1) Basic: (2} @an| 17| @@ o6
Notes: (2} Dited: (&) ©an| 17| ez o8
1) The above unaudited financial resulfs for the quarter ended June 30, 2026 have been reviewed by the Audit committee and on ts recommendation have been approved by the Board of
directors at ts meeting held on August 13, 2026, ': o ature s an exraclof oo e O coce
2) The above s an extactof te detalled formatof Financial Results or the quarter ended Jure 30, 2026 fled with the Stock Exchanges under he Reulaton 33 of the SEBI (istng Obligatons . ket ‘ kbbb eridand i, : for complsie
and Disclos s Requirements) Regulation, 2015, as amended. Th fll fomatof the sid ‘Financial Resuis'are avllabl o the websie of Stock Exchange “winkbseindiacom” and on ikl "‘“"J MamaUls T o ol I AT S MRHL MR | o Rl
Company's websit “ww.winrocommercial.com’ For and on behalf of the Board of Directors 2} Fhe Francia n:su\rs ‘have baen reviewad by the Audt Comrites and asproven by the Board o Dictos | [ g []
Sdj- & their_ meeting heid on Agust 14, 2025 and e Same has been Sutiected 1o Limited Aoview by the
Ritesh Zaveri statony auoes
Dated : August 13, 2026 Whole Time Director For EASTERN m!l}ns LmiTED
Place : Mumbai DIN : 00054741 Flace: Kochi w i
Date: August 14, 2026 o T ““?52035‘,’ =
CIN : L51900MH1971PLCO15141
1) Regd.Office: 1122, Solitaire Corporate Park, Andheri Ghatkopar Link Road, Chakala, Near Satam Wadi, Andheri (E).,
INDUSTRIES LIMITED  Mumbai, 400093, Tel No: 022- 42300000 Emai com, websi remsons.com AADI INDUSTRIES LIMITED
TH CIN: L25203MH1994PLC206053
ST @ WL AT Y LTV [EAUAHS e[ = UL AR EIEY SUNE;]2026 Reg Off: 421, 4th Floor, Kailash Plaza, VallabhBaug Lane, Near R-Odeon Mall, Ghatkopar (East),
( in Lakh (Except EPS) Mumbai-400 077; Maharashira, India, Tel: 9869441118, Webs: hitps://www.aadiindustries.co/home/
- Email: finance@aadind.com;
Standalone Consolidated . "
_ Quarter Ended Year Ended Quarter Ended Year Ended Extract Of Unaudited Financial Results For The Quarter Ended 30th June, 2026
Particulars Rupoes in Lacs
30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026 | 30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026
st Quarter Ended Year Ended
(Unaudited) | (Auditad) | (Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | (Audited) o PARTICULARS 30thJune |31t March | 30th June | 31st March
Total Income from operations (net) 882615 0.00064| 677565 33631.90| 12032.67| 13293.02| 10.080.65| 47.394.75 2026 2026 2025 2026
Net Profit/ (Loss) from ordinary activities before tax, Exceptional and/or Extraordinary 384.76 19227 27350 |  1,668.01 22961 539.26 606.68| 2,853.46 Unaudited | Unaudited | Unaudited | Audited |
ftems. 7| Total Income from operations (net) - - - -
et Profit/ (Loss) from ordinary actvites for the period before tax after Exceptional tems. 38476] 49222 27350 | 1595.09 429.61 539.26 606.68| 276924 Z (’ff‘ DL LOSS() for the Beriod eadinary foms fax (568) 7.12) @20)|  (1824)
Net Profit (Loss) for the perlod ater lax_(afler Exceptional iles). 28440| 36669 |  202.18| 118092| 28766  522.45|  363.88| 180505 3 [Net Prait (+)Loss() for the period before fax 68)|  (7.12) @20)| (18.24)
" - - fer Excaplional andior Extracdinary items)
Total Comprehensive Income for the period [Comprising Profit (Loss) for the period 30487| 39140|  198.93| 125340|  25870|  77588|  62277| 232014 @ R
7| Net Profit (+)lLoss() for the period after tax G68)| (712 @20 (18.29)
(Atter Tax) and Other income ( After Tax)] (ot Bxcopton oneor o),
Paid-up equily share capital (Face Value of Rs. 2 - each) 697.58|  69758|  697.58| 697.58|  697.58|  697.58|  697.68|  ©97.58 5| Total Comprehensive Income for the period 568) (112 @20)| (1824)
Reserves (excluding Revaluation Reserves as per balance sheet of previous accounting year) As on 31st March 2026 | 11,705.59 14,18376 ﬁ:’g;’g:;‘gfg{\‘;ﬁﬂ;j:f"‘g;:‘: ";',’l’e";‘:a(f:]‘” )&
Eamings Per Share (of Rs. 2/-each) - & | Paic-up equily share capital(face value of Rs 101-per share )| 1,000.00] _1,000.00 _1,000.00| _1,000.00
1. Basic: (Rs.) 082] 1.05 ] 0.58 339 0.82] 150 1.04] 5.18 7 Reserves (excucing Revaluaton Reserve) s shown in - B [ (.70a.8)
: : o Audited Balance Sheet of the_previous year
2. Diluted: (Rs.) 082 105 08| 339 082 | 150 104 5.18 = [Eamming por share
Notes : a. Basic in Rs. I (0.06) ©.07)] 0.04)] (0.18)
1. The financial results were reviewed by the Audit Committee and approved by the Board of Directors in their meetings held on 14" August, 2026, The financials results are prepared in accordance with b. Diluted in Rs. [ (0.06)| 0.07)] (0.04)] (0.18)
the Indian Accounting Standard (Ind-AS) &s prescribed under section 133 of the Companies At. 2013, and other recongnised accounting practices and policies to the extent applicable. Notes. Thzeb;ve sl:hlex;':emm;i;ﬁtedhformizoah e Months ot . m e F:‘cnh:wez
n n i isdlosure Requir . 2015, form: i
2. The above s an exirzct of the detailed format of Un-Audited Financizl Results for the Quarter 30" June, 2026 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Fancar Reauts rs valale on I tock Excange whbelos: v ssenclassom and on e wesle f o Compeny:
Disclosure Requirements) Regulations, 2015, The fullformat of the UnAudited Financial Results s available on the website of the Company i.e. wwwi.remsons.corn and on the website of BSE LLd. i, hips:/iwwaadindustries.cohome! [EJZgd[E] B 2 on behalf of e Board o Dirctrs
www.bseindla.com and National Stock Exchange of India Ltd. (wwwi.nseindia.com).
For REMSONS INDUSTRIES LIMITED = For Aadl Indusiriea Limfied
SDj- Rushabh Shah
Place : Mumbai KRISHNA KEJRIWAL Place:Mumbai & Managing Director
lace : Mumbai CHAIRMAN & MANAGING DIRECTOR Date-14-August-2026 DIN: 01944390
Dated : 14" August, 2026 DIN - 00513788
B&B TRIPLEWALL CONTAINERS LIMITED | cIN: L21015KA2011PLC060106
Reg Off: Sy. No. 263/2/3, Marsur Madiwal Village, Kasaba Hobli, Anekal Taluk, Bangalore — 562106 PUBLIC ANNOUNCEMENT
Website: www.boxandboard.in | E-mail ID.: cs@boxandboard.in | Cont.: 7353751669 (Under Regulalllop 6 g‘ the In:olvgncy a"td E’ankrupt)cg! Boairg of Ing;él)nsolvency
esolution Process tor Corporate Persons, egulations,
Extract of Unaudited Financial Results for the Quarter ended on 30th June, 2026
. . FOR THE ATTENTION OF THE CREDITORS OF
{Bs.In s, excepl as sated othense MAARS SOFTWARE INTERNATIONAL LIMITED
Standalone Financial Result | Consolidated Financial Result RELEVANTPARTICULARS
Particulars Quarter ending _[Quarter ended _|Year ending |Quarter ending_ Quarter ended | Year ending T Nams of corporate dentor Vaore Sottware Tiies
30th June 2026 _[30th June, 2025|315t March, 2026 |30th June 2026 [30th June, 2025 |31st March, 2026 2. [ Date of incorporation of corporate debior 2310811995
i i (Audited) i i (Audited) 5| Authority under which ccrporete debtor ROC Chennai
[ Total income from operations (net) 17,770.50 14,928.14 60,943.27 18,046.63 15.225.05 6163525 || is incorporated / registere
Not Profit / (Loss) for the period [ [ Corporate Tdentity No. 7 L\m\ted Liability L72300TN199;PLC;):;%§;OSIE‘E .
(before Tax, Exceptional and/or 201939 §32.12 3,032.57 1,835.63 24 264634 5. | Address of the registered office and principal 10672, Habioulah Road, T Nagar
items) office (if any) of corporate debtor Chennai 600 017,
Sar o, 1die, 850017
Net Profit / (Loss) for the period
before tax (after Exceptional andior 2,019.39 332.12 3,00257 1,936.63 24427 2,646.34 B [ e S eoment date in respect Tth August, 2026
Extraordinary items) 7. | Estimated date of closure of insolvency 07th February, 2027
resolution process
Net Profit / (Loss) for the period 5. [ Name and regiscaton number of e Drarmendre Dhelariya
after tax (after Exceptional 1,610.60 246.86 2,288.81 1,439.48 173.91 1,969.54 insolvency professional acting as interim BBI/IPA-001/IP-
andlor Extraordinary ftems) resolution professional P00251/2017-2018/10480
9. [ Address and e-mail of (he interim resolution ‘Address- B-201, Ralnaakar Prestne,
[Total comprenensive income for professional, as registered with the Board N, A Bunglows. Opp Star Bzar, Jodvpur,
- atellite, Prernatirt! erasar
the period (comprising profit for the 151130 246.88 220161 144021 173.04 1,972.49 Ahmedabad. Gujarat 380015,
period after tax and other Email-dhelariya@gmail.com
income after tax 70.| Address and e-mall to be used for . maarssI@gmal con
i correspondence with the interim Add . Dhelariya & Associates
Equity Share Capital 2,051.12 2,051.12 205112 2,051.12 205112 205112 resolution professional B605, S raonom Square, Thaltej Cross Road,
Other equity 13,198.17) 9,634.89 11,679.63 12,624.46 9,285.71 11,158.16 Thalte], Ahmedabad, Gujarat - 380054,
Earmings Per Share @nmuatesd) 71| Last dato for submission of claims 25th August, 2026
- 72, Classes of creditors, If any, under clause (b) NA
|(ace value of 10/- each) of sub-section (BA) of section 21, ascertained
Basic: 29.46 481 11.16 28.44 3.79 10.06 by the interim resolution professional
Diluted: 29.46 4.81 11.16 28.44 3.79 10.06 13.{ Names of Insolvency i identified -
- " to act as Authorised Representative of
Debt Service Coverage ratio 213 1.94 2.40 2.04 1.86 227 Groditors in & olass (Three names for each class)
Interest Service Coverage ratio 553 1.45 258 479 120 225 14 @) Relovant Forms ang (@)Web link
b) Detalle of autnorized bl
Debt to Equity Ratio 130 1.75 1.53 152 195 .77 are available (b) Not appiicabie
Note: - Low
process of the Maars Software International Limited on 11th August 2026,
1. The above is the extract of detal financial Result submitted to NSE under regulation 33 of SEBI (LODR) Reg, 2015. The full financial Result along with s ILimited -  submithei before 25t
notes s available on Company website in, on NSE website www.nseindia.in and on BSE website www.bseindia.com. -10.
proofin person, by postor by electronic means.
2. Financial Result have been prepared accordance to Companies (Indian Accounting Standards) Rules, 2015 prescribed under section 133 of Companies ! : ' o
[Act, 2013. The figures for the previous period have been restated, regrouped and reclassified wherever required to company with the requirement of Ind AS. i irivy
E E By Order of the Board of Directors Dharmendra Dhelariya
A For, B&B Triplewall Containers Limited Interim resolution Professional
In the matter of Maars Software International Limited
Sdi- Registration Number: IBBUIPAQO1/IP-00251/2017-2018/10480
Place: Bangalore Manish Kumar Gupta Date: 14" August, 2026 AFA Number: AA1/10480/02/300627/109364
L ate: 14.08.2026 o Place: Ahmedabad AFA valid upto 30/06/2027
pap
> o>e o - lew Delni o> o
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KG ETROCHEM LIMITED
CIN; L24T17R/1980° LEOD1995
B Ol C171, R o 1, A s SEDS shan

Corporets Offc. i o, fn 607, Mo B, Arropei Mg, Vishol Nogr, Jiu-30202] R
e ; i W 3
bl R R | T2 T BE UTILITIES LIMITED ( ___MITSU CHEM PLAST LIMITED
ract of Unaudited Financial Resuilts for “ " Regd. Off : Mundhwa, Pune Cantonment, Pune-411036 GIN : L4010BPNZ000PLCO15323 - Rogistered Office: 329, Gala Compiex, 3¢ Fioor, in Dayal Upachyay Marg, Mulund (W), Mumal - 400 080
Quarter Ended June 30,2026 = o | xatvam Tel'91 7719008777 Email: secretanai@blutilies.com  Website : www biuliliies.com ] CIN: L25111MH1986PLC048925 | Emall: investor@mitsuchem, com | Phone No: 022-2592 0055
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2026
51 [Pactutars GuarterEnded VesrEnded =
& e ested | | Extract of Statement of Unaudited Standalone Financial Results for the Quarter ended 30 June, 2026 e
(Uinaudited) | (Auditec) {Unsdies)| [Ausdred) | (EinLikra) e I Months ended| 3 Months ended| 3 Manths ended | Year ended
T Tam s Fom g Saar B3| FE . Guarier Ended| Quarier Ended | _YVeor Ended g PARTICULARS 30062026 | 31.03.2026 |  30.08.2025 31.03.2026
";- Particulars 30" June, 2026| 30" June, 2025 [31" March, 2026 No. Unaudied Audited Unaudited Audiied
all s bl T I B 4 i i (Audited) 1 [Total Income 853278 867947 854039 35,084.56
" ot ot percd, bafone TE | W 1 588.05 S765T( 188607 Pt/ (Loss) from oedinary acliviies
3 [Mebrm i i et B, | me | RS | Sl 2| Net Profil { {Loss) for the pariod (befars tax and exsaptional 2 nefnpeE;cepamnm ity 110273 1,081.50 178.81 212704
E R 3 R B o | 0 2905 56260 3 [Profit/ (Loss) before fax 119273 1.061.50 178,81 212704
1 Proit/ (Loss) for the period before tax {after axceptiona
el 4 |NetProfit/ (Loss)for the period after tax (502.98) 642,12 22340 -
taf tin
B L T — 55l ) 5 [Total Compy i i oftr| 149925 64223 22921 5 m‘ tos '"c"’,m‘s it 16208, 15161 il
O o T T Tt I A NSRS kM| (Loss] for the period (atter tax) and cther Comprebensive § ra“g“{‘,aﬁ:gﬁ?%a{“ i 1,357.80 1357.80 157,80 136780
R 6 ‘E'm\mstf“ergn fRs. 5/- qach 1883.38 188396| 188396 Other Equity excluding Revalustion
foe ic 085 5 B tal - ; 8833 k
JodEn Pt ting 3. L Afer) b | g e S e S i sl e O 7 |Reserve as per batanca shoet of previous = 5 X 988289
Wote. 1. Tha Sondces g el vs bon ey e At Corvkis fEeild accounting yaar
ol asic (134} 170 059 =
o id) Diluted (134) 170 059 asic Earting Far Share (EP] 6.4 568 07 150
0, 026 fl with 281 e - = - uted Ezmm; Por Share (EPS) B 568 0.7 1150
(Lt 31t O Distlot= Requrements) Regulaions, 2076 The U fomat of e Fncial :""h T “ﬁ"e'; "”IE:‘"”;? ‘?fn‘jeé“a“;“[:_"‘:’“‘ g'b?“"l"‘“‘y Lé"g“d’l‘“ F‘";"‘”“' R“”ﬁ 25“ ‘}“‘," e gé“";k =~ The above s an exract of the dataier oAl i Resuts e il e Siock Exanwe
Resulis ars avallahleun Ihe websita of the slock axciange ie. wwwbssindia.com and on e T:“ f{‘f“‘i‘“ ! ‘:’mfg“ “’F“R “‘ % ) ;"‘9 rgaton ;;‘ IELREe b*"“"?"‘“” 5! d““;‘“’gs' ' under Regu\atmn 33 of he SEBI (Listing and Gler Disclosure Requirements) Regulabons, 2015, The full format m arterly/
Company wSchs Lo Wi kgoetchem . The sams can be accessed by scdnring he OR | || 7o Tl tonmo 0F e Financial losuls aro avaiabie on vivw iseindia com. wibseindia, com and.on the Company Annual Fingncial Results are avallable on the website of BSE Ltd, and at the Company’s websie al yomy
Coss provdedbsion: For and on behall of Board of Directors S For BF Utilities Limited By esaret numa;usu' s
Gaurl Shanker Kandol Place : Pune actlig) .
g _ Gaurl Shanker Ka H Whole-Time Directar Place : Mumbal Manish Dedhia
Place : Jalpur
e s R A Dfthctot: Date : 14 August, 2026 DIN - 03632549 Dale : Auws[ 14, 2026 Managing Direclor & CFQ
CIN : L51226MH1983PLC165499 ’
Regd. Office : 209-210, Arcadia Building, 195, Nariman Point, Mumbai -400 021 - EASTERN
Tel. : 022-40198600, Website: www.winrocommercial.com; Email: winro.investor@gcvl.in — I R E A D 5
STATEMENT OF UNAUDITED STANDALONE & CONSOLIDATED EASTERN TREADS LIMITED
FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2026 Regd. Office: 3A, 3rd floor, Eastern Corporate Office, 34/137 E, NH Bwass Edappally, Kochi,
(Rs. In Lakhs except Sr.no 7) Emakulam-682 024, Kerala. Phone Mo: 0484 7161234, email; info@easternireads.com,
S Patticulars Standalone Consolidated b: www.easterntreads.com, CIN: LESHQKLWBQJPLCUOTZH
No Quarter Ended Year Ended Quarter Ended Year Ended Extract of the Unaudited Financial Results for the T
June 30,2026 | June 30,2025 | March 31,2026 | June 30,2026 | June 30,2025 | March 31,2026 quarter and period ended June 30, 2026 il
(Unaudited) | _(Unauited) (Audited) | _(Unaudited) | _(Unaudited) (Audited) | Quariar anded e
1) [Totel Income 9,521.51 2446 95559 2052151|  7.244.62 9555 "5; Partculars (Refer noles below) R A
2) [ Net profit (loss) before Tax 7 9.038.24] 6,317 544.73] 20038.24] 683174 54473 g Unsiged| A Uaugied | Ausiied
3) [ Net profit (oss) after Tex # 4.79852]  5.772.1 081.16] 46402.33] 11583.23 366.9 7 | Total Income rom operations 14161 |1 349 51| 1677.72] 627586
4) [Total {Comprising Net Profit (after tax) and Other Income (after tax)i| 2848671 | 18,1064 085.97]  53.016.40| 2454963 258.4 2 | (LossyProfit befors exceptional and extraordinary fems-and taxes (1637) | (14655) | (14.00)| (198.21)
5) |Equity Share Capital Face value of Rs 10.- each) 125,05 1252 2525 12525 125.25 1252 3 | (LossyProfi before taxes (afier exceptional and extraoreinary fiems) (1637 | 5848 | (1400) 582
6) [Reserves (Excluding Revaluation Reserves as shown in the Audited Balance sheet) 27751047 2,85.920.79 4 | (LossyProfit after axes {sfter exceptonal and exraondinary tems) 630 | 6122 | (1400 858
7) [Earning per share (of Rs 10 cach) 5 | Total comprehensive floss}profitfor the period 1637) | 7641 | (18636) 1637
(a) Basic (not annualised except year ended) 1979.86 57714 80486*| 370466| 1041.09|  1546.21* 6 | Paid-up equlty share capial faca value of ¥ 10 each) 52320 | 52320 | 62320 | 52329
(b) Diluted (not annualised except year ended) 1.979.86 57744 80486 |  370466| 1.041.09]  1546.21" 7 | Reserve - as shown in the Audted Balance Sheet of he previous year 1,803.85)
*Annualised 8 | (Loss) Profit per equty share:
#The Company does not have Exceptional / Extraordinary items t0 report for the above periods. (1) Basic: (2} o3| 47| @anl  ots
Notes: (2) Drutes: ?) 3| 17| @ 016
1) The ebove unaudited financal results for the quarter ended June 30, 2026 have been reviewed by the Audit committee and on its recommendation have been approved by the Board of o
directors atits meeting held on August 13 - Jates, Scarithe OR code
) The abowe s an sxract of the dealed farmat o L Exchunge under
2) The above is an extract of the detailed format of Financial Results for the quarter ended June 30, 2026 filed with the Stock Exchanges under the Regulation 33 of the SEB (Listing Obligations él'% i e 5 for complete
and Disolosures Requirements) Requlation, 2016, 8 amenced. The fll Tormat of the saic. Fnancil Resuls'ars avaable on the webste of Stock Exchange i oseindia.com” and on R o IMIATE. | eyl s
Company's website “vww.winrocommercial.com”, For and on behalf of the Board of Directors 2} The Financial resuts hava been reviewed by tha Audit Committes and approved by the Board of Directors E -~ E
S o thes mesting hekd o1 August 14, 2026 and the seme has besn Subgected to Limied Review by the
Ritesh Zaveri Soiuiony.d.choes For mrznn TREADS LINITED
Whole Time Director e
DIN : 00054741 Place: Kochi ok Dieson &, CFO
Date: August 14, 2026 e E 11240487 E
m “ CIN : L51900MH1971PLC015141
. Regd.Office: 1122, Solitaire Corporate Park, Andheri Ghatkopar Link Road, Chakala, Near Satam Wadi, Andheri (E),
INDUSTRIES LIMITED Mumbai, 400093. Tel No: 022- 42300000 Email id: corporate@remsons.com, website: www.remsons.com AADI INDUSTRIES LIMITED
™ CIN: L25203MH1994PLC206053
EXTRACT OF UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 30™ JUNE, 2026 Rog Off: 421, 4th Floor, Kailash Plaza, VallabhBaug Lane, Near R-Odeon Mall, Ghatkopar (East),
(2 in Lakh (Except EPS) Mumbai-400 077; Maharashire, India, Tel: 9869441118, Webs: https:/iwww.aadiindustries.colome/
- finance@aadind.com;
Standalone . " h
ot QEanEr Endal Year Ended ONaTier Endal Year Ended Extract Of Unaudited Financial Results For The Quarter Ended 30th June, 2026
iculars
30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026 | 30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026 e
s Quarter Ended Year Ended
(Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | (Audited) No PARTICULARS 301h June [31st March | 30th June | 31st March
Total Income from operalions (net) 8826.15| 920964 677565 | 3363190 | 1208267 | 13293.02| 10,080.85] 47,39475 2026 2026 2025 2026
Net Profit (Loss) from ordinary activities before tax, Exceptional and/or Extraordinary 384.76 492.22 27350 1,668.01 42961 539.26 606.68| 2,853.46 Unaudited | Unaudited | Unaudited | _Audited
items. 1 |Total Income from operations (net) B - T
Net Profit/ (Loss) from ordinary activites for e perod before tax after Exceptonal fems. | 88476 | 49202 | 27350| 1595.00|  42061|  589.26|  606.68| 2.769.24 | S i - —— s D I
Net Profit/ (Loss) for the period after tax (after Exceptional items). 28440 36669 |  202.48| 1.180.92 28766 | 52245  363.88| 1.805.05 3 [Net Proft (+)/Loss(-)for the period before tax 68)|  (12) @20 (1824)
5 || after Exceptional andior_Extracdinary tems) | . I |
Total Comprehensive Income for the period [Comprising Profit/ (Loss) for the period 30487|  39140|  198.93| 125340 25870 77588 62277 232014 Nt e prcg i G e ) )
(After Tax) and Other income { After Tax)] (oo et o [
Paid-up equlty share capital Face Val e of Rs. 2 - each) 60758 69756 60758 |  697.58 697.58|  697.58|  697.58]  697.58 5 [Total Comprehenslve Income for the period (65.68)|  (1.12) @20 (18.24)
Reserves (excluding Revaluation Reserves as per balance sheet of previous accounting year) As on 31si Maroh 2026 | 11.705.59 14,183.76) [Comprising profitLoss for the (zig‘;"’;;']‘e’ tax) &
Famnings Per Share (of Rs. 2/-each) - 6 | Paid-up equity share capital ( face value of Rs 10/~ per share ) 1,000.00|  1,000.00|  1,000.00|  1,000.00
1. Basic: (Rs.) 082 1.05 ] 058] 339 082 150 ] 1.04] 5.18 7" |Rescrves (excuding Revaluaton Resrve) as shown n E = [ (1.704.18)
. - — T - e Audited Balance Sheet of the previous year
2. Diluted: (Rs.) 082 103 058 339 082 150 1.04] 5.18 & |Eaming por shars = : g =
Notes : . Basic in Rs, T ©06)]  (0.07)] ©04)[ (018
1, The financial results were reviewed by the Audit Committee and approved by the Board of Directars in their meetings held on 14" August, 2026, The financials results are prepared in accordance with . Diluted in Rs. | ©0.06)] ©0.07) (0.04) | (0.18)
the Indian Accounting Standard (Ind-AS) as prescribed under section 133 of the Companies At, 2013, and other recongnised accouniing practices and policies to the extent applicable. Notes T Exchanges
under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the said
2. The above Is an extract of the defalled format of Un-Audited Financial Results for the Quarter 30° June, 2026 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Financial Rosuls aro avalablo on tho Stock Exchango wobsitos: wwi.bseindia.com and on the wosite of the Company:
mﬁﬁ ;:qcmrm"swl m:llas‘:z?: Eioc:én;:eo ;ullrl‘ ;‘oarrf'a; o(mew l#‘r;/::;:z\‘tam: ;m)anmal Results is available on the website of the Company i.e. wwut.remsons.com and on the website of BSE Ltd. i.e. nipsdiwvwaadingusires.colomel IR o bt of he Brd o Dirctrs
’ ’ o o For REMSONS INDUSTRIES LIMITED o B
SDj-
Rushabh Shah
_ KRISHNA KEJRIWAL Place:Mumbai Manﬂ:isnga Director
Place : Mumbai CHAIRMAN & MANAGING DIRECTOR Date: 14-August-2026 = DIN: 01944390
Dated : 14" August, 2026 DIN - 00513788
B&B TRIPLEWALL CONTAINERS LIMITED | CIN: L21015kA2011PLC060106
Reg Off: Sy. No. 263/2/3, Marsur Madiwal Village, Kasaba Hobli, Anekal Taluk, Bangalore — 562106 PUBLIC ANNOUNCEMENT
Website: www.boxandboard.in | E-mail ID.: cs@boxandboard.in | Cont.: 7353751669 (Under f e ‘,' 6 gf the sone a"td 5 F)éﬂo?r? of |ﬂgl|)a1é|)"50|vency
esolution Process for Corporate Persons, egulations,
Extract of Unaudited Financial Results for the Quarter ended on 30th June, 2026
(Rs. in Lacs, except as stated othenwise) Fr Ol R TRHES Am.,[ ]E, NTR[EON OF THE CREDIT[ OHRS OF
Standalone Financial Result Comsolidated Fin lpIR it S0 INTERNATIONAL LIMITED
| tandalone Financial Resul | onsolidated Financial Resul RELEVANTPARTICULARS
Particulars Quarter ending _ |Quarter ended __ [Year ending Quarter ending _ |Quarter ended __ [Year ending Name of corporate deblor Maars Software International Limited
30th June 2026 |30th June, 2025 |31t March, 2026 [30th June 2026 _ [30th June, 2025 |31st March, 2026 [ Date of incorporation of corporate deblor | 23/08/1995
(Audited) (Audited) 3. [ Authority under which corporate debtor ROC Chennai
I Total income from operations (net) 17,770.50 14,928.14 60,943.27 18,046.63 15,225.05 61,635.25 is / registered
- [ Corporate 1dentity No. / Limited Liabili 72300TN1995PLC032675
(oo Pmﬁ; ; (L;SS) f?'r o ndon 2,019.39 33212 3,002557 1,935.63 244.27 2,646.34 ’ ’ ’ Identifcation No. of corporate debtor
(before Tax, Exceptional andlor 019 - 1032 995 8 646 [6- [ Aodress of the registered office and principal 10672, Fabibulah Road, T Nagar,
items) office (if any) of corporate debtor Chennai 6 Che
- T Nad, ndic, 606017
Net Profit / (Loss) for the period| s e e
Ibefore tax (after Exceptional and/or 2,019.39 332.12 3,032.57 1,935.63 244.27 2,646.34 "~ | oF corporate debtor o e I respedt ugust
Extraordinary items) 7. [ Estimated date of closure of insolvency 07th February, 2027
resolution process
Net Profit / (Loss) for the period| - | Name and registcation nurber of the Dharmendts Dhclariya
lafter tax (after Exceptional 1,510.60 246.86 2,288.81 1,439.48 173.91 1,969.54 insol ve"cv professional acting as interim IBBI/IPA-001/IP-
[andlor Extraordinary ftems) resolution P00251/2017-2018/10480
9. | Address and e-mail of the interim resolution Address- B-201, Ratnaakar Prestine,
[Total comprehensive income for professional, as registered with the Board i, Avi Bunglovis, Opp Str Bazar, Jodhpur
" atellite, Prernatirth Derasal ad,
the period (comprising proft for the 1,511.30 246.88 220161 1,440.21 173.94 197249 Ahmedabad, Gujarat 3800
Iperiod after tax and other
income after tax 10.| Address and e-mail 1o be used for cirp.maarssil@gmail.c
Equity Share Capital 2,051.12 2,051.12 2,051.12 2,051.12 2,051.12 2,051.12 correspondence with the interim Aﬂd"’-ss °/° he'a"ya & Associates
resolution professional um Square, Thaltej Cross Road,
|Other equity 13,198.17] 9,634.89) 11,679.63) 12,624.46| 9,285.71 11,158.16 Thallﬂ Ahmeﬂabad Gujarat - 380054,
Eamings Per Share (annualised) 77| Last date for submission of claims 25th August, 2026
- 72.| Classes of creditors, if any, under clause (b NA
(face value of 10- each) o sub-zection (6A) of secion il e
Basic: 29.46 4.81 11.16 28.44 3.79 10.06. by the interim resolution profess
Diluted: 2946 281 116 2644 379 10.06 73.| Names of Insolvency Prvissinal Hemifed -
; " 10 act as Authorised Representative of
Debt Service Coverage ratio 213 1.94 2.40 2.04 1.86 221 reditors in a dlass m,,é’e names for each class)
Interest Service Coverage ratio 5.53 1.45 258 479 1.29 2.25 74.] (a) Relevant Forms an: (@Web Iink:
(b) Details of auihonzed representatives https://www.ibbi.gov.in/home/downloads
Debt to Equity Ratio 1.30 1.75 1.53 152 1.95 1.77 are available (b) Not applicabie
Note: - Law’
process of the Maars Software Intemational Limited on 11th August 2026,
1. The above s the extract of detail financial Result submitted to NSE under regulation 33 of SEBI (LODR) Reg, 2015. The full financial Result along with imited, before 25t
notes is available on Company website in, on NSE website www.nseindia.in and on BSE website www.bseindia.com. 2 on e 10.
proofin person, by postor by electronic means.
2. Financial Result have been prepared accordance to Companies (Indian Accounting Standards) Rules, 2015 prescribed under section 133 of Companies 1
Act, 2013. The figures for the previous period have been restated, regrouped and reclassified wherever required to company with the requirement of Ind AS. Clase] MFomCA,
E E By Order of the Board of Directors Dharmendra Dhelariya
1 For, B&B Triplewall Containers Limited Interim resolution Professional
sa In the matter of Maars Software International Limited
a Registration Number: [BBIIPA00/IP-00251/2017-2018/10480
Place: Bangalore Manish Kumar Gupta Date: 14" August, 2026 AFA Number: AA1/10480/02/300627/109364
Date: 14.08.2026 Chirman & Nanaging Director Place: Ahmedabad AFA valid upto 30/06/2027
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KG ETROCHEM LIMITED
O : LAV TRIFBOPLLOOT 95
g Ofice: (171, Rood No. 9, VK e, Jnipor-302013 Rasthon
Corprots Ofticséh Foa, o 602, Moot B, Ammhmm Vel Nogar, igwr 3920, Ral.
Em:E’:r"l:;:lx:;Ll‘nauu:teﬂ F‘nanl:laIFiesullsfnr = <) BF UTILITIES LIMITED G ) MITSU CHEFMD E'ITUAS]; LJM!VI.FD o0,
Regd. Off.: Mundhwa, Pune Cantonment, Pune-411036 GIN : L40108PN2000PLG015323 gl (N 4 328 Galy Codapla, Sor Foc, B Dyl Ijark ay Mt Lukind 1), MU - 400
Quarter Ended June 30, 2026 1 KALYANI Tol 61 7718004TT Email: sacretanal@bfubiibesoom’ Websits www biutiiliss.cam ot CIN: L25111MH1988PLC04B925 | Email: inveslor@nitsuchem.com | Phone No: 022-2582 0055
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2026
S e Extrahof Statement of Unauelted Standalon Financial Results for the Quarter ended 30 June, 2026
(X in Lakhs) 3 Wonihs ended | 3 Marths ended| 3 Monihs ended | Year ended
T Tt nceme o Operatars E Quarter Ended| Quarter Ended | Year Ended Sr. PARTICULARS 30.06.2026 31.03.2026 30.06.2025 31.03.2026
chting Ot ncors) i Particulars 30" June. 2026 30" June, 2025 (31" March, 2026 o [ Unaudited | Audited | Unauwdited | Audited |
[Nt Prot (Loss)for e pencd [before Ve, | 8658 | 54586 | S0UBE | 5310 (Mo, TAudited) Ll
e — s 1 |Total Income 9.582.18 8,679.47 5,540.39 35,084,568
Sy o ; 5 = 1 I 8s7[ 1286, Profit/ (Loss)] from ordinary activiis = Z
3 ;;':.:‘}f'“m”"m 4D I NE LR R 2 |Net Proft / (Loss) for tha period (befare tax and exceptional 2 A e Ea i 118273 1.061.50 176,81 212744
et Pros (Loss) Tor e percd [sfer Tas, WA | AT | e | He1Y g ‘i‘[“;) R s ki " - (0:A2y b L 3 [Profit (Loss] before fax 118273 1,081.50 178 81 2,1%7.44
Excaptonsi o Evtsnrivary s ot ) (i) for o oA b ok 18 (et R capiine Total Other comprehensive income,
Tord Conpreense ncome ar e paros. | 1047 R N 1 "l;“;) fi(ossitorin md I Eggg Zg? ::g?g gg% A |net of tax 1034 £ i)
wofi/{Loss)for the period aftar tax ) : - T
pe] sl il Lol e 5 ;;1; EPE 383 762108 13116 156965
(CEL i the s (), a1t ey Cor Sl 6|5 “E“““‘W“‘“gﬁ”‘“ 1.357.80 135780 135780 135780
income {aftertax)] D!:EE ;Mf ol Tu a:‘ :
9 m 1 . | Equity Share Capital (of R5_ 5 & 1,883.38 188338 1,883.38 ler EqUiy excluding Revaluation
L] ati | biie | S S Ea s (,Lm ,\f‘mmhsm’maummj & 7 | Reserve as per baiance sheet of previous. - - - 9,682.80
Notes: 1. The Standsione Firgacials Results have hesn rewiewed by the &t Commiltss aad E!S\C.d (134 b i accounting year
sty aliho 1, Dhure (134} 170 059 8 [Baslo Earning Per Share (EPS) 6.4 558 05 11,50
Lt lien 9 | ited Erning P Share (EPS] 644 558 087 1150
(Lising and Clher s Rogrerr] Sopalirs. 2075, e vy e gﬂ“ The teril a'”u”;"“‘a‘:;';’,“"ﬂd”é‘ﬁ"g;"ﬁ"{"“ o Quartady U"S;*d""‘“ Finantiad RasiXs flad Wil the 5‘””‘ Extract lo Notes -~ The above is an exivact of 1= detaded 1omial of uarterly AnnEal Financial Results fled wih the Stock Exchang
Resulis are avaiable on the websile of the sock exchange |.e. www bseindia.com and on the = s Ut Bg‘ sl = i v under Ragulalion | 3 of the, SEBI (Listing and Dihar Disclosure Requiremenis) Regulations. 2015. The full format of the Ouartery’
Comphing Sichae . ww g pbochi G T Seroera b acsossed by Sesreighe GR e full formatof the Financial Results are avaliable on wwwnseindia, com, w bseindia.com and on the Eomuam ‘nmial Financél Resuls ars avalabls o the websits of BSE Lid. and al the Company’s gl dohor ot
Coss proviad beiow of Board rom For BF Utilities Limited By order of the Board of Diroctors
KG Potrochem Lid Far MITSU CHEM PLAST LIMITED
B ool || S e s
< Jai uri Shanker hole-Time Diector Place : Mymbai Manish Dedhia
i ChSlimed Cus Whailve Bracr Date 14 August, 2026 DIN : 03632549 Date  August 14, 2025 Managing Direclor & CFO
CIN : L51226MH1983PLC165499 P
Regd. Office : 209-210, Arcadia Building, 195, Nariman Point, Mumbai -400 021 EASTERN
Tel. : 02240198600, Website: www.winrocommercial.com; Email: winro, investor@gcvl, =TREADS
TEMENT OF UNAUDITED EASTERN TREADS LIMITED
C| RTER ENDED JUNE 30, 2026 Regd. Office: 34, 3rd floor, Eastern Corporate Office, 34/137 E, NH Bypass, Edappally, Kochi,
(Re. In Lakhs except Stno 7) Emakulam-682 024, Kerala. Phor fio: 0484 7161234, amal info@eastemtreads com,
S TS Standalone Web: www,sasternireads.com, GIN: L25119KL1993PLC00T213
No Quarter Ended Year Ended Quarter Ended Year Ended Extract of the Unaudited Financial Results for the o
June 30,2026 | June 30,2025 | March 31,2026 | June 30,2026 | June 30,2025 | March 31,2026 quarter and period ended June 30, 2026 S
(Unaudited) | (Unaudited)| _(Auditec) | (Unaudited) | (Unaudited)| _(Audited) vy Yoot sudol
7) | Total Income 295151 704462]  1395559| 29521.51| 7,24462|  13.95.60 S Pariicalars (Reler nates below) T e e B
2) | Net profit (loss) before Tax # 29238.24 12544.73| 29238.24]  6,831.74]  12544.73 et T T ied
3) | Net profit (loss) after Tax # 24.798.52 10.081.16| 46402.33| 11,583.23|  19.366.95 7| Total Income from operafions 1416.1 134951 | 1677.72] 627595
4) [Total income (Comprising Net Profit (after tax) and Other Income (after ax) |__28.486.71 13.085.97|  53016.40| 24,54963|  22.058.43 2 | (Lossy/Profit befora excaptional and extraordinary tems and tares (18.37) | (14655 (1400 (199.21)
5) |Equty Share Capital (Face value of Rs 10/- each) 125.25 125.25 125.05 125.25 125.05 3 | (Loss)/Proft before taxes (afer exceptional and extraordinary hems) (1837 | 5848 | (a0n)| 582
6) | Reserves (Excluding Revaluation Reserves as shown in the Audited Balance sheet) 27757047 2.85.920.79 4 | (LossiProfitafior taxes {afor oxcaptional and extraordinary ftems) 0637 | 6122 | (aam| 858
7) |Eaming per share (of Rs 10/~ each) § | Total comprehensive (lossiprofit for the period (168.37) 7611 | (16.36). 16.37
(a) Basic (not annualised except year ended) 197986 57714 s0486* | 3704s8| 1,04100) 154621 6 | Paid-up equity share capital tface vaue of 2 10 gachj 52300 | 52320 [ 52320| 628.09
(b) Diluted (not annualised except year ended) 197986 57714 80486*|  370466| 1.041.00|  1546.21 7 | Raserve - as shown in the Audited Balance Shest of ihg prévious yaar (1,802.68)
*Annualised 8 | (Lossy Profit pet equity share
#The Company does not have Exceptional / Extraordinary items to reportfor the above periods. 1) Basic: (1) @an| 17| @2 o6
Notes: 2§ Dited: (7) oan| 17| ez o
1) The above unaudited financial resulfs for the quarter ended June 30, 2026 have been reviewed by the Audit committee and on its recommendation have been approved by the Board of ~ J
directors at ts meefing held on August 13, 2026. L q?k "I“"W A—— Scan the OR code
2) The above s an extractof te detalle format of Financial Results or the quarter ended Jure 30, 2026 fled with the Stock Exchanges under the Reulaton 33 of the SEBI (Listng Obligatons %’ i ikl : bt eatabpund b : for compleie
and Dislosures Requirements) Regulation 2015, s amended. Th ful format o the said Financial Resisare valatle o the websit of Stock Exchangs "W bseinda.com” and on @ Beaon 33 m’ <mmnmw Mo0e, 2013 Tro ot o s Pranck P e e kbl antle. | o SRRV
Company's websit “wiw.winocommercial.com’”. For and on behalf of the Board of Directors 2} Fhe Francia muus ‘have baen raviewed by the Audk i 3 v by e Board o e | [] A ]
Sdj- 310 Mg ek o AUt 14, 2026 4331 SE 4 B SADAEE 0 LI v by 1
Ritesh Zaveri siatony a
Dated : August 13, 2026 Whole Time Director For ENTEH"WET,J: LMTED
Place : Mumbai DIN : 00054741 Place: Kochi W Rexior
Date: August 14, 2026 hell et T =
CIN : L51900MH1971PLC015141
Regd.Office: 1122, Solitaire Corporate Park, Andheri Ghatkopar Link Road, Chakala, Near Satam Wadi, Andheri (E).
INDUSTRIES LIMITED  Mumbai, 400093, Tel No: 022- 42300000 Emai com, websi remsons.com AADI INDUSTRIES LIMITED
TH CIN: L25203MH1994PLC206053
EXTRACKOLUNAUDITEDIETNANCIATIRESULTSIEORITHEIQUARTERJENDED SUNE;]2026 Reg Off: 421, 4th Floor, Kailash Plaza, VallabhBaug Lane, Near R-Odeon Mall, Ghatkopar (East),
( in Lakh (Except EPS) Mumbai-400 077; Maharashira, India, Tel: 9869441118, Webs: hitps:/iwww.aadiindustries.co/home/
- Email: finance@aadind.com;
Standalone Consolidated "
) Quarter Ended Year Ended Quarter Ended Year Ended Extract Of Unaudited Fi al Results For The Quarter Ended 30th June, 2026
Particulars Rupoes in Lacs
30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026 | 30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026
s Quarter Ended Year Ended
(Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | ~(Audited) o PARTICULARS 30th June |31t March | 30th June | 31st March
Total Income from operations (net) 882615 000064| 6775.65| 33631.90| 12.032.67| 13293.02| 10.080.65| 47.394.75 2026 2026 2025
Net Profit/ (Loss) from ordinary activities before tax, Exceptional and/or Extraordinary 384.76 19227 27350 |  1,668.01 22961 539.26 606.68| 2,853.46 Unaudited | Unaudited | Unaudited | Audited |
items. 1_|Total Income from operations (net) = = = D
Net Profit/ (Loss) from ordinary activities for the period before tax after Exceptional tems. 384.76 492.22 27350 | 1,595.09 429.61 539.26 606.68| 276924 2 ('f;‘,;’:"l‘a‘;)}"“(' e e waodinary flems tax (5.68) (7.42) (4.20) (18.24)
Net Profit/ (Loss) for the perlod aiter tax_(after Exceptional items). 28440| 36660 |  202.18| 118092| 28766  522.45| 36388 180505 3 [Net Profit (+)Loss(-)for the period before tax ©68)|  (7.12) @20)|  (18.24)
= = = = = (after Exceptional andior_Extraodinary items)
Tﬁﬁﬂrcﬁ'x"“a'ﬁﬁeﬂfn‘ﬁ Income for the '752'5.‘3\ ECUS&;‘?:E Profit; (Loss) for the period 30487| 39140|  19893| 125340|  25870|  775.88| 62277 232014 T e e T (G R ) B e ey
(Aiter Tax) e ( After Tax)] (aiter Exceptional and/or items)
Paid-up equily share capital (Face Value of Rs. 2 /- each) 697.58|  69758|  697.58|  697.58|  697.58|  697.58|  697.68|  697.58 5 [Total Comprehensive Income for the period 568)| (112 @20)| (1824
X ) T 5 [Comprising proftiLoss for the period (after tax) &
Raserves (excluding Revaluation Reserves s per balance sheet of previous accounting year) As on 31st Marcr 2026 | 11,705.59 14,183.76 s oo Lo
Eaings Per Share (of Rs. 2/-each) - 6_| Paid-up equity share capital  face value of Rs 10/- per share ) 1,000.00] __1,000.00[ _1,000.00] __1,000.00
1. Basic: (Rs.) 0.82] 1.05] 0.58] 339 0.82] 150 1.04] 5.18 7| eserves excucing Revaluaton Reserve) s shown n Ei - [ (t.70a.18)
: : ~ o Audited Balance Sheet of the_previous year
2. Diluted: (Rs.) 082 105 08| 339 082 150 104 5.18 = Eaming por share
Notes : a. Basic in Rs. | (0.06) ©07] ©0.04)] (0.18)
1, The financial results were reviewed by the Audit Committee and approved by the Board of Directors in their meetings held on 14" August, 2026, The financials results are prepared in accordance with b. Diluted in Rs. [ (0.06)| ©.07)] ©.04)] (0.18)
the Indian Accounting Standard (Ind-AS) s prescribed under section 133 of the Companies At, 2013, and other recongnised accounting practices and policies to the extent applicable. Notes. Thzebgve -rhgex;?emmgggﬁedhwrmw&h e o Months nancial Resuls e m e Fx'clth:wez
n n i er Disdlosure Requir equlations, 2015, form: i
2. The above is an exiract of the detailed format of Un-Audited Financial Results for the Quarter 30 June, 2026 flled with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and i Srbal gl Wi Ayt B it
Disclosure Requirements) Regulations, 2015, The fullformat of the UnAudited Financial Results s available on the website of the Company i.e. wwyw.remsons.corn and on the website of BSE LLd. i, hips:/iwwaadindustries.cohome/ " By and on behalf of the Board of Directors
www.bseindla.com and National Stock Exchange of India Ltd. (wwvi.nseindia.com). [OF;40] For Aadl Industries Limited
For REMSONS INDUSTRIES LIMITED o ey
SDj- Rushabh Shah
Place : Mumbai CHAIRNAN & M::ﬂ':,’:é gf;"g‘;‘;’# Place:Mumbai & Managing Director
: : - DIN: 01944390
Dated : 14 August, 2026 DIN - 00513788 Date:14-August 2026
B&B TRIPLEWALL CONTAINERS LIMITED | ciIN: L21015KA2011PLC060106
Reg Off: Sy. No. 263/2/3, Marsur Madiwal Village, Kasaba Hobli, Anekal Taluk, Bangalore — 562106 PUBLIC ANNOUNCEMENT
Website: www.boxandboard.in | E-mail ID.: cs@boxandboard.in | Cont.: 7353751669 (Under ReRQUIalIIOtIT‘ 6 g‘ the In:olvgncy a"td Eankrupl)t:é BO?"? of Ing;él)nsolvency
esolution Process tor Corporate Persons, egulations,
Extract of Unaudited Financial Results for the Quarter ended on 30th June, 2026
. . FOR THE ATTENTION OF THE CREDITORS OF
{Rs. In Lacs, except as stted otherse MAARS SOFTWARE INTERNATIONAL LIMITED
Standalone Financial Result | Consolidated Financial Result RELEVANTPARTICULARS
Particulars Quarter ending _[Quarter ended _|Year ending [Quarter ending _ [Quarter ended | Year ending T Nams of corporate denior Vaore Software Tiies
30th June 2026 _[30th June, 2025|315t March, 2026 |30th June 2026 [30th June, 2025 |31st March, 2026 2. [ Date of ncorporation of corporate debior 2310811995
i i (Audited) i i (Audited) |5 Authority under whlch corporate debtor ROC Chennai
[ Total income from operations (net) 17,770.50 14,928.14 60,943.27 18,046.63 15.225.05 61,635.25 || is incorporated / re
Net Profit / (Loss) for the period [ Corporate Tdentity No / L\m\ted Liability L72300TN|QQPS'PLC??:%?;;EE .
(before Tax, Exceptional and/or 201939 53212 3,032.57 1,835.63 a2 264634 5. | Address of the registered office and principal 10612, Habibullah Road, T. Nagar,
items) office (if any) of corporate debtor Chennai 600 017, Chennai ,
Tamil Nadu, India, 600017
Net Profit / (Loss) for the period -
before tax (afer Exceptional andlor 2,019.39 332,12 3,00257 1,936.63 24407 2,646.34 o [ e S eoment date in respect Tth August, 2026
Extraordinary items) 7. | Estimated date of closure of insolvency 07th February, 2027
resolution process
Net Profit / (Loss) for the period 8. | Name and registration number of the Dharmendra Dhelariya
after tax (after Exceptional 1,510.60 246.86 2,288.81 1.439.48 173.91 1,969.54 insolvency professional acting as interim IBBI/IPA-DQHIP- 104
and/or Extraordinary ftems) resolution professional P00251/2017-2018/10480
9. | Address and e-mail of the interim resolution Address- B-201, Ratnaakar Prestine,
[Total comprenensive income for professional, as registered with the Board N, A Bunglows. Opp Star Bzar, Jodvpur,
- . atellite, Prernatirth Derasar
the period (comprising profit for the 151130 246.88 220161 144021 173.04 1,972.49 Ahmedabad. Gujarat 380015,
period after tax and other Email-dhelariya@gmail.com
income after tax 70.| Address and e-mall 1o be used for o maarssI@gmal con
; correspondence with the interim Add . Dhelariya & Associates
Equity Share Capital 2,051.12 2,051.12 205112 2,051.12 205112 205112 resolution professional B raonom Square, Thalte] Cross Road,
Other equity 13,198.17) 9,634.89 11,679.63 12,626.46 9,285.71 11.158.16 Thalte], Ahmedabad, Gujarat - 380054,
Eamings Per Share (@nmuatesd) 71| Last date for submission of claims 25th August, 2026
- 72.| Classes of creditors, If any, under clause (b) NA
(face value of 10/- each, of sub-section (BA) of section 21, ascertained
Basic: 29,46 4.81 11.16 28.44 3.79 10.06 by the interim resolution professional
Diluted: 29.46 481 11.16 28.44. 3.79 10.06 13. Names of Insolvency identified E
- " to act as Authorised Representative of
Debt Service Coverage ratio 213 1.94 2.40 2.04 1.86 227 Groditors in & diass (Three names for each class)
Interest Service Coverage ratio 553 1.45 2.58 4.79 1.29 2.25 14 () Relovant Forms ang (@)Web fink:
o) Detall of authorized bl
Debt to Equity Ratio 130 1.75 153 152 1.95 1.77) are available (b) Not appiicabie
Note: - i Low
process of the Maars Software International Limited on 11th August 2026.
1. The above is the extract of detal financial Result submitted to NSE under regulation 33 of SEBI (LODR) Reg, 2015, The full financial Result along with i S ILimited : ) i
notes s available on Company website in, on NSE website www.nseindia.in and on BSE website www.bseindia.com. e fonpr ! 10,
proofin person, by post or by electronic means.
2. Financial Result have been prepared accordance to Companies (Indian Accounting Standards) Rules, 2015 prescribed under section 133 of Companies the entry No. .
[Act, 2013. The figures for the previous period have been restated, regrouped and reclassified wherever required to company with the requirement of Ind AS. Clss] MFomCA.
By Order of the Board of Directors, Dharmendra Dhelariya
For, B&B Triplewall Containers Limited Interim resolution Professional
sa In the matter of Maars Software International Limited
Registration Number: IBBUIPAC01/IP-00251/2017-2018/10480
- 1BBUIPACOY/I / /
Place: Bangalore Manish Kumar Gupta Date: 14" August, 2026 AFA Number: AA1/10480/02/300627/109364
Date: 14.08.2026 s Place: Ahmedabad AFA valid upto 30/06/2027
pap
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KG PETROCHEM LIMITED
[{]] LZH"P.IWEIII’LEMHW
171, Rond No. 81,V s, feper 30013,
Copr Wb Vanunﬂl/HIlanrwoﬁMm wm;mnm Jaw!mﬂ Pl

BF UTILITIES LIMITED (@ MITSU CHEM PLAST LIMITED

Extmd of Unaudited Financial Hesulls lw - Registered Dffice: g, Mulund (W), M 00
o9 Off: Mundimwa, Pune Cantonment, Pune-411036 CIN ; L40108PN2000PLCO15323 - egistered Office: 320, padh g, Muiund (W), 080.
Quarter Ended June 30, 2026 st KALYANI Te, 917719004777 Email som  Website o) CIN: msnwmmnmaaazb | f.mnl muasmr@nsnsuunem com | Phone No: 022- 2»920055
ST e Sty - EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2026
o e e i et | | Extract of Statoment of Unaudited Standalone Financial Results for the Quarter ended 30 J:neLT;s S Laths
T [Fetal Dperal m;::::m = = m:lsv Ended| Quarter End o] St :mmns ’ M“ 5 , " m
ol Fors Cparabins ik o JLARS 11.03.2026 06,2075
iocts) b Particulars 5 i, 2036| 3 dune, 2025 Ho. LRI i U“m“
N L R 1 {Unaudited] | (Unauditod) | {Audited) 1 [Total Income 053278 867947 854039 3508456
] E; 1| Tatal 588,05 576.57 1:886.07 Profit/ (Loss) from ordinary activitias - 5
sl 2y | B e 2 |Met Profit | {Loss) for the period {befare tax and exceptional 2 |tetors Loee oy 118273 106150 178.81 2,127.44
ilorns) (800.92) 92905 85260 3 |Profit/ (Loss) before tax 115273 106150 178,81 217748
g | M| Bl (e 5 | Nel Profi/ {Loss] for the period before fax (after exceptional T E,,mewmswa e
~ : 5 5 4 v 5 - 1034 - 779
e B L e 4 ﬁ"{‘g) fit (Loss) for the period after & g;:;; gig ?; EZ::!:; okt
o Profil | (Loss) forthe period afte tax . : e
5 |Total od G (499.25) §42.23 Faa 5 [Total 57383 TH2.08 13116 1.569.65
= (Loss) for the periad (after tax] and ather Comprehensive 1 P::ﬁ“s:ﬁ;”’y 5"“'”(“""'3‘ 1,357.80 1,357.80 1,357.80 1,357.80
Earrirgs Por Scew{Facs ValiaRis 117 Income (afler tax)| f e e
perstare) (Basc ADlulzd) o8 ars | oam | am & |Eguity Share Capilal (of Rs, /- each| 1,883.58 188338 | 18sa3s (iher Equiy gxchuding Revaluatio
7 |Earming Per Shate: (Not Annuslised far Guiarisrs} 7 |Reserve as per balance shest of previous - - - 92,8629
Wetes The Sacain P e b bon edasety e A Comie s e, ) i e accounting year
B vl Diluiod (1.34) 170 158 B Basic Eaming Per Sharo (EPS] TE0
'“'““"“m'““ J" mm‘“"‘""‘!‘w E’m"‘?“W*WW"W‘N”’*SEB‘ Note : The above is an extract of the detailed farmat of Quarterty Unaudited Financial Results filed with the Stock L] 1 Por Share (EPS) _ e i
matof e Francal| | ¢, changes under Regulabions. 33 of the SEBI {Listing Obligation and Disclosure Requirements) Reguiations, 2015 e e abOVE |5 2n exract o the detalled fo larteryAnnual Fnanclal Resuts fled wit tne: Stock Bx
Rt o ol T e of e Jls'lge b 2 o gt s s o undes Reguigiion 33 of the SEBI (Listing and Otfer Disclostre Requirerments) Reguiations, 2015. The fuf forma of the Duarterly/
Company wabsi .. ww kgpairocham com.Tha sarme can be accassed y scammig tha QR | [ 71 fll format ofthe Finencial PO Ak Gl GOy, Aanual Fnancial Results are avalable on the wabsits of BSE Ltd. and o the Company's wabsie at
Codeprovided below: Fer and on behalf of Board of Directors | [ /501 Wi butifies com For BF Utles Limited By order of he Board of Direclors
Petrochem For ITSU GHEM PLAST LIMITED
& Gauri Shanker Kandoi Place : Pune :
Place : Jai T Place : Wumba Manish Dechia
g P Gl Gl Wklasime Simitor, Date : 14 August, 2026 Dale ; fugust 14, 2025 Managing Direclar & CFO
CIN : L51226MH1983PLC165499 ' a “l
Regd. Office : 209-210, Arcadia Building, 195, Nariman Point, Mumbai -400 021 EASTER
022-40198600, Website: www.winrocommercial.com; Email: winro.investor@gcvlin - TREADS
STATEMENT OF UNAUDITED STANDALONE & CONSOLIDATED EASTERN TREADS LIMITED
FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2026 Reqd, Dfice: 34, 3 floor, Eastem Corporate Office, 34/137 E, NH Bypass, Edappaly, Kochi,
(Rs. In Lakhs except Sr.no 7) Emakulam-682 024, Kerala. Phone No: 0484 7161234, email: infor@easternireads com,
5 D T = Web: wiveastamireads.com, CIN: L2511 9KL1993PLC007213
No Quarter Ended Year Ended Quarter Ended Year Ended Extract of the Unaudited Financial Results for the —
June 30,2025 | June 30,2025 | March 31,2026 | Junis 30,2026 June 30,2025 | March 31,2025 quarter and period ended June 30, 2026 ey
(Unaudited) | (Unaudited) (Audited) | _(Unaudited) | _(Unaudited) (Audited)| Quarter ended e e
1) [ Total Income 952151 7.24482|  1395559| 29521.51(  7,044.62 955,59 HSI Particulars (Reter notes below) R R D
2) [ Net proft (loss) before Tex # 923804 | 6831.74|  12504.73| 29.288.04] 683174 54473 K, [ Unauoied | Auoited | Unsutlieg
3) [ Net proft (loss) after Tax # 479852|  577213|  1001.16] 46.402.33] 11,583.23 1 [ Total ncome from operations 4161 [1.04851 | 167772
4) [Total income (Comprising Net Profit after ax) and Other O Income (after tax)l | 28.486.71| 1810640 13.085.97 53.016.40] 24,549.63 2 | {Loss)/Prait before exceplional and exiraorcinasy ems and taes (1637 | (146.55)| (14.00)
5) | Equity Share Capital (Face value of Rs 10/~ each) 125.05 125.25 125.05 125.05 125.05 3 | (Loss)/Profit befors axes (afer exseptional and extraordinary ems) 1637) | 5648 | (14.00)
6) | Reserves (Excluding Revaluation Reserves as shown in the Audited Balance sheef) 2,77,51047 78592015 4| (LossyPrafitafter taxes (after exceptional and extraordnary items) (1637 | 6122 | (14.00)
7) [Eaming per share (of Rs 10/ each) 5 | Total compeehensive (lossHproftfor the perind (1637) | 7611 (16.36)
(@) Basic (not annualised except year ended) 1979.86 577.14 80486°| 370466 104109  1546.21° 6 | Pald-up eguty share canita fface valug of # 10 eachy 52320 | 52329 | 52020
(b) Diluted (not annualised except year endzd) 1.979.86 577.14 804.86"|  3704665| 1,041.09| 154621 7 | Resenva- as shown intha Audited Balance Shao! of e previous year (1,808.65)
*Annualised 8 | (Lossy Profit per equity share
# The Company does not have Exceptional / Extraordinary items to report for the above periods. e (1) Basic: (2) {0a1) 147 (027 016
Notes: ﬁé‘?;,{f ; {2) Dt (7) an| 17| p2n| o6
1) The above unaudited financial results for the quarter ended June 30, 2026 have been reviewed by the Audit committee and on its recommendation have been approved by the Board of
directors atits meeting held on August 13, 2026, -t,, i Scanthe OR code
2) The above isan exract of the detiled formatof Finacial Results for the quartr ended Jun 30, 2026 lled with the Stock Exchanges under te Requlaton 33 of e SEBI (Listing Oblgations Eﬁ-’(ﬁﬁ_‘ B ey o Fe o akbnent | | br s
and Disclosures Requirements) Regulaton, 2015, as amended, The full format of the said Financial Results® are available on the website of Stack Exchange “wviw.bseindia.com” and on T ot finoncial Results:
Gompany's website “wvi.winracommercialcom'. Forand on behalf of the Board of Directors 2 Tm- Financial tesuts have bedn e by e Audt Carmtzs and sporoved by he Board of Dicctrs | ] e ]
Sdj- meeting heid an August 14, 2026 and the same s baen subjected ta Limited Review by the
Ritesh Zaveri :laluww audiors.
Dated : August 13, 2026 Whalo Tane Diractor ForEASTERA TREADS LIMTED
Place : Mumbai DIN : 00054741 Place: Koohi inolo Taan ki 0]
Date: August 14, 2026 DIN: 11240487
m “ CIN : L51900MH1971PLC015141
Regd.Office: 1122, Solitaire Corporate Park, Andheri Ghatkopar Link Road, Chakala, Near Satam Wadi, Andheri (E),
INDUSTRIES LIMITED Mumbai, 400093. Tel No: 022- 42300000 Email id: corporate@remsons.com, website: www.remsons.com AADI INDUSTRIES LIMITED
TH CIN: L25203MH1994PLC206053
RTER ENDED 30™ JUNE, 2026 Reg Off: 421, 4th Floor, Kailash Plaza, VallabhBaug Lane, Near R-Odeon Mall, Ghatkopar (East),
(2 in Lakh (Except EPS) Mum! 00 077; Maharashtra, India, Tel: 9869441118, Web: https://www.aadiindustries.co/home/
CIETD Email: finance@aadiind.cor
i oo Year Ended CEnD T Extract Of Unaudited Financial Results For The Quarter Ended 30th June, 2026
Particulars Rupees in Lacs
30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026 | 30.06.2026 | 31,03.2026 | 30.06.2025 | 31.03.2026
st Quarter Ended Year Ended
(Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | (Audited) | (Unaudited) | (Autited) No PARTICULARS 30th June | 31st March | 30h June | 31st March
Total Income from operations (ner) 862615 920064 6775.65| 3363190 | 1203267 13293.02| 10,080.65| 47.394.75 2026 2026 2025 2026
Net Profit / (Loss) from ardinary activities before tax, Exceptional ancior Extraordinary 384.76 492.22 27350 | 1.668.01 429.61 539.26 606.68| 2,853.46 Unaudited | Unaudited | Unaudited | Audited
items, | 1| Total Income from operations (nel) - i -
Net Profit/ (Loss) from ordinary activites for the period before tax after Exceprionalitems. | 38476 49222 27350 159509|  42981|  53926|  606.68| 276924 R r‘bi‘,;?"t‘a‘x"élx'f:;“'o’:afl‘:z e waocinary foms ax 7.12) @20)|  (18.24)
Net Profit/ (Loss) for the period after tax (after Exceptional items). 28440]  seeca| 20218 1.180.92| 28766  50245|  36388| 1.805.05 3| Not Profil (+)/Loss(-) for the period before tax ©68)|  (12) @20)|  (1824)
= (after Exceptional and/or Extraodinary items)
Total Gomprenensive Income for the period [Comprising Profit / (Loss) for the period 30487|  891.40(  198.93] 1,253.40 T588|  622.77| 232014
(Aftr Tax) and Other incame ( Afeer Tax)] B rﬁ;rglgg/l.oss( ) for the period after (sx o (5.68) (7.12) (4.20). (18.24)
Paid-up equity share capital (Face Value of Rs. 2 /- each) 69758| 60758  6o7.58|  697.58|  697.58|  697.58|  697.58|  697.58 5 Total Comprahensve ncom for th o eros G68)|  (112) @20)[  (18.24)
Reserves (excluding Revaluation Reserves as per balance sheet of previous accounting year) As on 315t March 2026 | 11.705.59 14,183.76 o e or e ";i";‘:‘}a‘;‘y']‘*’ tax) &
Earnings Per Share (of Rs. 2/-each) - 6_| Paid-up equity share capital { face value of Rs 10/~ per share ) 1,000.00] _ 1,000.00]  1,000.00] _ 1,000.00
1, Basic: (Rs.) 02| 1.05] 0.58 ] 339] 0.2 150 104 ] 5.18 7| Reserves (excuding Revaluaton Reserve) as shown in - - | (.704.18)
g 2 e Audited Balance Sheet of the previous year
2. Diluted: (Rs.) 082] 1.0 | 058 339 082 150 104 518 5 Eaming por share
Notes : a. Basic in Rs. | (0.06)] ©on| ©04)] (0.18)
1. The financial results were reviewed by the Audit Committee and approved by the Board of Directors in their meetings held on 14™ August, 2026. The financials results are prepared in accordance with |__Lb. Diluted in Rs. 1 (0.06)| (0.07)| (0.04)] (0.18)
the Indian Accounting Standard (Ind-AS) as prescribed under section 133 of the Companies At. 2013, and other recongnised accounting practices and palicies to the extent applicable. iotes The above is of Quarterly and Ni Exchanges
under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the said
2. The above is an extract of the detailed format of Un-Audited Financial Results for the Quarter 30 June, 2026 filed with the Stock Exchnges under Regulation 33 of the SEBI (Listing Obligations and Financial Results are avaliable on the Sock Exchange websltes: viwwkbssindia.com and on the wesite of the Company’
Disclosure Requirements) Regulations, 2015, The full format of the UnAvited Financial Results is available on the website of the Company i wwwi.remsons.com and on the website of BSE Ltd, ie. hitpsiwww:aadindusires.colome! . By and on behalf of the Board of Directors
v bseindiz.com and National Stock Exchange of India Ltd, (wwwnseindia.com). E=EE For Aadi Industries Limited
For REMSONS INDUSTRIES LIMITED T ot
KAISHNA KEJRIWAL e oo
| i Managing Director
Place : Mumbai CHAIRMAN & MANAGING DIRECTOR Detoragost 2028 [=] DN 21844350
Dated : 14" August, 2026 DIN - 00513788
B&B TRIPLEWALL CONTAINERS LIMITED | CIN: L21015KA2011PLC060106 FORMA
Reg Off: Sy. No. 263/2/3, Marsur Madiwal Village, Kasaba Hobli, Anekal Taluk, Bangalore — 562106 PUBLIC ANNOUNCEMENT
Website: www.boxandboard.in | E-mail ID.: cs@boxandboard.in | Cont.: 7353751669 (Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
= = = Resolution Process for Corporate Persons) Regulations, 2016)
Extract of Unaudited Financial Results for the Quarter ended on 30th June, 2026 y
(Rs. in Lacs, except as stated otherwise) FOP 1 R THRS E Aml IWENTIREODNHEOF THE CREDWODRSHTEODF
Standalone Financial Resul Cansoldated Financi p| Result S0 RNATIONAL L
__Standelone Financll Result__ _Gonsolldsted Flnancll Resit __ RELFVANT PARTICULATS
Particulars Quarter ending _ [Quarter ended _ |Year ending Quarter ending _|Quarter ended _ |Year ending Name of corporate deblor Maars Software International Limited
30th June 2026 _|30th June, 2025 |31st March, 2026 |30th June 2026 _|30th June, 2025 |31t March, 2026 [Date of incorporaion of corporate deblor | 2310871995
I i (Audited) i I (Audited) | Authority under which corporale debtor ROC Chennal
Total income from operations (net) 17,770.50 14,928.14 60,943.27 18,046.63 15,225.05 61,635.25 is incorporated / regs
= . [ Corporate lentit ol umueu Tiabilt [72300TN1995PLC032675
Net Profit / (Loss) for the period Y / Identification No. of corporate deblor
(before Tax, Exceptional andor 2,019.39 33212 303257 1,935.63 244.27 2,646.34
5. | Adress of the registered offico and principal 10612, Habibullah Road,
Extraordinary items) office (if any) of corporate debtor Chennai 600 017, Chennai
N N Tamil Nadu, India, 600017
Net Profit / (Loss) for the period| i T o 0t
before tax (after Exceptional and/or 2,019.39 332.12 3,032.57 1,935.63 244.27 2,646.34 of corporate debtor 1 core " respect ugust,
Extraordinary items) Estimated date of closure of insolvency 07th February, 2027
resolution process
Net Profit / (Loss) for the period| Name and registralion numbar of the Darmendta Dhelariya
after tax (after Exceptional 1,510.60 246.86 2,288.81 1,439.48 173.91 1,969.54 msolvency professional acting as interim IBBI/IPA-001/ ,
andor Extraordinary tems) resolutio P00251/2017-2018/10480
5 Address i e-mal of e erim resaiion Addoss: 8207, Ratnazger Prosiine,
Total comprehensive income for professional, as registered with the Board v, A Bunglows, Onp Star Bazar, Jodtpu,
- atellite, Prernatirin Derasar R
the period (comprising profitfor the 1,511.30 246.88 229161 1,440.21 173.94 1,072.49 Ahmedabad, Gujarat ,380015.
period after tax and other
ive income after tax. 10, Address and o-mall o be used for g maarssi@qmat.com
i correspondence with the interim res: elariya & Associates
Equity Share Capital 2,051.12 2,051.12 2,051.12 2,051.12 205112 205112 e e e s L S
Other equity 13,198.17] 9,634.89) 11,679.63| 12,624.46) 9,285.71 11,158.16| Thaltej, Ahmedabad, Gujarat - 380054.
Eamings Per Share (@nmualised) 11| Lest date for submission of claims 25(h August, 2026
- 12.| Classes of creditors, if any, under clause (o) NA
face value of 10/ each) of Sub-section (6A) of sechon 21 FE=A00
Basic: 2046 4.81 11.16 28.44 3.79 10.06 by the interim resolution
Diluted: 29.46 4.81 11.16 28.44 3.79 10.06 13.] Names of Insolvency identified -
- - 10 act as Authorised Representative of
Debt Service Coverage ratio 213 1.94 240 204 1.86 227 Groditors in  olass (Thiee names for each class)
Interest Service Coverage ratio 553 1.45 258 4.79 1.29 2.25 14.] (a) Relevant Forms and e
(b) Details of authorized
Debt to Equity Ratio 130 1.75 1.53 1.52 195 177 are available at: b Rt Spicami
Note: - Law
process of the Maars Software International Limited on 11th August 2026..
1. The above s the extract of detail financial Result submitted to NSE under regulation 33 of SEBI (LODR) Reg, 2015. The fullfinancial Result along with ted, . before 25th
notes is available on Company website in, on NSE website www.nseindia.in and on BSE website www.bseindia.com. .10,
proofin person, by postor by electronic means.
2. Financial Result have been prepared accordance to Companies (Indian Accounting Standards) Rules, 2015 prescribed under section 133 of Companies 12
Act, 2013. The figures for the previous period have been restated, regrouped and reclassified wherever required to company with the requirement of Ind AS. ClasslinForm CA.
E E By Order of the Board of Directors| Dharmendra Dhelariya
., For, B&B Triplewall Containers Limited| Interim resolution Professional
sd. In the matter of Maars Software International Limited
- or: 17-2018/10480
Place: Bangalore Manish Kumar Guptal Date: 14" August, 2026 AFA Number: AA1/10480/021300627/109364
Date: 14.08.2026 Chairman & Managing Director Place: Ahmedabad AFA valid upto 30/06/2027
o O *>® O - - > O
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